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LOK SABHA

“Tuesday, March 17, 1964/Phalguna 27,
1885 (Saka).

The Lok Sabha met at Elcven of the
Clock.

[MR. SPEAKER in the Chair)

‘ORAL ANSWERS TO QUESTIONS
Floating Dock at Visakhapatnam

*608. Shri Yashpal Singh: Will the
‘Minister of Transport be pleased to
state:

(a) whether it is a fact that the
Project to provide a floating dock at
Visakhapatnam has been dropped;

(b) if so, the reasons therefor; and

(c) whether some other venue has
‘been selected for this purpose?

The Minister of Shipping in the

Ministry of Transport (Shri Raj
‘Bahadur): (a) Yes, Sir.
(b) Among secveral reasons the

‘more important were:—

First.—its location would hamper
the efficient working of the
Port in the limited Water
space available,

Second.—heavy cost c¢f mainten-
ance,

Third.—its ligpited use for repair
works.

(¢) In lieu of a floating dock, a
graving dock is now proposed to be
constructed.

2510(Ai) LSD—1.
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ot aaa fag ¢ #7 g 9vR
F{ fr &4 $IT-dBR oA N Ag
F17 T g ST ?

= W q@EY ;. WL AL AT
aFfi & fr w7 7 ¥@ 78 g, @
¥ & ASE WEA o ALw A ¥
g=T [T g ST |

=t aye fag : 3wd 3 fawew
gt g 7

Y TR agIgR : T HTATT 0T
T g fE T gE & oEigHT @
&L wF AT g |

1 would like to speak in English:
The dimensions will be 600 ft. x 90 {t.
x 26 ft.

Now it is proposed to have a bigger
onc to accommodate bigger vessels or
bulk carriers right there.

Shri Ranga: Are we to understand
that in the Fourth Pian period they
want to have it at Visakhapatnam
ftself or develop some other port on
the cast coast and have it there?

Shri Raj Bahadur: No. It is a dry
dock for the shipyard and it will have
to be in Visakbhapatnam right near
the shipyard, and we propose to have
it as quickly as possible.

Shri Kapur Singh: Was this pro-
posed dock to be of open sea haulage
capacity or merely a local dock with
Jocal dockage capacity?
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Shri Raj Bahadur: It will essen-
tially be used for the ships that are
constructed at the port.

Shri Kapur Singh: My question
was not understood. Was the propo-
sal for an open sea haulage dock or
for one with local dockage capacity,
that is to say, could it be removed
from one port to another or it would
stay there?

Shri Raj Bahadur: What the hon.
Member means to ask perhaps is
whether it would be a floating dock
removable or portable from piace to
place or whether it would be a
stationary dock. Since it has been
decided not to have a floating dock
but a graving dock, it will be a
stationary thing.

Shri Sheo Narain: What will be
the total estimate of it?

Shri Raj Bahadur:
answered that.

s WiFR ats §&T : I9 § 9A
gL famar e ey ?

I have already

st TR qET ¢ TIT T F
FE QAT 74 E

Duty-Free Shop at Santa Crua

+
r Shri Vishram Prasad:
*66>. { Shri R. G. Dubey:
Shri Hari Vishnu Kamath:

Will the Minister of Transport be
pleased to state:

(a) whether there is a proposal to
bave a duty-free shop at Santa Crua
airport for foreign tourists; and

(b) whether there is also a proposal
to renovate the existing building
meant for international traffic and
provide additional amenities and faci-
lities at Santa Cruz?

The Minister of Shipping in the
Ministry of Transport (Shri Ra)
Bahadur): (a) Yes Sir.
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(b) There is a proposal for certain
extensions and modifications to the
existing building.

st faww watT: wt fyoe et

AR ¥ qreeT-H T TN E A fafiew

& aiX & aga frfefasw 3t o€ €

FGT OFHIT T EGHA S q<®h 4T

g o 9w § wl o wewa ol af

g7

st T gy fow

fafee qzi a7 7 41, 5T THG W
gars e w4 my ¥ gwien we
ERGUEC IS sl F oA s B T -
fafezr &t St & warfaw fedmga
famrr T A7 | ST & 91 5w uE faleew
7 T qu4% gE, @ S gaieod
o w1 W gy fafeew aw mE w0
oq IF T TIFEIAT WX UAGKTUT AT
ST OEY G

ot fowmw wa@ ¢ 5@ AT
LI EER (A e B e g T
g4 ?

oY T WY § H agT A AT
&1 oF v fowe g oo &0 § w7 a7
A &I §

waw WEEY W W (O
g @ foffex &g &9 = @
g

Shri Ravindra Varma: Is it a fact
that the Indian Coffee Board and Tea
Board have asked for permission to
open counters for popuiarising Indian
coffee and tea in the transit lounges?
If so, what action has been taken on
the request?

Shri Raj Bahadur: I am not exactly
aware of a request having been made,
But if we have got accommodation,
we will certainly try to en‘ertain the
request. We do that whenever we
can.
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Shrimati Savitrli Nigath: Will such
shops be opened at other airports also,
and will these shops be run in the
private sector or in the public sector?

Shri Raj Bahadur: At present, we
propose to have it only at Santa Cruz.
If it succeeds, we sha:l try to have it
at other airport terminals also.

Estimate of Winter Crops

+
Shri Shree Narayan Das:
Shri Yashpal Singh:
‘610.4 Shri Prakash Vir Shastri:
| Shri P. C. Borooah:
(_ Shri Inder J. Malhotra:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the overall estimate of winter
crops in the country;

(b) the areas where these crops
have completely or partiaily failed,
Btate-wise; and

(c) the areas where scarcity condi-
tions are already prevailing?

The Minister of State in the Minls-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Estimates of
winter crops or rabi crops for 1963-64
will become available sometime in
June-July, 1964 when the all-India
Final Estimates, 1963-64 are expected
to be ready.

(b) Rabi sowings had been fairly
good but the s‘anding crops arc re-
ported to have sufferred considerable
damage as a result of the cold wave
fn the later half of January, 1964 in
several districts of Madhya Pradesh,
Rajasthan, Punjab and Uttar Pradesh.
It is not possible to give any quanti-
tative estimate of the extent of dam-
age in the various areas. Some idea
about the actual loss in production
could be formed after the final esti-
mates of the harvested produce be-
come available,
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(¢) Scarcity conditions were report-
ed to be prevailing in parts of Rajas-
than, Gujarat and Punjab.

Shri Shree Narayan Das: Arising
out of the reply to part (c) of the
question, I would like to know the
help that has been given by the Cen-
tre to these scarcity areas.

Dr. Ram Subhag Singh: We are
helping the States of Rajasthan and
Punjab in regard to suppiying cattle
feed and fodder, and rations also if
required.

Shri Shree Narayan Das: May I
know whether any rough estimate
of the winter crop is available with
the Government?

Dr, Ram Subhag Singh: No, Sir.
As I said, the rabi sowing was very
good, and the over-all prospects of
foodgrains production in  1363-64
appear to be satisfactory, but the esti-
mates, even rough estimates, we can
give only when the crops are harvest-
ed.

st o fag cFr TR ¥
enT § g a7 g f& ofr=dt go
o ¥, @@ A% ¥ w5 frdw E,
o awedt  fr = Sedr wed
7 gy w4 W €, mE sl &Y
AT qef & faai &1 o & &
o Fr Fw W@y 7

To T g fag : IT *
TAIE &9 & T § U @R F

-~

Ty fmr s oEwAr & 1 W J
AT T AT I, @ 97 < Az
gAI |

Shri Inder J, Malhotra: May I know
what agency prepares these estimates,
the Centra]l Ministry or the State
Government?

Dr., Ram Subhag Singh: Regarding
the cold wave damage, the esiimates
bhave bzen prepared by the Stiate Gov-
ernments, but we also come into the
picture when they approach us,
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Shri Inder J. Malhotra; What about
the over-all estimate?

Dr. Ram Subhag Singh: Both Cen-
tre and States.

Dr. P. S. Deshmukh: The import
of wheat from U.S.A. is rising very
fast., From 4 million, it is going to be
about 6 million. Does that indicate
any very drastic reduction in wheat
production for the current year?

Dr, Ram Subhag Singh: No, Sir, it
does not indicate that. It might indi-
cate our over-all requirements.

Shri Tyagi: In view of the very
serious damage caused by frost in
soma parts of my constituency, for
instance, in U.P.,, may I know if the
Central Government have tendered
any advice to the State Governments
that wherever there are such severe
damages, they should give some relief
to the cultivators?

Dr. Ram Subhag Singh: We had
contacted the State Governments in
regard to obtaining the figures, and
the information that we got at that
ume was that there had been much
damage, but later on reports came in
that the damage was to the tune of 20
to 25 per cent—and n some places
50 per cent also—but they have not
yet sought any assistance from us.

=t THAGw  arew : & A
TgW f P oo o MR 7
T W SR THEIT ITAL AITF
ggar § ; afz &, @1 ¥\ o+t A
@R ¥ wE o e & faw
faar &, 37 7 f&7 g% a7 @RI
HUT & A% BF AT AR A A

frE e

o I guan fag ©  wWI-AId
¥ &7 AT mmo® Ag, afw
ey, FArT v 9T gIw, g9
JUTH TATHET Fr AR GEAT €

st IAEIE ATIX ¢ FIALC .
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W T gx A AR TET GG
g7

Mo T gum g : TT TAT Q)
Y §, gl WG § SATRT TRAA G
Gl

o Mfaq TM: G dF  AEA
2T FT I g, T FFLF
qrg wer g § ag faar g @
agt & wa q =aw 1 fRrdr 3=
Frar Fed § ¢ @l g, @ W
greeT § GO0 A SAR T @A]
& & oAre I oA w owAT w e
FC AT Fw wermid 2 Wy g 7

gro T gwn g ¢ T A H
g H I |
Shri Kapur Singh: Could the Gov-
ernment tcll us the approximate ex-
tent of the area in which the winter
crops could not be sown because of
the failure of the authorities to build

drainage channels such as in my
village at Jurgaon?

Mr. Speaker: How can it be ex-
pected

Shri Kapur Singh; I merely want-
ed to illustrate the point to make it
understandable,

Dr. Ram Subhag Singh: This ques-
tion relates to cold wave and scarcity.

Mr, Speaker: The hon. Member
carries it further and says that it is
dus to the failure of the authorities in
not supplying timely facilities such as
drainage.

= a% : fvg gw A 9w A
FIT FAIAT F wEEAT A §, IET
gHre ¥ gal € ¥ o sywear
gy wifed, g7 FwF @ sEE
S qTEL ST TG A Ful G
¥ & W P a2 TEw faw &9 W
& fag @ g 7

waE AEE : WE WMT 7 9%
< I



5747 Oral Answers
st a¥ : q5ra 7 qar fEEr @

ww wgea: {gar g § afEw
qg gL gard W oI W1 SRl
T T A
Shri Jaswant Mehta: There is al-
ready shortage of food in the country
and due to this damage and scarcity
conditions there is a further short-
age. Have the Government thought
over how to get over the food prob-
lem?

Mr. Speaker: It is a wider question.

Shri Dinen Bhattacharya: May I
know whether the damage to crops has
not affected the existing price levels
of cheap grains in these localities?

Mr, Speaker: That would be seen:
that in a matter of opinion.
st I : W YT FT A
wuei @1 Niaad i & | FT FELEHE
gt Afg aww aetr & & ofv &
T AT FIWHFR §) O Fgrgar faq
gar ?
e "EEy : Arfd T ag "9
Tgr o
Shri A P. Jain: My question is con-
fined to the kharif crops already har-

vested. The estimates are normally
with the Government by this time.
What are the provisional estimates

of the production of Kharif crops in
1963-64?

Dr. Ram Subhag Singh: For kharif
crop, especially paddy, it is about 32
miliion tons. For the others I will
give later on.

Shri D. J. Naik: In some parts of
Saurashtra, particularly in Kutch,
there have been scarcity conditions.
What aid have the Centre given to the
Gujarat Government for relieving the
scarcity conditions?

Mr, Speaker: We cannot discuss

particular regions.
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=Y wo Ao faam : w1 77 W d
& wivg @z dr o wa7 & & 99 wfvar
X Al 937 { WEF 9IEA W gAAH
glmazgHiiar w1 9
ST & 9TAT T AT FAATH G
T E?

To Tw gAW fag cozaa & 77
ot gxadty A9AT F wAER faarg
F1 sgaeql 437 ¢ 419 §, U WAl
WGTH ST T & |

=Y %o TTo famrTy: wEi Fawrw
qT 925 FI, agi T A28 FT - 7GT
U G il E T B I
wer g, I A wiE ?

2o Tw g fag c w4 g
st Y ;g HE i § A}
TWRACE |

WETA AZNIT 43T @ A &,
TF AT A A WIAT§ )

HAS-FTAG-ANT-TENT qOATT 9
9
+
. Isﬂw‘t arfast ‘fm :
L!-ﬂ' Ho a0 fzaat
a7 afage "ot qu  fraway,
9853 & qaTOiET IO g5AT quey ¥
IaT F g A a3 a9 Y ogqr
a1 5 ¢
(F) ¥ FEIF-FAG-T
v:ra;'hrrmq’cuimaa“rq'«:gw
I F qraeg ¥ forg a5 ferar wa ar
T A § 99 fAoiw #7 @ &7 faar
AT 9qT;
(@) afz g, & frorg agay ¥
oW §; "R
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() w9 gmarg & adaw feafg
g ?

ofcgr Waem | A\
(= o @) : (F) F (7). wF
faacor gar qe9 9T g=gy {1

faaw

(%) =% (@). =To Y F arg
AT 9 UF @ad aF-g9 & fawior
&7 sqaeqr g dadfa AT § F¥
w$ 4Y | T graeg ¥, srafE o w1
fFy o1 <3 ¥, T Hawg ¥ 28 giaa
fear fF S @ T a9 fagaa
[ G TT Y AST AN FT FAFA
AT § AR AY ET AmA F |
WT 09 W q3F a@EAE F fag oF
T &F AT AT WM | AT FA
0, TF fAen-qar I q7F & 97 47
YT, TF q@T gIF §F F AHAT
ufas fagema =m 1 zafag, =3
TS T g faa W|E g9 9%
g3 QAT F 9T OF 99w §F 7
srEar 53 &7 frr=a fear o £

() & s & fF Wd qw
9 AY WET A FT FF qeEY F
W % e frar smem @) e
9= W9 FT iy § AT §T FIA |

Shrimati Savitri Nigam; May 1
know how long Government will take
to complete the work of re-girdering
and remodelling these roads?

Shri Raj Bahadur: It is expected
that the Railways will undertake re-
girdering of this bridge towards the
middle or the end of next year and it
:I:ill take about 18 months time after

at,

Shrimati Savitri Nigam: Is the hon.
Mirister aware that because of the
delay in re-gridering the railway
bridge, exports from U.P, to other
States as well as traffic are suffering?
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0
Shri Raj Bahadur: That is in the

rainy season.
Undelivered Mail in Nullah
+
_Shri R. Barua:
Shri Maheswar Naik:
*613,.{ Shri P. C. Borooah:

Shri Onkar Lal Berwa:
Shri Vishwa Nath Pandey:

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether it is a fact that more
than 300 postal letters were dumped
into a nullah near Patel Nagar, New
Delhi by a postman of New Delhi;

(b) whether similar cases were also
detected in the past in other parts of
the country;

(c) if so, the action taken in those
cases; and

(d) the preventive measures being
taken against recurrence of such in-
cidents?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Yes Sir,

(b) A few cases of the nature came
to notice.

(c) Besides taking appropriate dis-
ciplinary action against delinquent
officials, the cases were also reported
to the Police.

(d) Supervision has been tightened
up,

Shri R, Barua: May I know whe-
ther any assessment has been made
regarding the non-delivery and wrong
delivery of such letters in the rural
areas? Particularly by the extra-de-
partmental post offices?

Shri Bhagavati: The postal officials—
the town Inspectors and overseer Post-
men in the cities and twons and Ins-
pectors of Post offices and overseers
in the rural areas—inspect the deli-
veries made by the postmen, and then
again, we also post letters for finding
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out whether letters have been regu-
larly and properly delivered to the
persons concerned.

~ Shri R. Barua: May I know whe-
ther proper statistics are maintained
dn order to make an assessment as to
whether such practices are on the
decrease or are on the increase?

Shri Bhagavati: No statistics as
such are maintained but from the
complaints received we find that it
has come down. As regards cases re-
lating to the illegal disposal of letters,
we find that in 1961 there were seven
such cases; in 1962. there were 17
cases and in 1963, the number of
cases has come down to nine all over
India.

&t ote e qoa : fog siwa
T T =TT B RFTAT, T GFE A
I 1 =g A Wi, a1 fw fra aafa-
T 397 q (agT BE 7

gta WERY
ITT &7 210

TeH qr T

Shri Bhagavati: If he has not dis-
<harged his duties properly, there can
be no reason. That is an illegal act.

Shri Kapur Singh: These occur-
rences take place because it is pre-
sumed that the postmen usually be-
long to a temporary cadre of service,
and therefore, may I know whether
the provision of an incentrirised per-
manent cadre of postmen to safeguard
against these occurrenceg is under the
examination of the Government?

Shri Bhagavati; Within a certain
period, the postmen are confirmed and
they are permanent people.

Shri Shree Narayan Das: The hon.
Minister has stated that the cases have
been referred to the police also, May J
know the result of the investigations
made by the police?

Shri Bhagavati: So far, 33'- cases
have been detected and the services ot
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12 officials who had committed such
offenceg have been terminated. Some
cases are sub judice and sume cases
are under police investigation,

Dr. M. S, Aney: May I know whe-
ther any attempts were made by the
postal department to re-address to the
proper addressees those letters which
were found very late and which were
defective?

Shri Bhagavati: They were shown
to the addresses and they could read
as far as was practicable; something
was spoiled but they could roughly
read the contents.

Shri Heda: Though such cases may
be on the decrease now, may I know
whether any punitive action is con-
templated to stop the negligence of
duty in this regard?

Shri Bhagavati: As far as punitive
action is concerned, we report the
cases to the police. In the court,
of course, these cases take more time.
So, sometimes, it ig difficult,

Shri Tyagi:
not suspended,

Shri Bhagavati: The employees
concerned are suspended and depart-
mental action is taken.

And the employee is

Nt frr Aromw o odm B oy
WY FEdY gAaTesT § fom w1 @ d
@ ¥ quiww w9 @ & A g,
I TR AT TR R ?

wTqR AW ;A FHY A0 §
TR 99 @ g 7

ft forg amqw AR AT T &
T W 3

st wgETe: fage arT guraneat
¥ oar a7 fv 7eq w239 F ereEmy B @
Oy A AW TV | T R a<g W
fogmad s faelt & afz &,
ot &7 9T FAr FLarE g€ § ?
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weqW RERW: 9 39 qA09 |
WG HeT HIW § ¥ T |

ot a¥ : =Y FfEw § g qNT
A g Sar g |

Other cases of this
letters,

Mr, Speaker:
nature of throwing away of
not of money orders,

CERICERE

*SQ¥. S SETEEAIR WA ;AT

W 43 qg TR & O F4G7 F

(7) #1 g T Sl )
JATT qZT FAT AT FY ZFTAT F TN
%1 &1 741 F73 ¥ g7 6T § o937
qF F FT T4 3% 27 97 faare a7 @

§

(=) afz g, ar zaF T Fw
g =

(w) f97 S ¥ faeg o7 aF
frdt wwR Y 7% fasray 74 § 39%
&% e wrewi § @ A9 a8 F3
iy ?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). Recently in3-
tructions weore issueq to Railway Ad-
ministrations that fresh applications
should be called for, instead of re-
newing old ones, in respect of con-
tracts which have been in force for a
period of six years in the case of
vending and Refreshment rooms and
ten years in the case of Restaurants
and Restaurant cars.

The reason for this action is to find
out whether, after such a long period,
any person capable of giving better
service is available.

wt STETTEAR W qF qIAT
F qF 7 T7 & G § x5 g
VAT 9T 0¥ 3WAe § fav ¥ faeg
Fawit wre &Y foreraa A8 & ot v #
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a1 wxar g f5 37 & agdw A%
FW FN WATFA G AT g,
=T oar a4t fear ar w7

Mr, Speaker: He is asking about .
those who have been working salis-
factorily and against whom there was
no complaint.

Shri S, V. Ramaswamy: They would
be taken into consideration and we-
would see whether the contract can-
not be renewed.

s FEER @R : B YT 97
T2 97 | U 987 T 91 fF fya 3T
Ffams 8 foraa E radi 9 &
ATZAT 1 6T T T F0A 7 AraeaFar
gf |

oo WERY : 99 frurg @ww gy
UEEHIE e TA U AR (- i 3
Y F A T AL A FTT

st FFmEAR e frae gor
F & Freor agr 747 farar 5 w®e &
37 1 fifg go M7 § 1 7 gavi Fr
AT AT § 3T FT 2T FL |

g wgEg 97 a1 W9 4g
gfe fF a0 faas @@ &7 F @_F
fret & 3% ) exfuae faar v o

st SR et o 3Ar § oana
gFar g fF aua ¥ 9gd ;s @ "
FT 73 MIHF 7 F foq 9 ol @ v
srafad faar om wr € @ &1 W™
o § 7

Shri S, V. Ramaswamy: In the
case of refreshment rooms and vend-
ing, the contract is for three
years. In the case of restaurants
and restaurant cars, it is for 5 years.
Generally it is renewable provided
certain conditions are observed.

Mr. Speaker: The question is whe-
ther there are some cases where ten-
ders have been or are being invited
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before the expiry of the term of lease
of the previous contractor?

Shri S, V. Ramaswamy:
aware of that.

I am not

W frgmaz e : afz @va T
% Agear gAY A FIA 91 G 3
fr 58 § SAwad w1 @) 4T g
a1 FA0 GIFTT 7 39 I<6 WY & 7§ oA
fear  fomeee & feadaor & &1t -
T T9 W & 99 & W Fi AT A F
fad &Y % w2 sIMA0 WA, afg g ar
ag 71 § ?
Shri S, V. Ramaswamy: We are

making a very determined effort to
improve departmental catering.

st o garz o F@r ¥ W A
@A AR | W FE LA 17§
fa #i & fufaee< ar ggo qro TgAY
difaai & 7w ¥ o1 @ &1 3ft &,
qr 37 F) fAAR ©: 99 il a1 3] g
griT 1

woaey - AgRd : 4g a1 s gfe-
AT X W § |

=t TWATE gEF ¢ wAT JrAAD
HqeY ST A FaeEr 5 gvey gar W F
fadr ag soaear FY 7 WY 1 & SveAew
Figmr 5 ¥4 747 AEIT F 909 39
sF7< F1 fograd «f mg § fF sarras
TFWi g3 fafeni st ey my &1
s F ga-few g€ & foaw & <o
=gt &1 78 fow @Y § | 39 ¥«-
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Shri S. V. Ramaswamy: If there is
sub-letting, the contract will be ter-
minated. This is one of the conditions
which has to be observed, namely,
that there should not be any sub-let-
ting. We would be thankful to hon.
Members if they bring to our notice
cases of sub-letting, If it is found
that there is sub-letting, we will ter-
minate the contract.
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Shri Shree Narayan Das: May I

know at what level the applications
for giving contracts are decided?

Shri 8. V. Ramaswamy: At various
levels.

Mr, Speaker: What are those
various levels?
Shri S. V. Ramaswamy; It is de-

cided at the divisional level if the con-
tract is small. If it is big, it is decid-
ed at higher level.

Shri A. P. Sharma: One of the re-
commendations of the Kripalani Con.~
mittee to render better catering ser-
vice to the travelling public was to
have private catering side by side
with departmental catering. May I
know why that recommendation has
not been implemented in most of the
stations where there is departmentai
catering?

Shri S. V. Ramaswamy: On the
Indian Railways, there are about 5000«
private cateers still existing. We have
got only 95 stations where there is de-
partmental catering. Private catering
is working side by side with depart-
mental catering in certain stations.

Shri Ramachandra Ulaka: May I
know the number of contractors rail-
waywise against whom complaints.
were lodged during the last year?

Shri S. V. Ramaswamy: I canno’
give that information off-hand. A
separate question may be asked.

Shri Bade: Is it a fact that in Bom-
bay one ice-cream vendor was given.
a contract without calling tenders and
the Public Accounts Committee has
passed strictures against that con-
tract? If so, what is the reason for
rencwing that contract without calling.
tenders and thereby putting the rail-
ways to a loss?
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Shri S. V. Ramaswamy: It is in
the report of the Public Accounls

Committee. We are looking into it.
Shri Bade;: What is the reply?

Mr. Speaker: Unless he sits down
as soon as he puts the question, how
can he hear the answer?

Shri S. V. Ramaswamy: I believe
it is mentioned in the report of the
Public Accounts Committee. We are
looking into it.

Shri Ranga: Are we to understand
that he said he is looking into it?

Mr. Speaker: The Public Accounts
Committee have taken up that case
and mentioned it in their report.
They are looking into it and making
-enquiries.

Shri Ranga: Then there is no ques-
tion of looking into it. They should
know all the facts. They must have
presented all the facts to the Public
Accounts Committee.

Mr, Speaker: When it is brought
to their notice in the report of the
Public Accounts Committee they have
to do something.

Shri Ranga: They have to express
their regret for having done that.

Resources of Panchayati Raj Bodies

+
616, Shrimati Savitri Nigam:
L Shri P. R, Chakraverti:

Wil] the Minister of Community
Development and Cooperation be
pleased to state the action taken on
the basis of the Santhanam Committece
Report on the the raising of resources
for the Panchayati Raj bodies by the
State Governments?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri B. S. Murthy): The
report of the Santhanam Study Team
on Panchayati Raj Finances was cir-
culated to the States in August 1963
for their considered views on the
Team's recommendations. Detailed
replies have so far been received from
the State Governments of Andhra
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Pradesh, Gujarat, Madras, Maharash-
tra, Mysore and Uttar Pradesh. These
States have accepted most of the re-
commendations having a bearing on
the raising of resources by Pan-
chayati Raj bodies. Replies from the
remaining States are awaited.

Shrimati Savitri Nigam: May I
know whether some of the States
have also accepted the recommenda-
tion of creating a panchayati raj fand
on the same pattern as in Rajastnan
and, if the answer is in the affirma-
tive, the names of those States?

Shri B. S. Murthy: All theze mat-
ters are being discussed at various
levels. As a matter of fact, the re-
commendations are nearly 114, out of
which 4 relate to the Ministry at the
Centre, such as the creation of the
Panchayati Raj Finance Corporation,
per capita assistance for the pancha-
yats bodies and giving an extra
amount of Rs. 400 crores in th2 Fourth
Plan. These are being discussed. The
other recommendations envisage that
the zilla parishads, panchayat samitis
and panchayats should ra.se niore re-
sources by taxation. They are also
being processed,

Shrimati Savitri Nigam: Out of the
States to which these recorrmienda-
tions were sent, how many have given
permission to the panchayats {o ruise
resources by levying varicug taxes?

Shri B. S. Murthy: As the hon.
Member knows, there is panchayat
legislation in every State und~r waich
powers are given to the panchayats
to levy certain taxes,

st fanyfa o ;o) W=l ST
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Shri B. 8. Murthy: It is not a ques-
tion of not accepting. As I Lave sl-
ready said, only six States Hive sent

their replies.
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Shri B. S. Murthy: No negative re-
ply so far.

Shri Kapur Singh: Is the basic pre-
dicament of the panchayat institutions
adjudged as lack of sufficient miaterial
resources or poverty of moral im-
pulsion? If the latter, have any pro-
posals been made or are under the
consideration of Government in that
respect?

Shri B, S. Murthy: The Santhanam
Committee has gone only inty the
finances and not into the other one.

Shri Ranga; When Panchayati Raj
institutions are supposed to ba auto-
nomous and there is supposcd to be
decentralisation, are we to understand
that the Government of India is taking
over all the powers of the State Gov-
ernments in order to give instructions
to Panchayati Raj institutions to raise
more and more taxes on the pcasants
aend other people?

Shri B. S, Murthy: I do not think
the hon. Member is correct in stoting
that the Centre is trying to imposc its
will on the States or the Zila Pari-
shads. What is being domne is that a
committee has gone into the resources
of the Panchayati Raj bedies and
made its recommendations. It is for
the State Governments to accept all
or to reject all or to take suome and
then try to increase the resourccs of
Panchayati Raj bodies. Their auto-
nomy is not affected.

Shri M. Malaichami: May I know
whether a study has been made into
the depletion of Pancheyati Raj bodies’
resources due to wasteful expenditure
and whether any remediai measures
have been suggested by the Centre?

Shri B, S. Murthy: The Santhanam
Committee has also made a recommen-
dation about this.
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Shri B, S, Murthy: Yes, Sir this
also has been investigated and a re-
commendation has been made.

Shri Bade: Is it a fact that the
Santhanam Committee hag recome-
mended that some por‘ion of the land
revenue should be given to Pancnayats
and that all the States are not follow=-
ing a uniform rule? What action has
the Government taken?

Shri B. S. Murthy: Each State has
got its own rules and regulations,
Some States are trying to give the
complete land revenue to the Pancha-
yat bodies and some States are trying
to give 25, 50, 75 and 80 per cent also;
therefore, there cannot be any unifor-
mity as far as this is concerned.

Shri Bade; But Bombay gives more
and other States do not give at all

Mr. Speaker: Next question. Shri

Hem Raj.
Minor Irrigation

+
Shri Hem Raj:
Shri Koya:
Shri M, Rampure:
Shri Ramachandra Ulaka:

*611.

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the amount of outlays and allo-
cations for minor irrigation to be
made to various States during 1964-65;

(b) whether the amount allocated
for 1963-64 has been fully utilised and
its benefits reaped by the farmers for
irrigation purposes; and

(c) the extent to which the produc-
tion has gone up in 1962-63 and 1963-
64 by their use?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) to (c). A state-
ment giving the required information
is placed on the Table of the Sabha.
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STATEMENT

(a) The outlays and allocations for
minor irrigation to be made to various
States during 1964-65 are under consi-
deration of the Government of India.
However, the tentative outlays
approved by the Planning Commission
for minor irrigation for 1964-65 are
indicated below:—

(Rs. crores)
-~

Tentative outlay ap-
proved by Planning

State Commission for
minor Irrigation
(1964-65)

1. Andhra Pradesh 600
2 Assam 1.35
3. Bihar 3.11
4. Gujarat 3:40
5. Maharashtra 5 00
6. Kerala 129
7. Madhya Pradesh 3.50
8. Madras 347
9. Mysore 5.00
10. Orissa 1.30
11. Punjab 1.97
12. Rajasthan 1.85

13. Uttar Pradesh 10.53
14. West Bengal 4,01
15. Jammu and Kashmir 0.39
Total:— 52.17

(b) Since the financial 1963-64 is
not yet over, it is now too early to
give a precise idea about the likely
utilisation of financia] allocations
made for minor irrigation for the year
and the likely coverage under the
scheme,

(c) It is not possible to isolate the.
contribution of any single input like
irrigation to the agriculture produc-
tion in any particular year.

Shri Hem Raj: What was the allo-
cation that was made for minor irri-
gation in the year 1962-63; what was
the irrigation potential that was
created anq how wuch of it was used?
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Shri A. M. Thomas: In the year
1962-63 the original Budget provision
wag Rs. 32:08 crores; it was ]ater on
increased to Rs, 41:34 crorcs, but the
actual amount spent comes to Rs. 37-92
crores. The area benefited comes to
about 2'2 million acres,

Shri Hem Raj: May I know whe=
ther all such minor irrigation works
for which clectricity was required
were given those connections in 1962-
63?

Shri A, M. Thomas; We do not
know whether all the connections that
were sought for were given but we
have requested the State Governments
to see that priority is given to elec-
tricity connections for minor irriga-
tion.

Shri Ramachandra Ulaka: May 1
know whether Government have re-
ceived any proposal from the Orissa
Government in regard to revising the
target for minor irrigation to 46 lakh
acres as against 2'7 lakh acres during
the Third Five Year Plan; if so, the
reaction of Government and the addi-
tional funds proposed to be given by
Government to that State?

Shri A, M, Thomas: With regard
to Orissa, in the answer it has been
given that the amount provided for
the next year, that is, 1964-65, alloca-
tion for Orissa is Rs. 1'3 crores. For
the years 1961-62 and 1962-63, as far
as Orissa is concerned, the Third Plan
provision was Rs. 304 lakhs and they
have spent Rs, 62 lakhs in 1961-62 and
Rs. 70:7 lakhs in 1962-63. It is esti-
mated that they would be spending
about Rs. 110 lakhs in 1963-64.

Shri Man Sinh P. Patel: In view
of the past experience that normally
the allocation to States for minor irri-
gation is not utilised in the respective
States, how is the Government of
India going to assist the State Govern-
ments in seeing that the funds allot-
ted are spent by the respective States?
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Shri A, M, Thomas: In fact, the
original allotments that have been
made for each year have been exceed-
ed. For example, for 1963-64 origi-
nally we allotted Rs. 38-86 crores; now
we have allotted another Rs, 14.36
ciores, It is expected that it would
increase to Rs. 52:72 crores. So, also
in the previous year 1962-63, we had
allocated Rs. 32:08 crores but later on
it was increased to Rs. 41'34 crores.

Shri Man Singh P. Patel: My ques-
tion was that the allotmenis to the
respective State are not being spent.
In some States, they might have been
spent.

Shri A. M. Thomas; The hon. Mem-
ber is from Gujarat. As far as Guja-
rat is ccncerned, they have been allo-
cated in 1963-64 Rs. 360 lakhs. It is
estimat~d that they would be able to
spend that amount. No  additional
allotment has been made.

=t fawfa faw : gar* 07 7o
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Shri A. M, Thomas: As far as
Bihar is concerned, they have been
provided Rs. 126 lakhs. We have
given an additional alloration of
Rs. 175 12khs. It would be their good
performance if they are able to spend
the entire allotment. As far as Bihar
ig concerned, it is not, in fact, our
failure to provid~ additional resources,
In foct, they find it difticult to have
matching resources.

ot ftfa for ¢ 8% gy 97

Mr. Speaker: Allocations are given
by the Central Government. That is
all richt., What he wants to know is
whether the actua]l] performance is
there or not.
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Shri A, M. Thomas: With regard to
Bihar, we are not quite satisfied with
the performance.

Shri Tyagi: Have the Government
devised any method whereby villagers
who are anxious to put a tubewell or
some other small irrigation scheme
might avai] either of a matching
grant from the State Government or
at least loans on easier terms? Has &
complete survey of the country been
made with regard to the requirements
of irrigation in all villages?

Shri A, M. Thomas: As far as the
particular question of private indivi-
duals is concerned, in fact, there is a
provision in the budgets of the various
States to give loans to private indivi-
duals to construct tubewells and other
things and there would be a subsidy
element also which would be 25 per
cent, to be shared equally by the
Centre and the State. With regard to
survey, of course a survey has be:n
made and it is on the basis of that that
the target in the various Plans has
been fixed—First Plan, Second Plan
and the Third Plan. In the Fourth
Plan also, it will be done.

&t faqr 9arg ¢ T Sz #
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Shri A. M, Thomas: As far as
Uttar Pradesh is concerned, they have
done well on the minor irrigation
front. In fact, a Plan provision of
Rs. 33 crores has been set apart. In
1961-62, they have spent Rs. 774
croros: in 1962-63, thev have spent
Rs. 8:29 crores and in 1963-64, it would
be Rs. 7'66 crores.

=t fasm gq7 @ § oFf e w3
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Shri A. M. Thomas: I have not got
the break-up. As is well-known,
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particular attention is being given to
eastern UP.

Shri Jashvant Mehta: Due to the
shortage of food in the country, may
I know whether the Government pro-
pose to allocate more funds for minor
irrigation programmes and what
amount has been allocated for the
same?

Shri A. M, Thomas: In fact, it has
been stated on the floor of the House
that in.August, 1962 we decided that
the minor irrigation target should be
enhanced by 20 per cent and later on
we decided that the target should be
enhanced by 50 per cent. It is on the
basig of that that we are providing
additional resources to the States
which are in a position to spend.

Shri Jashvant Mehta: What amount
has been allocated?

Shri A. M. Thomas: In regard {o
the amount allocated, it is Rs. 174.46
crores. Even for the targets that
have been fixed, that provisions is not
enough. There would be some sup-
plementary provision amounting to
Rs. 38:84 crores and an outlay of about
Rs, 33 crores on the cooperative sec-
tor. Apart from that, the Working
Group has sat on this, and the expect-
ed projection is that the total expect-
ed achievement under the GMF gactor
would come to about 104 million
acres, and under the CD sector it
would be 25 million acres. The tar-
get in the Third Plan is 128 million
acres, so that it will be excecdeq to
some extent, but all the same, if we
are able to reach the target provid-
ed in the Third Plan, it is a great
thing.
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Shri A, M. Thomas: That is a gene-
ral question. If the hon, Member asks
me about any particular State, I can
give an idea of the performance in
that State, but if he asks me generally
then it is not possible for me to give
an answer.

s GRFTT ST AT ¢ T AE AT
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Shri Bade: There was some criti-
cism about this in the papers, and it
was said that there would be some
special officers in the States to look

after this work. ¥ {47 a1 & ar
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Shri A. M, Thomas: This relates to
minor irrigation. In fact, our irriga-
tion advisers visit the various States.
Central teams consisting of repre-
sentatives of the Ministry of Food and
Agriculture, the Planning Commission,
and the Ministry of Community Deve-
lopment and Co-operation visit the
various States and assess the perfor-
mance of each State. It is based on
that that we allocate additional re-
sources.

Dr. P. S, Deshmukh: It has come
out in the papers that the Production
Board is ready to subsidise the far-
mers availing themselves of electri-
city. May I know whether any sp-ci-
fic amount has been set apart for this
purpose?

Shri A. M. Thomas: In fact, that
question has been considered, but no
final decision has bcen taken, and we
have referred the matter to the
various States.

Service Stations on Highways

+
 Shri Subodh Hansda:
‘L Shri S. C, Samanta:

Will the Minister of Transport be
pleased to state:

*618.

(a) whether there is any proposal
to put up service and repair stations
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on the highways particularly on G.T.
Road;

(b) if so, whether these stations
will be put up by the Central Gov-
ernment or State Governments; and

(c) who will decide the location of
such station?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) to (c). No such specific
proposal is under Government’s consi-
deration. However, it is Govern=
ment’s policy to encourage and assist
in the provision of road-side facilities.
Oil Companies and Automobile manu-
facturers have already put up service
and repair stations on the highways
either themselves or through their
dealers, on a number of places.

Shri Subodh Hansda: In order to
facilitate road transport system in our
country, particular]ly on the highways,
is it not necessary to open such ser-
vice-cum-repair stations?

Shri Raj Bahadur: The need is evi-
dent, and we try to encourage and pro-
mote the provision of these facilities
as best as we can. The question is
one of agency.

Shri S. C. Samanta: May I know

whether any control is there on the:

agencies which are functioning at
present as service and repair stations,
{ncluding the oil companies?

Shri Raj Bahadur: In the very
nature nf things, repair facilities and
facilities for servicing of motor vehi-
cles are a matter on which direct Gov-
ernment control may not be possible
and may not even be advisable: but
if there is some exploitation, we would
like to have specific complaints in
that regard so that we could deal
with them,

Shri Hem Barua: Is it not a fact
that some time back the hon, Minis-
ter was very categorical in his state-
ment that road transport was not go-
Ing to be nationalised? If it is not
going to be nationalised, how do Gov-
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ernment propose to co-ordinate the.
work of these different agencies? Do
they want to have these agencies
through the State Governments or do
they want to have their control over
them?

Shri Raj Bahadur: I have not made
any statement to the effect that road
transport cannot be nationalised. I
have said that all the road transport
all over the country cannot be natio-
nalised in a short time, I have said
that we have to regulate the pace of
nationalisation first on the bigger
routes, major routes and inter-State
routes. We cannot nationalise the
rura]l routes or the district routes.
That wag all that I said.

Shri Bade: Is it a fact that on the
Agra-Bombay road there are no re-
pair stations and the oil companies
have also not started any repair sta-
tions? May I know whether the Cen-
tral Government propose to give any
aid to the State Government to start
such repair stations?

Shri Raj Bahadur; The question
can be split up in two parts. One is
about the facilities for  repair and
servicing of vehicles of the State
Transport Undertaking. The State
Governments can do that, and they do
normally provid= such facilities. Whe-~
ther these facilities can also be avail-
ed of by the private operators is a
matter which has to be tackled by
the State Governments concerned.

Shri Bade: But the hon. Minister
has said that the oil companies have
started repair stations, but on the
Agra-Bombay road which passes
throngh my constituency, there is not
a single repair station started by the
oil companies,

Shri Raj Bahadur: I shall look into
that, if the hon. Member writes to me.

Air-India Advertisement Campaign

*619. Shri Inder J. Malhofra: Will
the Minister of Transport ke pleased
to state:

(a} whether it is a fact that the
Air-India advertisement campaigns are
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« being handled by some foreign adver-
tising agency;

(b) if so, the name of the agency
and tenure of the contract;

(c) whether it is also a fact that
there haq been some complaints re-
garding their advertising campaigns;
and

(d) if so, the action taken ir the
matter?

The Deputy Minister in the Ministry
of Transport (Shri Mohiuddin): (a)
Yes, Sir.

(b) I lay a statement on ithe Table
of the House giving the required in-
formation.

(c) No, S'r.
(d) Does not arise.
Statement

UK. and Europe.—M/s. Trip Adver.
tising, Avenue de la Gare 23, Lau-
sanne, Switzerland.

U.S.A. anq Canada.—M/s, Van Brunt
& Co., 355, Lexington Avenue, New
York 17, NY.

Australia and New Zealand—M/s.
Coudrey Gotham  Associates Pty
Ltd., 155—159 Castlercagh St., Sydney.

East Africi—M/s. S. H. Bensen,
Eastern Africa Ltd., Nairobi

Thai'and.—M/s, Broarke and Co.
Ltd, 8, Susarn Lane, Silom Road,
Bangkok.

Malayasia.—M/s. Papineau Adver-
tising, Suite 22-A, Clemenceau House,
Clemenceau Avenue, Singapore 9.

Hong Kong.—M/s. Cathay Ltd., 309,
Prince’s Building, Ice House Street,
Hong Kong.

Japan—M/s. Falcon Advertising &
PR, Tanecike Meifan Bld., 30,
asaka Taneike, Minato-ku, Tokyo.

As fur as the area comprising Irdia,
Pakistan and Ceylon is concerned, the
Air-Invia have entrusted their adver-
tising to M/s. J. Walter Thompson Co.
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Pvt. Ltd, Laxmi Building, Sir P. M.
Road, Bombay 1. This advertising
agent also handles the Air India’s
advert:sing in such internaticnal media
as ‘Time’, ‘Lifc’ and ‘Newsweek’ and
the advertisements prepareq Ly them
are used at timeg in East Africa and
Far East. Mls. Walter Thompson Co.
Pvt. Ltd. is an Indian concern and
was incorporated in 1938.

Air-Ind:ia follows the normal trade
practice of appointing advertising
agents by exchange of letters in which
no fixed period is indicated. These
arrangements are, howevar, terminable
by a suitable notice period, if the
quality of their work is not upto the
required st@ndard.

Shri Inder J. Malhotra: You would
recall that during the last two years
three or four times there has been an
uproar regarding the advertising cam-
paign of Air India. Now the hon.
Minister says that there has been no
complaint regarding this.

Shri Mohiuddin: I know, For ecxam-
ple, there was a question i the House
also a year before regarding its acver-
tiscments. It was not a recept com-
plaint. The answer rclates {o there
being no recent complaint.

Shri Inder J. Malhotra: What action
has been takep or what coasideration
was given to the sentiments of this
House regarding this?

Shri Mohiuddin: I had already
stated in the House on thut cccas'on
that instructions had becn given to
the management that salacious adver-
tisements or Pictures to which objec-
tion could be taken should not be
given out.

Shrimati Renuka Ray: Has the hon
Min'ster’s. attention been drawn to the
calendar produced this year by Air-
India in which there are one or two
rather objectionable drawings or paint-
ings?

Shri Mohinddin: I have not received
any complaint.
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Shrimati Renuka Ray: Has the hon.
Minister seen it?

Shri Mohiuddin: I have not seen it
anyself. If the hon. Member can send
it to me, I shall look into it.

Shri Hem Barua: Some years back
there was a question on the floor of
the House that Air India International
had put up an advertisement in Lon-
don which said:

“Georgie Porgie kissed on the
sly.

An Air-India hostess, she did not
ery.

Our passengers,
whole,

Show a certain amount of self-con-
trol”.

We wanted that advertisement to be
removed from the London Office. Has
it been removed?

Shri Mohiuddin; I am very happy
that that advertisement which had
appeared three years ago is still re-
membered in whole verse by the hon.
Member. That shows it has had a
very good impact on his niind.

Mr. Speaker: Ts he happy about the
advertisement?

Shri Mohinddin: That advertisement
had been withdrawn Jong age.

Shri Hem Barua: He says it i
pornograph’c and that is why T
remember it. That is not so. I like
good advertisement. I do not have a
liking for pornography.
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The Deputy Minister in the Ministry
of Rajlways (Shri S. V. Ramaswamy):
(a) and (b). A statement is laig on
the Table of the Sabha

Statement

Messrs. Martin Burp Ltd., Managing
Agents-Shahdara-Saharanpur  Light
Railway, addressed the Chief Minister
of Uttar Pradesh recently (28th Janu-
ary, 1964) bringing out that, owing to
increasing road competition ani1 moun-
ting costs, the financial position cf the
Railway had deteriorated seriously,
and that they were faced with the
prospects of closing down the Railway.
The management have reqursted the
State Government to extend their help
and active cooperation in tihe matter
of reducing road competition and
giving immediate financial aid. The
reactions of the State Government are
awaited.

It is, therefore, premature for the
Union Government to indicate the
possibility of Shahdara-Saharanpur
Light Railway being closed dcwn. The
Ministry of Railways have addressed
an enquiry to the State Government
of UP. ask'ng what steps the State
Government propose to take in the
matter.

=t wheTcate AT WTTHT qAT
2 fFr 3 ATw o T T AT R
& seT =T (T o W e &y
Heq 737 A0 WAL ATZA A IgA T
wrs e & ?

The Minister of Raiiways (Shri
Dasappa): The question oes not arise
at all, because it is privaiely owned.

ot witgrenw @war : & Eew
sTEe & o 39 a9 g1 anias W v
& o'y g IS a1 A age
F e wATq: {Fad o g wwdr g !

W WY : Ag &1 NTEAE HEHY
g

=t witerearta T ¢ TEA; ATTE
am fEad
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Shri Dasappa: Its present position
does not seem to be very huppy. The
last time it earned a profit in 1959-60.
But it ig a matter between the railway
owners and the State Government, as
the trouble seems to have arisen be-
cause of competition from road trans-
port. The local Governmen: secems to
have licensed a number of vehicles
and the Railway is not happy about it.

st AEEEAR qret o & S
AT E o AT AT-AETIALT A1ET I
T 9qTET WY AUA 7T F A AT
famix &% v & 7T N, d7 39 AR
¥ q wEAE T MR R

Shri Dasappa: I have already ans-
wered that that que tion has not arisen

now.. It may arise later on, but just
now it is not before the Government.

Collection of Motor Vehicle Taxes

*623. Shri Mansinh P. Patel: Will
the Minister of Transport be pleased
to state:

(a) whether the Transport Develop-
ment Council has recommended a
single agency for collecting various
taxes on motor vehicles; and

(b) if so, the action taken by the
Government in this matter?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) and (b). A statement
giving the information required is
laid on the Table of the Sabha

STATEMENT

(a) Yes.

(b) The State Governments con-
cerned, viz.,, Assam, B har, Gujarat,
Himachal Pradesh, Kerala, Madhya
Pradesh, Madras, Maharashtra,
Mysore, Punjab, Rajasthan and Uttar
Pradesh, were requested to imple-
ment the recommendation of the
Transport Development Council. Ac-
cording to the information available
at present, there is already a single
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agency for the collection ' of the
motor vehicles tax and taxes on
passengers and goods carried by road
in Gujarat, Kerala, Maharashtra,
Madras, Mysore and Uttar Pradesh.
The matter is under the considera-
tion of the Governments of Bihar,
Himachal Pradesh, Rajasthan and
Punjab. The Government of Assam
have stated that there are practical
difficulties in implementing the re-
commendation, as tax also levied
in Assam on goods carried by water.
The Government of Madhya Pradesh
have not yet communicated their
decision and the Question 1is being
pursued with them.

Shri Mansinh P. Patel; In view of
the fact that some States have found
it difficult to accept this because
there are taxes on waterways also,
how is Government going to make all
the States accept thic uniform system
of a single agency?

Shri Raj Bahadur: The idea is that,
in order to remove the inhibitory fac-
tors that operate against the smooth
flow of road transpori traffic, we
should try to minimise the number of
places and posts and agencies where
taxes have to be paid, and with that
end in view, it was considered desir-
able by the Transpnrt Development
Counci], on which are represented the
Ministers of the various State Gov-
ernments, that so far as possible
there should be a single collecting
agency for as many taxes on motor
vehicles as possible, and that is
exactly what is being done,

Shri Mansinh P. Patel: There are
different rates of passenger and goods
taxes in the different States. May 1
know whether Government has any-
thing in mind to find out a uniform
pattern for all the different States?

Shri Raj Bahadur: The idea is not
for uniformity of taxes so much.
They may differ from State to State.
The idea is to have a single collect-
ing agency, although we would very
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much like to have uniformity in rates
of taxation also.

Shri Ramachandra Ulaka: May 1
know by what time the recommenda-
tion of the TDC will be implemented
throughcut the country?

Shri Raj Bahadur: It requires the
solution of many complicated pro-
blems, particularly what authority
would collect. There are some
States which have already under-
taken that. Others may follow suit
{n course of time.

st wgEta : I & § weT 3a |
aut & (To7T 9o g @ 237 5 mr §,
e arem 9T H agT ww9AT & |
# oz AT wET g F o aew
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werd ®EA® ¢ a8 Al "en
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Imphal-Dimapur National Highway

*624. Shri Rishang Keishing; Will
the Minister of Transport be pleased
to state:

(a) the number of bridges destroy-
ed by the hostile Nagas on the
[mphal-Dimapur National Highway
during the period from 1st April, 1863
to the end of February, 1964;

(b) how far the damaged bridges
have been rebuilt or repaired; and

(c) steps taken to prevent recur-
rence of the damages?

The Minister of Shipping in the
Ministry of Transport (Shri‘ Raj
Bahadur): (a) One bridge of 30 ft.
span at mile 44; and one span ‘of
60 ft. of another bridge of such 4
spans at mile 91.'
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(b) (i) A temporary bridge and
subway at mile 44 was provided the
seme day and traffic allowed to pass.

(ii) A temporary diversion on down
stream of the main bridge at mile 91
was completed on the next day of the
in-ident, and vehicular traffic and
ccuvoy moved along the diversion
u-terruptad.  The erection of bailey
brid=ing on the damaged span was
lat»r completed on the 7th February,
1964,

(v (i) Bridge No. 1 is situated in
Nuzaland where all important bridges
in the area are being guarded. The
damaged bridge is a minor bridge
and it is not possible to guard all
vurh minor bridges.

(ii) Bridge at mile 91 lies in Mani-
our State and arrangements to gunrd

important bridges have been male
after this incident.
Shri Rishang Keishing: May I

know whether it is not a fact that
most of the bridges destroyed are
locuted very: close to the security
posts; if so, why such damage to the
bridges could not be averted? '

Shri Raj Bahadur: It is essentially
a sccurity question, and sometimes,
despite the best efforts, maybe some-
body succeeds in committing mis=-
chicf,

Shri Rishang Keishing: May 1
know whether Government has tried
to find out the sources of the supply
of the explosives used for the des-
truction of the bridges; if so, how far
Government have succeeded?

Shri Raj Bahadur: The question
has to be addressed to a different
Ministry. !

Stamp in honour of Netaji Subhasg
Chandra Bose

*625. Shri Hari Vishnu Kamath:
Will the Minister of Posts and Tele-
graphs be pleased to state;

(a) whether the attention of Gov-
ernment has been drawn to the fact
that the 55 nP stamp issued on the
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23rd January, 1964, the sixty-seventh
birth anniversary of Netaji Subhas
Chandra Bose, depicts a flag which
was never used by him or by the
Azad Hind Fauj or by the Arzi
Hukumat-e-Azad Hind, durmg the
Second World War;

(b) if so, how the error crept in;
and

(c) the action being taken to rec-
tify the error?

The Deputy Minister in the Depart-
ri>mt of Posts and Telegraphs (Shri
Bhagavati): (a) Attention has been
drawn through one Newspaper which
has reported that the wrong flag has
been depicted in the 55 nP stamp
issue in honour of Netaji Subhas
Chandra Bose.

The factual position is that Netaji
accepted the tricolour with Charkha
as the official flag for the Indian
Independence Movement in East Asia
[Shri . H. V. Kamath: When?] and
when  the  provisional Government
of Azad Hind was formed, the tri-
colour with the Charkha was adopt-
ed as the State Flag of the Provi-
sional Government.

(b) and (c¢). Do not arise.

Shri Hari Vishnu Kamath: Here is
an enlargement of that stamp with the

charkha spindle jutting out at the
side.

Mr, Speaker: He may put the ques-
tion.

Shri Hari Vishnu Kamath: Con-
sidering that scveral books have been
published on this matter which show
Netaji’'s flag, the Azad Hind Fauj flag
or of the Arzi Hakumat-e-Azad Hind
as the tricolour with a leaping tiger
on it, is the Government aware of
the widespread impression that this
flag has been deliberately designed
on this 55 nP sgtamp by the ruling
party to exploit the name of even that
great liberator-warrior-statesman for
party purposes?
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Shri Bhagavati: I am sorry that an
attempt has been made to raise
doubts about the authenticity of the
design. As a matter of fact there is
absolutely no reason to question the
authenticity of this design.  Netaji
used this flag. The Netaji Research
Centre in Calcutta have confirmed it.
We have also consulted many other
people who are likely to know better
on this subject....

Shri Hari Vishnu Kamath: Where is
the Deputy Minister, Shri Shahnawaz
Khan? Is he here?

Shri Bhmgavati: 1 can tell Mr.
Kamath that the leaping tiger was
there when he worked in Germany.

Shri Hari Vishnu Kamath: No, no;
even when he liberated Kohima.

Shri Bhagavati: That flag was
never used by Netaji or INA in Asia.

Shri Hari Vishnu Kamath: May I
know who designed—I want the
name of the philatelic expert—who
designed this flag and also who ap-
roved of this design? Is it the pre-
sent Minister Shri Asoka Sen or his
predecessor, Shri Jagjivan Ram?

Shri Bhagavati: There is a philate-
ly committee which selects and sug-
gests designs.

Shri Hari Vishnu Kamath: May I
know tha names of members of that
committee?

Shri Bhagavatl: There are some
representatives of philatelic associa-
tions; there are some others. 1 can-
not give the names of the members
of that committee just now.

Shri Hari Vishnu Kamath: Which

Minister approved of it? I asked
that question also,
Shri Bhagavati;: The committee

approved it."

Shri Hari Vishnu Kamath: I under-
stand it came to the Minister; I have
some persqnual knowledge. 1 want
to know which Minister.
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Mr. Speaker; Does it come for ap-
proval by the Minister?

Shri Bhagavati: No it is not neces-
sary.

Shri Ranga: Am I to understand
that the Government regret the mis-
take that had been made in view of
the fact that when Subhas Bose be-
came Netaji he was no longer a
member of the Congress although he
had been previously Presient of the
Congress and so on and later on he
had actually been expelled from the
Congress and he built up the INA?

Shri Bhagavati: I am very sorry.
[t is a matter.of fact; it is absolutely
certain that Netaji's Azad Hind Fauj
used this flag with tricolour and
charkha; no other flag was used by
him.

Shri Hari Vishnu Kamath: We shall
produce documentaryl evidence later
on, '

Mr. Speaker: In this manner, we
cannot proceed.

Shri Hari Vishnu Kamath: In what
manner, Sir? I am sorry. I only
said that we would produce docu-
mentary evidence later on.

Mr. Speaker: No interruptions like
this. [

Shri Hari Vishnu Kamath: This is

Parliament. I am sorry for your
attitude—I do not know.... (Inter-
ruptions).

Shri Nath Pai: In view of the fact
that all this confusion and misunder-
standing arises because of the very
close resemblance of the party flag
of the ruling party to the Naional
Flag, will the Prime Minister consider
the desirability of designing a flag
which is dissimilar to the National
Flag?

Mr. Speaker: It is a different ques-
tion. Shri Karni Singhiji.

PHALGUNA 27, 1885 (SAKA)

Oral Answers 5780

Shri Nath Pai: My question has not
been answered.

Mr. S8peaker: It is a suggestion.

Viscount Aircraft Service

*626. Shri Karni Singhji: Will the

Minister of Transport be pleased to
state:

(a) whether it is a fact that the
engine of the Viscount aircraft ser-
vice IC-402 which was scheduled to
leave Calcutta for Delhi at 19-15 hrs.
on the 2nd March 1964 caught fire
while it was being tested on thé
ground;

(b) if so, the reasons therefor; and

(c) the alternative arrangement
made for the stranded passengers
and at what time they left for Delhi?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) to (¢). No, Sir. The Viscount
aircraft which was to operate the
Calcutta/Delhi service No. 402 on
2nd March, 1964 had completed
Gauhati/Calcutta service No, 214.
After the aircraft was parked, smoke
was observed from the right hand
wheel brake assembly. The aircraft
was withdrawn from service for rec-
tification of defect. The Calcutta/
Delhi service was operated by the
incoming Viscount aircraft from
Madrag at 2230 hours, 3 hours 15
minutes behind the scheduled time.

Shri Karni Singhji;: May I know
the number of occasions on which
fire has been noticed on the Viscount
aircraft, and whether the Govern-
ment would be good enough to tell
us if this firc had taken place while
the aircraft was in flight, whether we
have sufficient internal fire-fighting
equipment to prevent the fire apread-

ing, or, would the aircraft bec des-
troyed?

Shri Mohiuddin: As soon as the
fire was observed, it was extinguish-
ed. Of course, the fire-fighting ser-
vice was there. As for the proader
question concerning the number of
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occasions on which fire has been
noticed in the Viscounts, if hon
Member wants more information, I
will collect it. But there are very
few cases of fire.

1200 hrs.
SHORT NOTICE QUESTION
vVirginia Tobacco Market

+
( Shri Ranga: )
J Shri P, Venkatasubbaiah:
8.N.Q. 10 snri Kolla Venkaiah:
LShri M. N. Swamy:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
Virginia tobacco market has c.rasljod
at Guntur and other coastal district»
of Andhra Pradesh;

(b) whether it is also a fact teat
the farmers are being offered unremu-
nerative prices against the minimum
price fixed by Government and the
State Trading Corporation;

(¢) whether morc than 4,000 tons of
high grade Virginia tobacco remains
unsold resulting in loss of Rs. 3 crores
in foreign exchange to Government:
and

(d) if so. what immediate steps
Government propose 1o take in the
matter?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Although the
tobacco crop comes in the market in
the middle of January, there hav=
been no substantial sales of Virginia
tobacco for want of a scitlement abot
the price of tobaccn between the
growers and the tradurs,

(b) There is no minimum suppori
price fixed for tobaccn either opera-
tional or statutory. The Government
has fixed minimum export prices for
different grades of tobacco. The
prices offered by traders are some-
what lower than that of last year.

(¢) The foreign demand for tobacco
continues to be at about the samc
level as last year and if the growers
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and traders arrive at a mutually satis-
factory settlement, there will be no
reduction in foreign exchange earn-
ings.

(d) Attempts are being made
jointly by the Andhra Pradesh Gov-
ernment and the Indian Central
Tobacco Committee to bring about a
settlement between the growers and
traders regarding the prices to be

offered for the current crop. It is
also proposed to extend the provi-
sions of the Central Warehousing

Corporation Act as well as the State
Warehousing Corporation Act to to-
bacco so that growers can obtain ad-
vances from scheduled banks on
warehouse receipts for tobaco.

Shri Ranga: This is an excellent
example of the way in which the
Government depreciates the actual
fact of things and then makes it
appear as if there is no crisis at all. Is
it not a fact that the Minister of Agri-
culture of the Andhra Pradesh Gov-
ernment had himself come over here
along with so many others represent-
ing the marketers as well as growers
and represented the true facts of the
position there, and said that the posi-
tion is very serious that the growers
are suffering, and that the traders are
not able to find any market because
the IMTD and various other exporters
are not prepared to take tobacco
there?

Dr. Ram Suvbhag Singh: Yes, Sir.
But what the hon. Member has just
now said regarding the Goverment is
totally different from the actual facts,
because, the Government was so alert
that it pointed out the difficulty at
the nick of time, and the Minister of
Agriculture of the Andhra Pradesh
Government has taken up the matter
with the Central Tobacco Committee
as well as the Government of India,
and we are going to extend the Ware-
housing Corporation Act and are go-
ing to advance money so that the
growers are not put to ioss.

Shri Ranga: Am I to understand
that the Government of India has
assured the Andhra Pradesh Govern-
ment that if they were to help the
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armers to store their tobacco in the
giglemment warehouses, the Andhra
Pradesh Government would be enable-
ed to advance credit to the farmers
with the help of the Reserve Bank of
India and the State Bank?

Dr, Ram Subhag Singh: The whole
matter is being discussed. I would
have been happy had the hon. Mem-
ber pointed out the fact earlier than
the Agriculture Minister of Andhra
Pradesh.

Shrimati Yashoda Reddy: Is it not
a fact that this year the trouble is
more about the flu-cured virginia
tobacco, unlike in other years? In
other years, the low grade variety was
in trouble. Thig year it is the high-
grade variety. May I know whether
there is any proposal either with the
Ministry of Agriculture or with the
Ministry of International Trade to
reduce the price of the high-grade
variety a little and increase the price
of the low-grade variety for which
there is great demand, so that there
‘may be a balanced market for both?

Dr. Ram Subhag Singh: We will
examine this. But the price is not at
present as low as it was in the month
of January, because after 25th Feb-
ruary, it has started rising and we
‘hope that the measures that we will
be taking will enable the prices to
go up further.

Shri Ramanathan Chettiar: May 1
know whether this crisis has taken
place due to the low off-take in the
European market?

Dr. Ram Subhag Singh: Yes, Sir.

Dr, L, M. Singhvi: May I know
what is the preseny difference bet-
ween the prices offered last year and
the prices offercd by the traders this
year and what specific steps the Gov-
ernment of India and the State Gov-
ernment have taken jointly to secure
a settlement and along what particu.
lar lines?

Dr. Ram Subhag Singh: The prices
-offered last year for Grade I virginia
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tobacco varied between Rs. 285 to
Rs, 370 per quintal, whereas this year
the prices vary between Rs. 245 to
Rs, 350 per quintal. About the latter
part of the question, we have taken
up the matter and we hope that the
objective will be achieved.

Dr, L. M. Singhvi: That they have
taken up the matter, we have been
told. But what steps have the Gov-
ernment taken and along what lines
towards a settlement? o

Dr, Ram Subhag Singh; As I read
out in the main reply, the Central and
State Warehousing Acts are going to
be extended to it, but that will depend
on the Andhra Pradesh Assembly
passing a resolution.

Mr. Speaker: That he has already
said.

Dr. L. M. Singhvi:
order, Sir. The answer doeg not
relate to the question I put. The
extension of the Central Warehousing
Act is not in any way the term of
settlement between the growers and
the traders. We want to know along
what line the Government of India
and the State Government are trying
to secure a settlement and what are
those terms, A )

Dr. Ram Subhag Singh: Actually
this is a a settlement, because the
traders do intend that they should
carn more profit, But what we are
interested in is that we should enable
the grower to deposit their stocks in
the warchouses, so that they may
not be forced to sell at the traders’
prices. When the export quantum
increases, then they will be able to
take higher prices for their tobacco.
But at the same time, the Agriculture
Minister of Andhra Pradesh had a
meeting both with the growers as
well as the traders where our Cent-
t:a] Tobacco Committee representa-
tives were also present. He is im-
pressing upon the traders not to take
advantage of the situation. That is
the effort that was made by the Gov.
ernment of Andhra Pradesh. By
extending this facility we  believe

On a point of
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that the growers will be put in a
better position.

Shri Ranga: In view of the fact
that the generic term ‘traders’ includes
not only those who are in India, but

also international traders, including
USSR, may we have the assurance
that the Minister of International

Trade, when he attends the U.N. Con-
ference will use his good offices in
order to ease the situation and obtain
greater orders for our tobacco of
various grades?

The Minister of International Trade
(Shri Manubhai Shah): Actually
speaking, the exports of tobacco last
year have shown a record figure—
Rs. 4°75 crores more than any time in
the previous years. The real difficulty
{s as one of the hon, Members was
pointing out, when the going was
good, instead of producing the quality
which was sold in much abundance,
they have produced a littler larger
surplus of the higher variety of the
flue-cured Virginia tobacco which has
not so much world market. I have
cautioned all the producers that they
must keep down the ratio of the high
grade and produce more of the
medium grade. Secondly, we have
lifted all the restrictions so that we
can send to the East European coun-
tries as much of the tobacco as possi-
ble. With the steps enumerated by
my hon. colleague in the Ministry of
Agriculture and with the several
steps we have already taken, I am
quite sure the position will improve
considerably,

Shri Ranga: What did he say with
regard to the assurance .

Mr. Speaker: Normally, assurances
are not given during the question
hour.

WRITTEN ANSWERS TO QUES-
TIONS

Micro-wave System in Assam

*611. Shri P. C. Borooah: Will the
Minister of Posts and Telegraphs be
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pleased to refer to the reply given {o
Starred Question No. 500 on the 10th.
December, 1963 and state:

(a) the progress made in the instal-
lation of the micro-wave system im:
Assam;

(b) when the installation is likely
to be completed; and

(c) the names of the places which
are to be linked with this system?

The Deputy Minister in the De-
partment of Posts and Telegraphs
(Shri Bhagavati): (a) Detailed engi-
neering survey by the manufacturer’s
engineers has been completed and ins-
tallation details finalised. Acquisition
of sites ig in progress.

(b) The installation is expected
to be completed by March, 1965,

(c) 1. Calcutta.
2. Asansol.
3. Katihar.
. Cooch Behar.
. Siliguri

-

5

6. Darjeeling.
7. Shillong.
8. Gauhati,
9. Tezpur.
10. Jorhat.

11. Dibrugarh.
12. Tinsukia.

Dry Dock Facilities

[ Shri Indrajit Gupta:

| Shri P. C. Borooah:
*615. { Shri Pottekkatt:

| Shri A, V. Raghavan:

(_ Shri Kappen:

Will the Minister of Transport be
plcased to state:

(a) whether dry dock facilities in
Indian ports are now lagging far be-
hind the growth of Indian shipping;

(b) if so, whether any assessment
hag been made of the forcign exchanjie
spent annually on repairing Indian
ships abroad; and
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(¢) whether Government have re-
ceived and considered any scheme in
this respect for expansion of dry dock
facilities?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) to (¢). A statement is
laid on the Table of the House.
[Placed in Library. See No. LT-2542/
64].

Modernisation of Postal Services

%620, Shri D. C. Sharma: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) the progress made in the pilot

studies for modernisation of postal
services; and
(b) when they are likely to be

finalised and implemented?

The Deputy Minister in the Depart-.
ment of Posts anq Telegraphs (Shri:
Bhagavati): (a) A statement is laid.
on the Table of the Sabha.

(b) Since the techniques as well as
the equipment employed in the postal
services are always undergoing im-
provement, this must necessarily be a.
continuous process,

STATEMENT

Particulars of mechanical aids

Present position relating to their introduction:

I

2

(a) Slot machines for vending postal stationery Consequent on the successful conclusion

(b) Slot machines for vending postage stamps

(c) Coin changers

(d) Stamp cmitters

(e) Machine to facilitate the booking of parcels

(f) Machines to facilitate  beoking of meney

orders.

(g) Stamp cancelling machines.

(h) Bundling machines.

(i) Machine for cleaning date stumps & scals

The prototypes required for

of the pilot studies, it is proposed to
install to begin with 290 slot machines
for vending postal stationery. A majority
of these is likely to be produced indige~
nously.

One slot machine capable of dispensing
nP postage stamps has been found to
nction successfully even under conditions

of high humidity. The feasibility of
large scale production of the stamp rolls
required for such machines is under
examination.

100 coin changers of indigenous menufac-
ture are being brought into use mostly
in the bigger post offices in India.

] _ara nate
purposes are still awaited from the
manufacturers.

Before the machine imported for this purpose
is put on trial, the changes involved in
the accounting procedure  have to  be
finalised. This is beirg done®

The question of evolvirg a
machine is under consideration.

suitable

A prototvpe  manufactured  indigenously
has been put on field trinl. 183 imported
machines are alrcady in use.

Six bundling machines arc heing imported
from abroad. One imported machine is
alrcady in use.

A suitable prototype is being evolv ¢



5789 Written Answers

MARCH 17, 1964

Written Answers 5790

1

2

(i), Self indicating weighting scales.
[

(k) ! Adrema printing machine

Ly

(1) Numbering machines

(m) Battery driven trucks

(n) Conveyors

Standards have been laid down for their
large scale introduction.

Three trucks required for experimental
purposes are being imported from abroad.

A conveyor system has been successfully
installed at Delhi Air Sorting Office.
Schemes to extend the use of conveyors
progressively for the halnding of mails
in the larger offices are under considecra-
tion.

:Incentive for Research in Agriculture

*622. Shri P, Venkatasubbaiah: Will
the Minister of Food and Agriculture
‘be pleased to state:

(a) whether the Indian Council of
Agricultura] Research has taken a de-
- cision to award the Rafi Ahmad Kid-
wai Memorial Prizes to those who
have outstanding research in the field
of agriculture and allied subjects; and

(b) if so, whether agricultural ex-
tension has been included in the list?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes.

(b) No.
Export of Sugar

Shri Yashpal Singh:
*627. { Shri Bade:
Shri R, Barua:

Will the Minister of Food and Agri-
-culture be pleased to state:

~ (a) the total quantity of sugar to
be exported during the current finan-
cial year in respect of which agree-
ments have already been entered in-
to; and

(b) whether in view of the shortage
of sugar in the country, precautions
will be taken to export less sugar?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Contracts for
-export of 2:00 lakh tonnes of sugar

have so far bcen signed for export
during 1964,

(b) Yes, Sir.
Special Jet Allowance

[' Shri P, C. Borooah:
| Shri Indrajit Gupta:
*628. { Shri Maheswar Naik:
Shri S. C. Samanta:
( Shri P, R. Chakraverti;

Will the Minister of Transport be
pleased to state:

(a) whether the Indian Commercial
Pilots’ Association had reccntly de-
manded grant of special jet allowance
to those pilots who fly the jets and;

(b) if so, Government's decision

thereon?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) Yes, Sir.

(b) A number of meetings wecre
held between the Management of the
Indian Airlines and representatives of
the Indian Commercial Pilots’ Asso-
ciation as a result of which a settle-
ment has been reached and also
approved by the Board of the Corpo-
ration at their meeting held on 12th
March, 1964. Formal proposals in this,
regard from the Corporation are
awaited by the Government.

Loans to Agriculturists

629 [ Shri Maheswar Naik:
"\ Shri D. C, Sharma:

Will the Minister of Community
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Development and Co-operation be
pleased to state:

(a) whether it is a fact that the
short and medium term loans for agri-
cultural development to be advanced
through the co-opcrative societies dur-
ing the Third Five Year Plan period
are proposed to be drastically flashed;
and ’

(b) if so, to what extent, the rea-
sons therefor and the manner in which
the requirements for the said purpose
are proposed to be met during the
said period?

The Deputy Minister in the Minis-
try of Community Development and
«Co-operation (Shri Shyam Dhar
Misra): (a) and (b). Against a tar-
get of Rs. 512 crores set up by the
State Governments for the supply of
short and medium term credit during
the lust year of the Third Five Year
Plan, the co-operatives supplied
Rs. 228 croreg in 1961-62, The provi-
sional figurcs for 1962-63 are Rs. 256
crores and the estimate for 1963-64 is
Rs. 318 crores. The progress is not
upio the expectations and the target
is unlikely to be reached.

The reasons are (a) weakness of the
credit structure particularly at the
primary level (b) organisational defl-
ciencies (c¢) increasing trend of over-
dues (d) d:fective loaning policies etc.
A detailed action programme for re-
moving these deficiencies has becn
drawn up and circulated to State Gov-
ernments. It is expected that when
the programme is implemented there
will be appreciable progress,

Import of Rice

630 ( Shri Inder J. Malhotra:
"\ Shri E. Madhusudan Rao:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the total imports of rice made so
far during 1963-64;

(b) the names of countries from
which it was imported; and
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(c) the total amount of foreign ex-
change spent?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A, M, Thomas) : (a) 4,73,948 metric
tons during the period of 1lst April.
1963 to 29th February, 1964.

(b) US.A, Burma
of Vietnam.

and Republic

(c) Rice from U.S A. was imported
under P.L. 480 against rupee payment.
The foreign exchange paid towards
freight of this rice was about Rs. 107
lakhs. From other countries rice was
imported against foreign exchange
amounting to about Rs. 787 lakhs.
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U. S. Assistance to Hotel Industry

[ Shri Indrajit Gupta:
*632 ' Shri Warior:

7 Shri Prabhat Kar:

LShri H. N. Mukerjee:

Will the Minister of Transport be
pleased to state:

(a) whether any proposal has been
received from the U.S. concern of
Hiltons’ Hotels for developing hotels
in India;

(b) if so, the main features there-
of; and

(¢) whether Government propose
to take U.S. assistance for the State
sector of the hote] industry?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) and (b). The proposal
recently received from Hilton Hotels
International is in respect of one hotel
each at Delhi, Bombay and Calcutta.
The proposal is being studied in the
Ministries of Transport and Finance.

(c) There is no such proposal at
present.

Committees ang Sub-Committees

1201, Shrimati Laxmi Bai: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total number of standing
and Ad-hoc Committees and Sub-
Committees within the Ministry exist-
ing at present; and

(b) the total number of M"mbers
appointed on those Committees?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) 2i3.

(b) 3,769.
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Air Services to Andamans

1202. Shri Rajaram: Will the Min-
ister of Transport be pleased to state:

(a) whether there is any proposal
to arrange an additional air trip be-
tween Andamans and Mainland; and.

(b) if so, the detai]s thereof?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin)::
(a) No, Sir.

(b) Does not wirse.

Rayagada-Jeypore Telegraph Circuit

1203. Shri Ramachandra Ulaka: Will.
the Minister of Posts and Telegraphs
be pleased to refer to the reply given
to Unstarred Question No. 2488 on the:
30th April, 1963 and s:ate the progress
made so far regarding the establish-
ment of a direct telephone circuit
between Rayagada and Jeypore
(Koraput District) in Orissa?

The Deputy Minister in the Depart-
ment of Posts ang Telegraphs (Shri
Bhagavati): Due to non-availability
of storeg it was not possible to estab-
lish direct telephone circuit between
Rayagada and Jeypore. The direct
telephone circuit is likely to be pro-
vided by July, 1964.

Telephones in Panchayat Samithis
in Orissa

1204, Shri Ramachandra Ulaka: Will
the Minister of Posts and Telegraphs
be picased to state: °

(a) the number of Panchayat Sami-
thi Offices in Orissa provided with
telephone as on the 3lst December,
1963; and

(b) {he number of Panchayat Sami-
this Offices in that State to be pro-
vided with telephones during 1964-65?

The Deputy Minister in the Depart-
ment o Posts and Telegraphs (Shrl
Bhazav ti): (a) and (b). Demund
for providing telephone facilities }at
311 Panchayat Samithi offices in
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Orissa was received from the State
‘Government. Out of these, 121 have
been provided by 31-12-1963. Sanc-
tion has been issued fer providing
these faciliticg 2t 11 more Samithi
-offices during 1964-65.

P & T Quarters at Bhubaneswar

1205. Shri Ramachandra Ulaka: Will
‘the Mini-ter of Posts anq Telegraphs
be pleased to state:

(a) the progress made so far in
the construction of Post and Tele-
graph  quarters at Bhubaneswar-1
(Orissa); and

(b) when the construction work
would be completed?

The Deputy M'nister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Sanction for cons-
truction of quarters has been accord-
«ed at a cost of Rs. 9,42,500.

(b). About two years.
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Rajmahalghat Ferry Service

1207. Shri C. K. Bhattacharyya:
‘Will the Minister of Transport be
pleased to refer to the reply given to
‘Unstarred Question No, 1339 on the
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10th December, 1963 regarding tickets
on the ferry service between Raj-
mahalghat (Bihar) and Manickchan-
ghat (West Bengal) and state:

(a) why tickets priced in annas
were being allowed to be issued
though annas had ceased to be legal
tenders;

(b) whether the ‘ssue of such tickets
have been discontinued; and

(c) whether tickets now issued are‘
being priced in Naya Paise and not
in annas?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) O'd tickets printed
in annas, which were in stock, were
used but fares in naya paisa were
charged.

(b) Yes Sir.
(¢) Yes Sir.

States’ Quota of Rice ang Wheat

1208. Shri Yashpal Singh: Will the
Minister of Feod and Agriculture be
pleascd to s.ate:

(a) the names of the States which
have been given additional quota for
rice and wheat during the last year;

(b) whether the situation in those
States is normal after the supply; and

(c) if not, the steps taken to meet
the situation?

The Minister of State in the Minis-
try of Fooq anq Agriculture (Shri
A, M, Thomas): (a) to (c). The
distribution requirements of wheat of
al] the States are met from the Cen-
tral reserve. Their requirements of
rice are reviewed from time to time
and supplies from the Central reserve
are arranged keeping in view the re-
quirement in each case, the nceds of
other deficit States and the overall
availability with the Central Govern-
ment. The question of any additio-
nal quota as such does not, therefore,
arise.
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Destruction of Foodgrains

1210. Shrimati Savitri Nigam: Will
the Minister of Food anq Agriculture
be pleased to state the total quan-
tity of foodgrains spoiled by' moisture
and pests in the godowns in Deihi
during the last six months?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): There was no spoi-
lage caused by moisture and pests in
the central storage depots of Delhi
during 6 months ending 31st Jan-
uary, 1964.

Food Campaign in U. P,

1211, Shrimati Savitrli Nigam: Will
the Minister of Food and Agriculture
be pleased to state the amount of
.grant to U.P. Government for grow
more food campaign during 1962-63?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): Under the revised
procedure for rendering financial
assistance to Stale Governments,
introduced from the year 1958-59,
Central assistance admissible to vari-
ous State Governments is sanctioned
in bulk for schemes under the head
“Agricultural Production” which
covers Grow More Food schemes and
also includes Minor Irrigation and
Land Development, Grant given to
the Schemes under the head “Agri-
culture Production” in 1962-63 was
Rs, 163-47 lakhs.
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Howrah Railway Station

(Shri Subodh Hansda:

! Shri S. C. Samanta:
Shri M. L. Dwivedi:

| Shri Sudhansu Das:

1212,

Will the Minister of Railways be
pleased to state:

(a) whether there is any proposal
to remodel the Howrah Railway Sta-
tion;

(b) whether any plan und estimate
has been prepared so far; and

(c) if so, total estimated cost of the
plan?

The Deputy Minister in the Minis-
try of Railways (Shri ShaZnawaz
Khan): (a) to (c). There is no pro-
posal at present for remodelling of
the Station bui'ding at Howrah., [t
is, however, proposed to construct ad-
ditlonal  accommodation for R.M.S.
Mail Agency Office in 1964-65, at
an estimated cosl of Rs. 2:00 lakhs. A
number  of schemes for additions
and alterations to the 3yard at
Howrah including lengthening of
platforms are in progress and the
estimated cost of all these works is
Rs. 186.70 lakhs.

Railway Bridge over Subansiri River

1213, Shri P. C. Borooah:
° Y Shri Ram Harkh Yadav:

Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 1380 on the
10th December, 1963 and state:

(a) whether the construction of the:
Subansiri River Railway Bridge has
since been completed; and

(b) if so, when and the actual cost.
involved?

The Deputy Minister in the Minis-
try of Raillways (Shri S, V. Rama-
swamy): (a) Yes,

(b) The construction of the bridge
was completed on 30th December, 1963
and the bridge was opened to
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traffic on 2-2-1984. The estimated
cost of the bridge is Rs. 123 lakhs
approximately, The actual cost has
not been worked out yet.

Broad gauge Line from Siligurl te
Jogighopa
1214, f Suri P. C. Bor?oah:
\ Sbri Basumatari:

W1l the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 86 on the
19th November, 1963 and state:

(a) the further progress made in
laying the broad gauge line from Sili-
guri to Jogighopa; and

(b) when it is expected to be com-
pleied?

T:e Deputy Minister in the Ministry
of Railways (Shri S. V., Ramaswamy):
(a) and (b). The sub-grade works,
both carthwork and bridges, on the
Project are progressing according to
schedule. The steel girders required
for the bridges have also been
arranged. Efforts are being made to
establish the link for freight traffic
by the end of 1965,
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Jagadhri Railway Station

1218. Shri D. D, Puri: Will the
Minister of Railways be pleased to
state:

(a) whether Government are aware
of the serious handicap in the free
flow of traffic at the ex'sting railway
crossing at Jagadhri Railway station
on the Northern Railway;

(b). whether Government propose
to construct an over-bridge at this
crossing or at point nearabout; and

(c) if so, when the project is likely
to be completed?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama.
swamy): (a) Inconven'ence and dtlay
to Road Traffic at Level crossings
cannot altogether be avoided.

(b) and (c). The proposal for con-
struction of a Roed over bridge in
place of the existing level crossing
near Jagadhri Railway Station is al-
ready under consideration of the Rail-
way in consultation with the Punjab
State Government. As soon as the
State Government finalise the scheme
and allocate funds for ther share of
the cost the work will be taken up
by the Railway.
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Jagadhri Railway Station

1220. Shri D. D. Puri: Will the
Minister of Railways be pleased to
state:

(a) whether representations have
been received to change the namea of
the existing railway station at
Jagadhri to Yamunanagar Railway
Station so as tc make it syncnymous
with the name of the town; and

(b) if so, the action taken or pro-
posed to be taken thereon?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) Yes,

(b) The Railway Administrations
are generally guided by the recom-
mendations of State Governments in
such ‘matters. In this case, the Pun-
jab Government have desired the
status quo to continue.
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Air Services te Kathmandu

Shri Maheswar Naik:
1221, Shri S. C, Samanta:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that the
Indian Airlines Corporation has
decided to discontinue its  direct
services to Kathmandu from Delhi
and Calcutta and vice versa; and

(b), it so, on what consideration;

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) Yer, Sir.

(b) The halt at Banaras on Delhi-
Kathmandu direct service has been in-
troduced in the Winter Route pattern
only to provide daily connection (ex-
ecept on Saturdays) between Banaras
and Kathmandu as well as to provide
facilities to tourists to visit Banaras
for sight-seeing purposes.

A halt at Patna has been introduced
on Calcutta-Kathmandu direct
service with a view to increase the
carrying capacity.

Lilluah Railway Workshop

1222. Shri Indrajit Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether a number of employees
of the Lilluah Railway Workshop
have been arrested, suspended or
otherwise proceeded against as a
result of the lock-out imposed last
December 1963; and

(b) whether the employees’ claim
for wages for the lock-out period has
been rejected?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No, Sir.

(b) Since the lock-out in Lilluah
‘Workshop wag necessitated as a result
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of illegal stoppage of work resorted to
by the workers, employees of Lilluah
Workshops are not entitled to
wages for the period of legal lock-
out. .

Financial Assistance for Shipping
Development

1223. Shri Himatsingka: Will the
Minister of Transport be pleased to
state:

(a) whether the Indian National
Steamship Owners Association has
represented that the Indian ship-
owners cannot avail of financial assist-
ance from the Life Insurance Corpo-
ration and the Industrial Finance Cor-
poration because of higher interest
rates charged by them than those
granted by the Shipping Development
Committee;

(b) whether they have suggested
any alternative; and

(c) if so, the details thereof?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (c). A representa-
tion has been received by Government
from the Indian National Steamship
Owners Association about financial
assistance for the development of
shipping, but it does not say that the
ship owners cannot avail of financial
assistance from the Life Insurance
Corporation and the Industrial Finance
Corporation because of higher rate of
interest. The Association have sug-
gested that financial institutions like
the Industrial Finance Corporation of
India, Industrial Credit and Invest-
ment Corporation of India and the
Life Insurance Corporation should be
asked—

(i) to consider applications for
foreign exchange loans;

(ii) to agree to give suitable
guarantees for foreign ex-
change loans arranged by the
shipping companies abroad, at
reasonable commission; and

(iii) to provide rupee loans against
adequate security at reason-
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able rate of interest and any
interest payable above 3 per
cent per annum should be
borne by the Shipping Deve-
lopment Fund Committee.

Small Saving Scheme

1224. Shri Vishwa Nath Pandey:
Wili the Minister of Posts and Tele-
graphs be pleased to state the total
amount of deposits in the different
Post Offices of district Deoria (U.P.)
under the scheme of small savings
drive till 31st January, 1964?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): The total amount of
deposits in various investments made
in Deoria Head Post Office and Post
Offices under this Head Post Office
from 1st April, 1963 to 31st January,
1964 is Rs. 80,14,576.

Price Support for Spices

1225. Shri Kappen: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) whether Government propose to
give price support for spices; and

(b) whether a spices market centre
is proposed to be opened at Erna-
kulam?

The Minister of State in the Minis-
try of Fool and Agriculture (Dr. Ram
Subhag Singh): (a) and (b). The
Government have, as a price support
measure, authorised the Directorate of
Cardamom Decvelopment and Market-
ing, Bangalore, to purchase carda-
moms, covered by the Export Price
Control, from the certified growers
and growers’ co-operative societies, if
and when the prices in the open
market tend to fall well below its
minimum export price.

As regards other spices, Government
have no proposal for price support.

Golden Rock Tools and Plant Depot

1226. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether there is a proposal to
establish an engineering workshop in
Golden Rock (S. Railway) comprising
of the R. C. C. Depot and the Tools
and Plant Depot, in view of the grow=-
ing needs of the Railway;

(b) whether the production targets
of the R. C. C. Depot are being achiev-
ed; and

(c) the steps being taken to raise
the Depot to the level of the require-
ments of the reinforced cement con-
crete articles for the Railway?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) There is no proposal to
establish an additional R. C. C. Depot
and Tools and Plant Depot at Golden
Rock.

(b) and (c). The present require-
ments are being met satisfactorily by
the existing Depot, and no expansion
is considered necessary.

B. G. Line from Samastipur to
Muzaffarpur

1227. Shri Vishwa Nath Pandey:
Wiil the Minister of Railways be
pleased to state:

(a) whether it is a fact that Gov-
ernment propose to construct a broad
gauge railway line from Samastipur
to Muzaffarpur (N.ER.);

(b) if so, when it will be construct-
ed; and

(c) the total cost of this construc-
tion?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No.

(b) and (c). Do not arise.
HTamTE: ®) JEAr
tRRe. & fazmAma quig : @r
[@ TN qE T AT FAT AT
(¥) = ag g & f oy sy,
185 Y TT F) TV AfFaal A o
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Sinking of Dredger

1229. Shri Vishwa Nath Pandey:
Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that dredger
“Pawan Kumar” sank in December,
1963 near Dwarka, off the Saurashtra
Coast, while on its way to Okha;

(b) the reasons therefor; and
(c) the total amount of loss?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Yes, Sir.

(b) Pontoon dredger, constructed of
wood, sank as a result of water enter-
ing the hull during the unexpected
onset of adverse weathker conditions.

(¢) Rs. 2 lakhs approximately.
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All Party Forum on Panchayati Raj

1280. Shri Vishwa Nath Pandey:
Will the Minister of Community Deve-
lopment and Co-operation be pleased
to state:

(a) whether Government propose to
set up All Party Forum on Pancha-
yati Raj in the country; and

(b) if so, when it will be formed
and what will be its functions?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri B. S. Murthy): (a)
and (b). A proposal to create a con-
sultative council on Panchayati Raj is
under actlive consideration, but politi-
cal parties as such will have no repre-
sentation on it.

Industrial Workers of P. and T.
Department

1231. Shri Shashi Ranjan: Will the
Minister of Posts and Telegraphs be
pleased to state whether the recom-
mendations of the Second Pay Com-
mission in respect of industrial
workers of the Posts and Telegraphs
Department have been fully imple-
mented?

The Deputy Minister in the Depart-
ment of Posis and Telegraphs (Shri
Bhagavati): The recommendations of
the Second Pay Commission, as
accepted by the Government, have
been implemented excepting—

(i) pension scheme, and

(ii) Machinery for Negotiation
and settlement of disputes,
which are being processed.

G.T. Road

1232, Shri P. R. Chakraverti: Will
the Minister of Transport be pleased
to state:

(a) whether it is a fact that Gov-
ernment took decision in 1962 to
expand the roads including G.T. Road
in Jharia Coalfields, so as to facilitate
the transport of heavy trucks carry-
ing coal to the outlying regions;
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(b) whether the development work
has been undertaken jointly with the
Bihar State Government;

(c) the progress so far achieved and
the increased traftic that has found
easier scope of road transportation;
and

(d) the total outlay involved and
the period by which the construction
of road will be completed?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (d). A scheme has
been drawn up for the improvement
of certain roads including the G.T.
Road to facilitate the movement of
heavicr vehicles for carrying coal to
industrial areas towards Caicutta side
from the Bengal-Bihar coal fields
which include the Jharia Coalfields
also. The Scheme is estimated to cost
about Rs. 17.20 crores and includes
works for the improvement of certain
National Highways and State roads
both in West Bengal and Bihar. Works
of a total cost of about Rs. 85 lakhs
have been sanctioned under this
Scheme so far and the works are
being arranged to be started. The
Public Works Departments of the
Governments of West Bengal and
Bihar are executing the work in their
respective States. The Scheme pro-
vides for the completion of all the
works in about 3 years. The effect of
the improved facility will be felt after
sometime when the workg are com-
pleted. The movement of coal by road
from the Bengal-Bihar region is as
under:

1961-62 3.0 million tonnes
(approx.)

1962-63 3.06 million tonnes

‘ (approx.)

April 1963 to Sept. 1963
1.8 million tonnes (approx.)

It is expected that when all the works
included in the aforesaid Scheme have
been completed, more than 5 miliion
tonnes of coal per year would be

carried by road from the Bengal-Bihar
coal fields.

Bridge over Howrah Station
r Shri Dinen Bhattacharya:
1233. { Dr. Saradish Roy:
LDr. Ranen Sen:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that a
portion of buckland bridge over ‘the
Howrah railway station coilapsed
recently; and

(b) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). No part of the
bridge proper has collapsed. A part
of the cantilevered foot path on South
side approach to the bridge, which is
on masonry arches, however, collapsed
due to anchorage inside the masonry
getting uprooted. The cause is under
investigation.

Outlay for Railway Development
Plans

1234. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether the Railway Board pro-
poses to seek an increase in the Third
Plan outlay in order to off-set the rise
in prices of steel and other raw mate-
rials; and

(b) if so, to what extent?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). The position was
explained in the speech of the Minis-
ter of Railways introducing the Rail-
way Budget for 1964-65 on 11th Feb-
ruary, 1964 when he stated that the
allocation of Rs. 1,581 crores “may
have to be increased somewhat to take
the impact of the increase in costs
arising from the direct and indirect
effects of the changes in taxation”
(page 7 of the printed Railway Budge$
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Speech). Reference is also invited to
the note in page 25 of the Explana-
tory Memorandum on the Railway
Budget for 1964-65, which explains
the balance amount of Rs. 302.74
crores in the following terms:

“Represents only the balance, to
add up to Rs. 1,581 crores and
does not represent estimated
requirements of the year, which
will be greater, mainly because of
the increase in prices during the
Plan period (and especially after
the taxation in the Budget of
1963-64 and revision in the prices
of various controlled materials).”

In the mid-term appraisal of the
Third Five Year Plan, the Planning
Commission had indicated that on
account of the higher costs of indige-
nous as well as imported materials,
fncreases in civil engineering works
etc., the costs of projects are expected
to be generally higher than the plan
estimates by amounts varying from
10 per cent to 20 per cent in most of
the industrial enterprises in the public
sector. The Railways’ requirements of
additional funds to absorb the effects
of price and taxation increases are
likely to be wvery much lower than
these percentages.

Discussions in this regard have been
held between the Ministry of Rail-
ways and the Planning Commission.

The price and taxation effects are,
however, being worked out in greater
detail, and a closer estimate of the
additional funds required on this
account will be available before the
preparation of the Annual Plan for

1965-66.

Ticketless Travel

1235. Shri E. Madhusudan Rao: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that over
1,500 persons were found travelling
without ticket in a recent check up
made in between Ghaziabad, Nizamud-
din and Rohtak;

MARCH 17, 1964

Written Answers 5814
(b) whether it is also a fact that
wife of a Member of Parliament, &
high police official of Home Ministry
and a marriage party were some of
the defauiters;
(c) the total fine collected; and

(d) the action taken, if any, on the
defaulters?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(b) Among- the persons detected
travelling without tickets were wife
of a Member of Parliament, two
children of a Police Official of the
Home Ministry and a marriage party.

(c) Rs. 1,853 were realised on the
spot, out of a total fine of Rs. 1,973
imposed by the Magistrate.

(d) The passengers detected travel-
ling without tickets were charged rail-
way fare plus the excess charges.
Out of 134 passengers arrested, 1.4
were fined and the remaining 20 were
sent to jail in default of payment of
fine.

Trains between Hyderabad and Delhi

1236. Shri P. Venkatasubbaiah: Will
the Minister of Railways be pleased
to state:

(a) whether any representation has
been received for increasing through
carriage facilities between Hyderabad
and Delhi;

(b) whether in the proposed addi-
tional Express trains to Madras, a
through carriage to Hyderabad will
be run; and

(c) if not, the steps proposed to be
taken to relieve present congestion in
the single Third Class through carriage
in G.T. Express?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawax
Khan): (a) Yes.

(b) No.

(c) At present the undermentioned
through service carriages run between
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Pig Husbandry

1239. Shri Ram Harkh Yadav: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Central Govern-
ment propose to start a Central Insti-
tute for Training in Pig Husbandry
like tha: of the U.P. Government on
an All-India basis; and

(b) whe'her Centre has approved of
the U.P. scheme of training iur swine
husbandry?

The Minister of State in the Minis-
try of Food and Agriculture. (Shri
A. M. Thomas): (a) and (b). A scheme
is being jointly financed by the Indian
Council of Agricultural Research and
the Uttar Pradesh Government at the
Central Dairy Farm, Aligarh under
which training courses of nine months’
duration are conducted with a view
to giving thorough training in all as-
pects of pig keeping, breeding and
methods of processing and marketing
piggery products. The candidates for
each course are selected out of those
sponsored by the Central and State
Governmen‘s and Union Territories.
This Scheme has been sanctioned at
present for four years with effect from
3rd December 1960.

Besid=s the above, the Department
of Agriculture under a Centraliy Spon-
sored Scheme has recently app-oved
three months’ training course in Swine
Husbandry at Regional Pig Breeding
Stations-cum-Bacon Factories at Ali-
garh (Uttar Pradesh) and Yaringhata
(West Beneal) for departmental and
private candidates of diferent States.
The object of this training is to train
a prospective pig farmer/worker 1n

improved methods of Pig Husbandry
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with a view to improving the breed
and quality of country pigs. The pri-
vate candidates while attending the
course will be eligible for a stipend
of Rs. 40/- per month.

Commemoration Stamps

1240. Shri G. S. Musafir: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) whether it is a fact that Panjabi
Sahitya Sabha, New Delhi, approached
the P. and T. Departt, in September,
1961 for the issue of commemoration
stamps in the memory of Bhai Sahib
Bhaj Vir Singh who is considered the
father of modern Panjabi literature;

(b) whe‘her it is also a fact that the
request of the Sabha was supported by
the other organisations also;

(c) the number of organizations
whos2 reques’ for the issue of other
commemoration stamps, made after
September, 1961 have been acceded to;
and

(d) when th? commemoration stamps
in memory of Bhai Sahib Bha' Vir
Singh are expected to be issued?

The Deputy Min'ster in the Depart-
ment and Posts and Telegraphs (Shri
Bhagavati): (a) and (b). Yes Sir.

(c¢) Two, namelv, the Parsee Asso-
ciation of Bombay and the Utkal
Bhandaba Samiti of Orissa,

(d) The pranosal has been noted for
further consideration.

fefrmmar &
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Satur Railway Station

Shri P. K. Ghosh:
1242. {Shri Y. N. Singha:

Will the Minister of Railways be
pleased to state:

(a) whether several complaints have
been received in regard to the working
of the Satur Railway Station in the
Southern Railway; and

(b) if so, whether a number of em-
ployeccs have been suzpended for vari-
ous acts of corruption; and

(c) the details thereof?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Thrce complaints have been re-
ceived against staff of Satur Railway
Station.

(b) No employee was suspended for
any act of corruption.

(c) One of the complaints which was
against the Assistant Station Master
was enquired into and found to be
baseless. The remaining two com-
plaints which were received recentlv
are against the Assistaat Goods Clerk
and are under enquiry.

Sahdol Railway Extension Yard

1243. Shrimati Maimoon»  Sultan:
Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that six
workers were buried alive and one
seriously injured while working at the
Sahdol railway ex'ension yard on the
18th February, 1964;

(b) whether an inquiry has been
instituted into the circumstances of the
accident; and

(c) if so, with what result?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy);
(a) to (c). On 18th February at
13/30 hours, while the cutting in
Sahdol yard was being widened in
connection with doubling of the section.
between Anuppur and Katni on South
Eastern Railway, eight of contrac.or’s
labourers who were working by the
side of the cut‘ing were buricd under
the debris due to the sudden slip of a
high cutting face above them. Tra
debris was removed and the eight
labourers trapped under the dobres
were taken out. Th> District Eng)
neer, South Eas‘ern Railway, Umaria,
who was at the station, immediately
informed the police through the con-
tractor’s agent. The police took these
eight labourers to the Civil Hospital,
six of them were already dead and
two were injured. The Labour Com-
missioner, Jabalpur and the Collector
were informed of the accident. Inves-
tigation into the occurrence has already
been undertaken by the loral Police
authorities. Compensa‘ion is being
arranged by the contractor to the
labourers involved in the accident.
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Railway Guards

1245. Shri Rishang Keishing: Will
the Minister of Railways be pleased to
state:

(a) how the scales of pay of differ-
ent categories of the Railway guards
compare with that of different cate-
gories of the Railway conductors;

(b) how the responsibilities and
functions of the two compare;

(c) whether the Railway guards
have made representations to keep
their scale of pay and other emolu-
ments at par with that of the Railway
conductors; and

(d) it so, the action taken by Gov-
ernment to this effect?

The Deputy Minister in the Ministry

of Railways (Shri Shahnawaz Khan):
(a):

Guards Conductors
Authorized scale Mileage Authorized scale of
of pay allowance pay
per 100 Kms.
Rs. Rs. Rs.
Grade ‘A’ 205—7—240-—8— 280 1-80 Grade 1  250~10—290—15—380
Grade ‘B’ . 150—5—175—6—20% 1°70 Grade II 205—7—240—8—280
—EB—7—240.
Grade ‘C’ « 130—4—170—EB— 1:65 Grade III 150m—§—175=—6-—205~—
§—200—EB—s5-—225 EB-—7—240.

(b) Guards: Responsible for work-
ing of the trains both from Transpor-
tation point of view as also loading
and unloading of packages. To see that
the train is perfect in running condi-
tion and is provided with vacuum
brake in perfect order. To keep a
gharp look out while on the run and
to take care of the passengers and
their comforts where no conductors are
provided for the train.

Conductors: To accommodate pass-
engers either in accommodation re-
served for them or otherwise available

for them at different stations. To look
after their comforts/amenities and
arrangement of meals, etc. To main-
tain a tally of the accommodation
available at various stations and to
intimate the position to the next halt-
ing station.

(c) Yes.

(d) As the authorised scales of pay
allotted to Guards are those which
have been specifically recommended
by the Jagannadha Das Pay Commis-
sion after taking all the factors into
consideration, it has been decided not
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to make any change in the scales al-
ready allotted. However, the repre-
sentations are under active considera-
tion of Government.

Co-operative Marketing Societies

1246. Shri Yashpal Singh: Will the
Minister of Community Development
and Cooperation be pleased to state:

(a) whether Government have re-
quested the State Governmcnts to
consider taking steps to exempt co-
operative marketing societics from
Sales and Purchase Tax in respect of
the produce of members handled by
them; and

(b) if so, whether any State Gov-
ernment have agreed to do so?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri Shyam Dhar Misra):
(a) Yes, Sir.

(b) The State Governments were
addressed only in February, 1964. No
State Government has yet communi-
cated its decision.

Electoral Procedures of Gram
Panchayats

Shri Warior:
1247. { Shri Sarjoo Pandey:
__ Shri Nambiar;

Will the Minister of Community
Development and Cooperation be
pleased to state:

(a) whether a Committee has been
appointed to go into the electoral
procedures of the Gram Panchayats;
and

(b) if so, the composition of the
Committee and its terms of refer-
ence?

The Deputy Minister in the Min-
istry of Community Development and
Cooperation (Shri B, S. Murthy): (a)
Yes, Sir. The Committee would study
the electoral precedures nat only of
the Gram Panchayats but also of the
Panchayat Samitis and Zila Paris-
hads.

(b) The composition of the Com-
mittee is as under:—

Chairman: Shri K.
Member, Rajya Sabha

Santhanam,

Members;

1. Shri P. Govinda Menon, M.P.

2. Shri T. H. Sonavane, M.P.

3. Shri Rajeshwar Patel, M.P.

4. Shri V. B. Raju.

5. Miss Maya Banerji, MLA, Wee
Bengal.

8. Dr. J. N. Kbhosla,
LLP.A., New Delhi,

Director,

The terms of reference of the Com-
mittee are:—

To study the different methods of
elections to the Panchayati Raj bodies
being followed in the States with
special reference to the methods and
procedures which have been con-
ducive to the vigorous ' and healthy
growth of Panchayati Raj and to
make recommendations on the fol-
lowing:—

(i) the strength and composition
of and the method of elec-
tions to the Panchayati Raj
bodies at the village, block
and district levels, ag can en-
sure the democratic and effi-
cient functioning of these
bodies and the evolution of a
harmonious and coordinated
pattern of representative ins-
titutions;

(ii) the need for cooption, the
categories to which cooption
should be applied, the man-
ner of its ' application and
other related matters;

(iti) the measures for ensuring
adequate and effective repre-
sentation to the weaker sec-
tiong on these bodies;

(iv) the method of election of
office-bearers of these bodies;

(v) the association of the Mem-
bers of Parliament and State
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Legislatures with the Pan-
chayati Raj bodies;

(vi) the terms of membership and
the periodicity of elections to
Panchayati Raj bodies;

(vii) how far unanimity in elec-
tions is practicable consistent
with the growth of democra-
tic processes;

(viii) whether and to what extent
political parties should parti-
cipate in Panchayati Raj elec=
tions; and '

(ix) the measures required to en-
sure free and fair elections to
the Panchayati Raj bodies
and the desirability of sett-
ing up a State level Com-
mission for the purpose,

Price Fluctuation Fund

Shri Ramachandra Ulaka;
Shri Dhuleshwar Meena:
‘) Shri Tridib Kumar
{  Chaudhuri:

1248

Will the Minister of Community
Development and Cooperation be
pleased to refer to the reply given
to Unstarred Question No. 575 on the
26th November, 1963 and state:

(a) whether the details of manner
of creation and operation of a special
price fluctuation fund have since been
considered by the National Coopera=
tive Development Corporation; and

(b) if so, the details thercof?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri Shyam  Dhar
Misra): (a) Yes, Sir.

(b) The details are broadly as
under:—

(i) The marketing societies select-
ed to make outrizcht purchases
should allocate 10 per cent of
their annual net profits to-
wards the special price fluc-
tuation fund. [

(ii) Government should contri-
butr each year to the price
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fluctuation fund at the rate
of 2 per cent of the total
value of produce purchased
from the grower-members.

(iii) All losses sustained by a
society on account of outright
purchases of @ agricultural
produce under the scheme
should be met from the
special price fluctuation fund;
but if losses exceed the
amount available in the fund,
the excess should be made
good from the owned funds.
of the society.

The scheme is under consideratiom
of the Government,

T.U. 104 Aircraft

{ Shri Ramachandra Ulaka:

(9]
1249, \_ Shri Dhuleshwar Meena:

Will the Minister of Transport be
pleased to refer to the reply given to
Unstarred Question No. 982 on the
3rd December, 1963 and staie:

(a) whether Government have since
examined the report submitted by
the Committee of enquiry on T.U.—
104 Aircraft which caught fire at
Santa Cruz Airport on the evening
of 16th August, 1963; and

(b) if so, the result thereof?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) Yes, Sir,

(b) The report has been accepted
by the Government of India and
copieg thereof placed in the Parlia-
ment Library,

P. and T. Staff 'Quarters in
Kerala

1250. Shri P. Kunhan: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) the total allotment made for
the construction of quarters for P.
and T. staff in Kerala during the
Third Plan period;
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(b) the amount spent out of this
80 far; and

(c) the number of quarters con-
structed in the first three years of
the Third Plan?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No specific ullocation
of funds has been made for Circles.

(b) 3.29 lakhs have been spent.

(c) Six units have been construct-
ed, and in addition to this 13 quarters
are under construction.

Supply of Sugar to Kerala

1251. Shri P, Kunhan: Will the
Minister of Food and Agriculture be
pleased to state;

(a) the total annual
of sugar in Kerala; !

requirement

(b) whether it is a fact that sugar
is in short supply in the State at
present;

(c) if so, the steps taken by Gov-

ernment to ensure adequate supply
©of sugar to the State; and
(d) the prevailing price of sugar

in Kerala and how it compares with
sugar prices in other parts of the
country? .

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) The annual require-
ment is estimated to be around 72,000
tonnes.

(b) No, Sir. !
(c) Does not arise.

(d) The prevailing controlled retail
price of sugar in Kerala s between
Rs. 1.22 to Rs. 1.31 per kilogram. The
controlled retail prices of sugar in
other parts of the country are also
within this range.

Supply of Rice to Kerala

1252, Shri P. Kunhan; Will the Mi-
nister of Food and Agriculture be
pleased to state: i

(a) the total quantity of rice asked
for by the Kerala Government for the
first quarter of the current year;

(b) how much of this has ‘been
sanctioned; and
(c) how much of this' has been

actually supplied?

The Minister of State in the Min-
istry of Food and Agriculture (Shrl
A M, Thomas): (a) to (¢). As indica-
ted in reply to Unstarred Question
No. 322 on February 18, 1364, rice is
issued to fair price shops in Kerala
direct from the Central depots loca-
ted in the State. The question of the
Kerala Government's asking for a
specific  quantity of rice for any
specific period or the question of
sanctioning or supplying such quan-
tities to them does not, therefore,
arise.

Minor Irrigation Schemes in Kerala

1253. Shri P, Kunhan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any financial assis-
tance has been given to Kerala Gov-
ernment for the implementation of
minor irrigation schemes in the State
in the first three years of the Third
Five Year Plan;

(b) if so, the nature and cxtent of
assistance given; and i

(¢) the progress so far made in
Kerala in implementing the minor
irrigation scheme? -

The Minister of State in the Min-
istry of Food and Agriculture (Shri
A, M. Thomas): (a) and (b). Under=-
the revised procedure for rendering
financial  assistance to State Gove
ernments, introduced from the year

1958-59, Ccntral  assistance ad-
missible to various State Govern-
ments is sanctioned in bulk for
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schemes under the head “Agricultu-
ral Production” which includes Minor
Irrigation and Land Development.
As such, it is not possible to indicate
the amount of Central assistance
given to the Government of Kerala
for their Minor Irrigation Schemes in
the first three years of the Third
Five Ycar Plan. Information with
regard to grant and loan sanctioned
to the Government of Kerala during
these years for their Agricultural
Production Schemes, including Minor
Irrigation and Land Development, is
given below:—

(Rs. in lakhs)

Year Loan Grant

1961-62 85.68 49.98
1962-63 76.35 49.27
1963-64 88.30 54.86

(c) The tentative figure available
for the first two years of the Third
Plan is 61,280 acres,

Restriction on Movement of Atta

1254 ( Shri Yashpal Singh:
" | Shri Onkar Lal Berwa:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether there is no ban on the
export of Atta from Delhi;

(b) if so, the rcasons therefor; and

(c) whether in view of the rise in
prices, Government propose to en-
force a ban on the movement of Atta?

The Minister of State in the Min-
istry of Food and Agriculture (Shri
A. M. Thomas): (a) The answer is
in the affirmative.

(b) and (c).
consideration.

The matter is under

Quota of Sugar for Rajasthan

1255. Shri Harish Chandra Mathur:
Will the Minister of Fooqd and Agri-
culture be pleased to state:

(a) whether Governmen’ of Rajas-
than has asked for revision of its
quota of sugar;
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(b) whether Rajasthan quota is less
than half that of Punjab and one-
third of Gujarat even though popu-
lation ig the same; and

(c) if so, the action being taken to
redress the grievance?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): (a) Yes, Sir.

(b) and (c). Yes Sir, but quotas
were fixed on the basis of actual
consumption of sugar by various
States which is not arithmetically re-
lated to population. However the
matter is being reviewed.

Fertilizer Allotted to Manipur

1256, Shri Rishang Keishing: Will
the Minister of Food and Agriculture
be pleased to state: '

(a) the quantity of fertilizer allot-
ted to the Manipur State for 1963-
64;

(b) whether the entire allotment
has been lifted;

(¢) if not, the reasons therefor; and

(d) the steps taken to expedite its
supply?

The Minister of State in the Min-
istry of Food and Agriculture (Dr.
Ram Subhag Singh): (a) The fol-
lowing kinds of fertilisers were al-
lotted in favour of Manipur Adminis-
tration for 1963-64:

Sulphate of Ammonia 170 Tonnes
Urea 48 »
Cal. Amm. Nitrate 72 "
Ammonium Phosphate 50 "

(b) to (d). The entire allotment
except 1'5 M. Tonnes of Calcium Am-
monium Nitrate has been lifted by
the Administration.
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Lower Gazetted Service Posts in
Railways

1258 / Shri Dhuleshwar Meena:
"\_ Shri Ramachandra Ulaka:

Will the Minister of Railways be
pleased to state:

(a) the number of posts filled up
in the Lower Gazetted Service grade
during 1963-64 so far on the South-
Eastern Railway;

(b) the number of posts cut of them
reserved for Scheduled Castes and
Scheduled Tribes employ«es; and

(c) the number of reserved posts
filled up so far during the same period?

The Deputy M'nister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) 39.

(b) Does not arise as there is no
reservation.

(c) Does not arise.

caliing attention notice by Shri Hem
Barua and others regarding armed
Pakistani raids on March 15th on the
border village of Bhulwal Mulo in
Akhnoor tehsil near Jammu. I had
admitted it and the Minister wants
time to answer it. Probably he will
be in a position tomorrow to answer
it.

The Deputy Minister in the Ministry
of Defence (Shri D. R. Chavan): We
are collecting the information.

Mr. Speaker; All right. It will be

put down tomorrow.

1208} hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF THE INDIAN COUN-
CIL OF AGRICULTURAL RESEARCH

The Minister of Food and Agricul-
ture (Shri Swaran Singh): 1 beg
to lay on the Table a copy of Annual
Report of the Indian Council of Agri-
cultural Research for the year 1962-
63. [Placed in Library. See No. LT-
2535/64].

NOTIFICATIONS UNDER MERCHANT SHIP-
PING AcCT

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): I beg to re-lay on the Table
a copy each of the following Notifica-
tions under sub-section (3) of section
458 of the Merchant Shipping Act,
1958: —

(a) Notification No. G.S.R. 1393
dated the 24th August, 1963
containing Corrigenda to
the Merchant Shipping (Ship-
ping Office Forms) Ru'es,
1963 published in Notification
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No. G.S.R. 455 dated the 16th
March, 1963. (Placed in Li-
brary. See No. LT-1912/63].

(b) Notification No. G.S.R. 1511
dated the 21st September,
1963 containing Corrigendum
to the National Shipping
Board Rules, 1960 published
in Notification No. G.S.R. 1242
dated the 22nd October, 1960.
[Placed in Library. See No.
LT-1913/63].

(¢) The Merchant Shipping (Exa-
mination of Engineers in the
Merchant Navy) Amendment
Rules, 1963 published in Noti-
fication No. G.S.R. 1805 dated
the 23rd November, 1963.
[P'aced in Library. See No.
LT-1914/63].

(ii) to lay on the Table a copy each
of the following papers:—

(a) The Merchant Shipping (Dis-
tress Messages and Naviga-
tional Warnings) Rules, 1964
published in Notification” No.
G.S.R. 157 dated the 1st Feb-
ruary, 1964, under sub-section
(3) of section 458 of the
Merchant Shipping Act, 1958.
[Placed in Library. Sec No.
LT-2536/64].

(b) Report and the Certified Ac-
counts of the Shipping Deve-
lopment Fund Committee for
the period ended the 3l1st
March, 1962 together with the
Audit Report thereon, under
sub-section (6) of section 16
of the Merchant Shipping Act,
1958. [Placed in Library. See
No, LT-2537/64].

ANNUAL REPORT OF INDIAN
CENTRAL TOBACCO COMMITTEE

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): I beg to lay on the
Table a copy of Annual Report of the
Indian Central Tobacco Committee for
the vear 1962-63. [Placed in Library.
See No. LT-2538/64].
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ORDERS UNDER EsSENTIAL COMMODITIES
Acr

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): - I beg to lay on the
Table—

(i) a copy each of the following
Orders under sub-section (6) of sec-
tion 3 of the Essential Commodities
Act, 1955.—

(a) The Delhi Roller Mill Atta
Order, 1964 published in Noti-
fication No. G.S.R. 415 dated
the 3rd March, 1964.

(b) The Andhra Pradesh Paddy
(Movement Control) Order,
1964, published in WNotification
No. G.S.R. 417 dated the 5th

March, 1964.
(c) The Madras Rice Procurement
(Levy) Amendment Order

1964 published in Notification
No. G.S.R. 418 dated the 5th
March, 1964,

[Placed in Library. See No. LT-
2539/64].

(ii) a copy each of the following
papers: —

(a) Audit Report on the Accounts
of the Animal Welfare Board,
Madras, for the year 1962-63.
[Placed in Library. See No.
LT-2540/64].

(b) Annual Report of the Indian
Central Sugarcane Comm’ttee
for the year 1962-63. [Placed
in Library. See No. LT-2541/
64].

12.12 hrs.

LEAVE OF ABSENCE FROM THB
SITTING OF THE HOUSE

Mr. Speaker: The Commitiea on
Absence of Members from the Sittings
of the House in their Eighth Report
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#have recommended that leave of
absence be granted to the following
Members for the periods indicated in
the Report:

(1) Shri G. Narayan Reddy
(2) Shri A. Jayaraman

(8) Shrii Maheswar Naik
(4) Shri Biren Dutta

(5) Shri Yashwantrao
rao Mukne

«(6) Shri Dasaratha Deb

{7) Shri R, Kanakasabai

(8) Shri U. Srinivasa Malliah
(9) Shri Biddika Satyanarayana
(10) Shri Ram Singh

(11) Shri D. D. Puri

(12) Shri T. Abdul Wahid

Martand-

1 take it that the House agrees with
the recommendations of the Com-
mittee.

Some Hon. Members: Yes.

Mr. Speaker: The Members will be
informed accordingly.

12.13 hrs.
DEMANDS FOR GRANTS—Contd.

MINISTRY OF INTERNATIONAL TRADE—
contd.

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of Interna-
tional Trade. Out of the five hours
allotted, three hours have already
been taken and two hours remain,

Shri Kapur Singh (Ludhiana):
‘When is the Minister likely to reply?

Mr. Speaker: How long is he likely
to take?

The Minister of International Trade
(Shri Manubhai Shah): About half
an hour to forty minutes.

2570 (ai) LSD—4.
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Mr. Speaker: We have to conclude
by 2.15 p.M. So, I will call him at
about 1.30 p.M. Shri L. N. Bhanja Deo
may continue his speech.

Shri L. N. Bhanja Deo (Keonjhar):
Mr. Speaker, I was speaking about the
performance of STC yesterday. I said
that T was a bit harsh to it last time
when I spoke on the Plan Appraisal,
and I gave my reasons for it. To a
certain extent, those reasons still hold
good. Yet, the devil hag to be given
its due.

Shri Brij Raj Singh-Kotah (Jhala-
war): Who is the devil?

Shri L. N. Bhanja Deo: STC is the
devil. That is what follows.

The one-man delegation that went
to Japan to negotiate a deal for 7
million tons of iron ore, negotiated it
at a very high price which was indeed
a very creditable performance. In that
respect, their performance is certainly
praiseworthy. But their performance
in maganese is rather, I shoulq say,
hopeless. We have lost the maganese
businese because of the Herculean
inefficiency of STC in this respect.

I will show why it is, when the pri-
vate trade which is doing similar
business can negotiate a better deal,
the STC failg in this matter. T know
it from my little experience in this
regard and I will ment.on two or three
names of those who par‘icular’'y deal
in this, that is, Misrilal Jain, the house
of Rungtas and some others like them.
When they can process manganese o
which is unsaleable even by the STC,
I can not understand why the S.T.C.
which is manned by very highly paid
officers for dealing with this particular
business is not able to procure these
deals or sell off their goods and has to
seek the help of particular business
houses. Of course, I will come to it
a little later when I deal with another
aspect of the STC to which I will try
to draw the attention the hon.
Minister,
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I am not at all against an efficient
STC, if it performs itg job commen-
surate with the socialistic policy that
was enunciated at Bhubaneswar re-
cently, namely, socialistic democracy.

An Hon.
socialism.

Member: Democratic

Shri L. N. Bhanja Deo: Whatever it
be, it is the same thing.

I will request the hon. Minister to
see in this regard whether the time
has not come for them to appoint a
high-powered committee, even if it is
of h's own Ministry I do not mind, to
go nto this particular aspect.

As to the business methods of the
STC, they have succeeded in certain
matters. The hon. Member from
Pudukkottai mentioned certain aspects
of it ang asked why it shoulq not be
given credit for it. I also give them
credit for that; but  probably
he forgot to mention that in
certain respects, specially underin-
voicing and overinvoicing which
he mentioned, it is also a part
of the STC’s business. If we go deeper
into the matter, we will find that pro-
bably the deals which the Govern-
ment of India is now enquiring into
relate to them—I do not want to name
them—I want to know if they were
processed by the STC. I would like
the hon. Minister to enlighten us on
the matter whether it is so or not so as
to allay our apprehensiong in the
matter.

1 would also suggest for the con-
sideration of the hon. Minister and his
M nistry as to whether the STC should
not in time to come take up inter-
national trade in petroleum and gaso-
line products when all our refineries
which are planned for go into produc-
tion. That will show truly whether
the STC ig efficient in spreading our
international trade. In this particular
businesg there is keen competition in
international trade anq it will show
whether the STC is as efficient as it is
made out to ha
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Then I will come to the training
of officers. Why does the STC fail in
its efforts where other business houses:
succeed? I hope, I am not being miz-
understood when I mention a certan
business community because it is not
in a bag sense that I am meaning it.
Where the Marwari businessmen
succeed, I would like the hon. M nister
to say why our STC fails. According
to me it is probably because our
officers are not trained or attuned to
carry on the business on those lines.
Why, as I said before, do Misrilal Jain
or the Rungtag succeed when we fail?
It is because they have this business
ingrained in their blood. S miiarly, if
we are to succeed, we must train our
business officers so that they are
attuned to compete with the private
sector and do what the private sector
does so efficiently. Probably, I will
not be far wrong if I mention that the
hon. Minister who has stepped up our
international trade considerably would
not have becn so successful hag he
not studied the background of the
private industry or the private business
before he came into office. If he had
not that background, I am sure he
would not have made th's spectacular
progress that the international trace
has made since he has come to this
Ministry.

Lastly, I would like to mention one
or two things and I will particularly
mention to what the hon. Member
from Goa mentioned yesterday. My
hon friend, Shri Alvares. said that our
international trade policy should not
be biased or so phased on our foreign
policy. Soon after that, he mentioned
that France is trying to keep out
Britain from the Common Market and
he also gave an example az to how in
an under-developeq economy we
should not be biased or should not be
committed to anv trade centres like
the Commonwealth countries, That is
what he meant by it. But when T
put the two things together, T cannot
understang it. I will be very happy
if the hon. Member corrects me when
1 ask whether we being a non-aligned
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country are not trying o go without
attachement. Of course, due to cer-
tain historical facts, we are atlached
to the Commonwealth counries. Put
we are trying to get what is best for
our country in the sphere of inter-
national trade so that we are not
entirely dependent on them and we
certainly wish the hon. Minister god-
speed when he is going to represent
our country in the Commonwealth
Ministers Conference and thereafter at
the UN. I am happy that a few Mem-
bers of this House are also going with
him and that will certainly strengthen
his hands and the Members of Parlia-
ment will certainly act as a watch-dog
because I know for certain that one of
the Members of the Delegation is one
who represents Hon. Shri Alvares’s
party.

Shri Alvares (Panjim): I am not a
Member of the Delegation.

Shri L. N. Bhanja Deo: You are not;
dbut Mr. Nath Pai is going.

Shri Alvares: He is also not going.
He has declined to go.

Shri L. N. Bhanja Deo: If he is not
going, that is a different matter. But
what 1 heard was that he was also
going anq it would have been good for
our country if he had gone. (Interrup-
tion).

Mr. Speaker: Order, order; no plcad-
ings for any Member.

Shri L. N. Bhanja Deo: I am sorry.
I had to defend the interests of my
Party. Having said all that . .. (In-
terruption).

Mr. Speaker: Order, order.

Shri L. N. Bhanja Deo: Having said
all that about the international trade,
1 would say that surely everyone in
the House will agree that the perfor-
mance of this Ministry has been com-
mendable and we will certainly wish
them better performance in years to
come.

Shri Harish Chandra Mathur: (Jal-
ore): Mr. Speaker, Sir, the real
strength and independence of our
economy very much depends upon this
international trade, our balance of
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payments and promotion of our ex-
ports. We cannot perpetually depend
upon ussistance from the other coun-
trie; by way of loans and grants.
Therefore, it was only natural when
the hon. Minister was complimentcd
from all sections of the House, whe-
ther it was the Communist quarter
or whrther it was the Swantantra
Party or whether it was Congress or
the Independents. The hon. Minister
descrvox high compliments for his
perfi .aunce for break'ng through the
stagnation which was there for over
ten ycars, for creating a fresh climate
for export promotion and for arousing
nul ¢nal interests in exports from this
country. The facts which are before
us all are an eloquent testimony to
his rorformance. But ag  he himseif
has r-alised, we have just made a
beginning, and I think that we have
to cover a considerable grounsg on
this matter. Our trade balances are
such that the gaps have still got to be
bridged. and our cxport promotion has
got 1, b~ reinforced at al] points. It
is trv> that our present performance
in exnort promotion covers almost all
the items and almost all the countries,
and it has indicated a rise in exports.

But, in this connection, I would like
to point out that there are certain
trends of which care has got to be
taken. The first is our trade balances
with America. There is a very wide
gap in the trade between our two
countries, and I think that that should
be taken care of. We must export
more and we must try tu balance our
trade with the USA just as we are
doing almost with the East European
and communist countries.

The emergence of China in the field
of trade and commerce is another
very important factor to which no
reference has been made either by the
hon. Minister in his speech or by any
other Member. UK which is a nation
of astute businessmen is concerned
more with trade than with anything
else and therefore, their support and
their attitude are always guided and
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tempered by the potentia] of trade
wnicn they have got to exploit. That
1s also to be taken note of. More-
over, the fact that China has come
into the field has also to be taken note
of  Further, China useq to get most of
its supplies from the East European
countries, but now those sources are
being dried up, and the imports into
China from the USSR and other
countries have gone down very con-
siderably. That also has helped in
one way our trade with the East
European countries. So, let us not be
carried away by the facts which show
that so much has been done. 1t is
true that we have taken the best
adventage of the situation and we
have taken a rational view and we
have done all that was necessary in
that connection. But we cannot ignore
the changing trends in international
trade and we must be fully conscious
and aware of how to make the best
use of them in the near future.

The hon. Minister has also told us
that there has been a great rationali-
sation in our import policy. When he
was referring to rationalisation, he
said tha* 67 per cent of our imports
had been of raw materials and com-
ponents and 17 per cent of capital
goods. But this rationalisation does
not take into consideration another
factor which is far more important
from the viewpoint of most of the
Members, and iust as the compliment
to the hon. Minicter was a common
ground amongst a'l the Members, like-
wise, this fartor was also a common
ground among all the Members who
had participated. and that was about
his. attitude towards the small-scale
industries.

They have spent so much, 67 per
cent p'us 17 per cent on imports for
large-scale industries. Bu‘ not only
dn the small-scale industries not get
their fa'r share, but they have been
verv much neglected. The hon. M'nis-~
ter has only saiq in his speech that he
will trv to restore the cuts which had
been imposed in respect of small-
scale industries. Why does he want
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to be harsh? He is going to increase
the amount in the field of large-scale
industries, both in the matter of raw
materials and components and glso in
the matter of capital goods, while the
small-scale industries have been left
in the lurch and have been very
shabbily treated.

The House will be surprised to
know that the Small-Scale Industries
Corporation which is the only and the
exclusive organisation for importing
machinery for small-sca'e industries
has frozen all activities so far as the
import of machinery for small-sca'e
industries is concerned. They have
received no fresh application since
November, 1962. Even if the small-
scale industries were not to be given
a preferential treatment, and even it
they were to be treated on a par with
the large-scale industries, T do not
know how such a position can be
defended by Government.

So in his rationalisation, T do hope
that he will take care of this.

Shri Hari Vishnm Kamath (Hosh-
angabad): I am sorry to interrupt.
My hon. friend is making an interest-
ing speech, but he does not have
quorum in the House.

Shrl Ranga (Chittoor): There should
be a lunch hour. There is no other
solution.

An Hon. Member: Between 1.30 and
2.30.

Shri Hari Vishnu Kamath: It is only
12.30. This is unconstitutional.

Mr. Speaker: The bell is being
rung—Now there is quorum. The
hon. Member may continue.

Shri Harish Chandra Mathur: 1
have only to reemphasise that the
hon. Minister must rationalise in the
true sense of the word and not forget
the small man,
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Then it has also to be borne in
mind that international trade and
promotion of expoirt cannot be done
in a vacuum. There are so many
factors whnich have to come into p.ay.
A very much wider field has got to be
covered. However dynamic the Min-
ister may be, however astute he may
be, however unmistakable his grasp
of the subject may be, he has to
depend on so many factors. I am
happy to be able to tell you that dur-
ing my recent visit to Europe, I was
told both by our Embassy people as
wel] as by others that the Minister
had left an unmistakable impression
on the minds of people there. He
is a man who through his persuasive
approach as also a thorough grasp of
the subject had created an impression
all over. His pragmatic, practical
approach to prob'ems, with an under-
standing of the situation showed how
business between our country and
those countries could be augmented.
And we see the result of it. Even the
Communist Member who spoke had
not—if his speech is analysed—any-
thing to say for which the Minister
can be held responsible. So far as his
performance is concerned, there was
always compliment and appreciation.
Criticism was only against certain
other aspects with which I will deal
a little later.

But unfortunately, we have here at
home let down the Ministry very
badly. It is not that the Minister
with his dynamism or with his grasp
of the subject only can deal with this
matter. He has got to have a much
greater field, a much wider scope and
a much wider field, because export is
directly linked with production, of
indusiria] goods as well as primary
goods. Export has to be linked not
only with production but production
on a competitive basis. Otherwise,
there can be no export. Therefore,
he has got to be given a position which
will enable him to give a much better
performance. Unfortunately, instead
of giving him a better position, some-
thing has been done to clip his wings.
It is a national disservice, as a matter
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of tact, in our present context to have
glven him s reaunent, We on uus
siue of the House never plead for an
inuividua: Munister., 1 do not care
whether Shri Manubhai Shah remains
Minister of International Trade. Let
there be other Minister. But he must
be ful,y equipped to discharge his
responsibilities in a dynamic manner.
Not only should he be a Minister in
his own right covering that wide field
but he must have a big say—he must
not be a small brother—in the com-
mittee for economic development and
export. There must be a Cabinet
Committee in which he should have
a really big voice.

Take, for instance, export promo-
tion. We expect to export 25—30
million tons of iron ore. Will the
Minister be able to do it? There is
a market. He can create a market.
He can create an atmosphere. He can
conclude agreements. But the whole
question again centres round this
point whether we would have the
mining facilities, whether it would be
possible to have that much of iron
ore ready for export, whether it
would be possible to have other faci-
lities for exporting the iron ore. These
are various factors which must be
looked into very thoroughly if we are
to break through this stagnation, if
we are to have our own way in this
particular matter.

Another question was raised—about
licences and permits. It is attacked
both by the communists—they have a
different solution to offei~—and the
Swatantra Party. The only solutirn
the communists have got is that every-~
thing should be nationalised. In the
context of a mixed economy, I do not
know whether we can nationalise
evervthig or not. The Swatantra
Party’s so'ution is very comic. They
say that licences and permits should
be given by some judicial bodv. But
the abuse arising from thec<e llcences
and permits is nnot because they are
issued by A. B or C but because of
scarcity. Therefore, we have got to
understand the real position and to
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[Shri Harish Chandra Mathur]

find a solution. I do not wish to be

carried away by slogans or political
stunts,

Shri Ranga: On a point of explana-
tion. It is neither a slogan nor a
stunt. We did not suggest it should
be a judicial body. It should be a
quasi-judicial body but politically
independent and impartial enjoy-
ing the same independent status as the
Supreme Court.

8hri Harish Chandra Mathur: It is
an absolutely impractical suggestion.

Shri Ranga: He can say so.

Shri Harish Chandra Mathur: Even
it we accept it for argument’s sake,
what about the exploitation of the
consumer? The Communist Member
who spoke gave facts and figures to
show how the business community
was exploiting the consumer by rais-
ing the prices of imported articles.
Whether the licence is granted by a
judicial authority or a quasi-judicial
body, what is in their programme to
put a stop to the exploitation which
is going on? Their only point is that
the Congress Party is making money,
that the Ministry is making money,
out of the issue of licences and per-
mits. Even accepting it for argument’s
sake, the main question before the
House, is, how is the consumer going
to be dealt with, how is he going to
be able to get articles at a fair price,
a proper price.

Shri Ranga: By the same means as
have to be utilised to prevent State
monopolies like the STC also from
making huge profits.

Shri Harish Chandra Mathur: I am
sorry to say there is absolutely
nothing in that suggestion.

There are two or three things. There
is scarcity with its attendant prob-
lems. There is big business operat-
ing. 'There is loss of exchange in
respect of which an accusing finger is
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pointed at big business for tndei
invoicing of exports and over invoic-
ing of imports. There is exploitation
of the consumer. It is an important
point. There is breeding of corruption.
These are the problems, and we have
to see how to get rid of them.

At least in respect of certain metal-
lurgical items—copper and tin were
referred to by some friends-—I do nct
see why, in the first instance, we do
not take two steps. Firstly, some of
these items over which there is such
great profit should defin:tely be im-
ported through the STC and dictri-
buted more particularly to the manu-
facturers. Secondly, I know that it
is the trade, the established importers;
who are the culprits and the guilty
people in this game, but if Govern-
ment does not want to dislodge them
completely abruptly even though they
are guilty, Government must have a
definite and clear-cut policy to switch
on from the established importers to
the consumers in the industries, whe-
ther it is large-scale industry or the
small-scale indusiry. And so far as
the small-scale industries are con-
cerned, I do wish that he 3ives parti-
cular attention to meet their full re-
quirements not only a pro rata basis
with the large-scale industries, but
by giving preferential treatment which
has been announced by the Prime
Ministers and others in this Iouse.
All their requirements should be im-
ported by the STC and supplied to
the various corporations functicning in
the different States.

Another very important point made
by the Communist Memver was that
while in the primary products the
price has risen only by 12 per cent, in
the manufactured products it has
risen by 60 per cent, meaning thereby
that it is the manufacturer who is
out to exploit. The problem can be
divided into two parts. This is so rot
only in this country. We are getting
these manufactured itemg or machinery
from outside, and I do uot think the



5847  Demands
hon. Minister has very much control
over the economies of othe countries.

Shri Mmnubhai Shah: The hon.
Member in question was referring to
trends in the international trade
pattern. He was mentioning that
during the last ten or fifteen years of
world trade expansion, the manufac-
tured products which we import from
industrialised countries have gone up
in price by 72 per cent, while the
primary products exported by the
less-developed countries rcse in price
only 12 per cent, so that the terms of
trade were working against us.

Shri Harish Chandra Mathur: That
is exactly what I say. That is why I
said it wag a matter over which the
hon. Minister has not very much con-
trol, because the products are coming
from outside countries.

I am highlighting this point for two
reasons. Prices go up not only because
of raw materials. Cost of production
goes up in the manufacturing side also
because of so many other factors.
Labour, land, electricity, water rates
etc. come in, anq we must, therefore,
mnot be carried away by that slogan. I
.do wish the hon. Minister skows steady
initiative in finding out to what extent
the rise is justified, because this is a
point which he must very forcefully
bring out in the impending Council
to which he is going. I¥e must take
all the relevant facts into considera-
tion, and see that our case is fuily re-
presented.

The last point is about the UN meet.
Y congratulate our country on taking
e pioneering lead in this matter. The
.Communist friend was saying that we
should not represent only India, but
all the developing countries. I think
that is exactly the role which has
been played by this country and the
ton. Minister during hig tours abroad
ang in bringing about this conference,
which, as was rightly pointed cut, is
resented by the developed countries.
But it is a very historic event of great
tmportance, and therefore, I think we
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must be fully equipped and take the
fullest advantage of this by putting
everything into a correct perspective
so far as the developing countries are
concerned. We have got to speak for
the developing countries, we have got
to pull down the tarff walls, and the
most important thing is that we must
create a climate in the world in
favour of the developing countries,
for we are being told that a lot of
assistance is being doled ut to to
these developing count:uw,» But in
real terms, if you analjar ‘t, this
assistance means that we are import-
ing from them things at a much
higher cost than what could be consi-
dered reasonable. So, all these points
have definitely got to be highlighted
at the UN meet, and I do hope that
India which played such a pioneering
role will continue to play the same
role and achieve success for all the
developing countries.

Shri P. K. Deo (Kalahandi): It is
not correct to say that it is being re-
sented by all the advanced countries.
As a matter of fact, the first negotia-
tion was started with the KXennedy
round of talks,

N garw fag (%) @ omEw
w3139, gad G @) ¥ g9 (i &
-9 (GiAe? grd # agd (&
TR wE W gaEwr, a@iw, SEr omi
gFR fr@ ¥ 17 & W wimTe
I g o IR AT HuA qTg-aeT 6
@ frlsedl # §5 g (59 § AR S
& forg gg o &7 WTewE €

& A gorarEt § ) @ FT @Y
o §—geX AR THEE, STACH
THET AR FEX AV 38, S7 Al o
T & (o F W BT w1aT & (G0 §5rT
s g A vl g g STiRY S
& @Al T RAFER gAR Ot
¥ AT | TG FE TS AT AT AT Y
f e AW 3 o (iR & g
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[ wsra ]
# § ¥a9 IET A FaAE W O a8
& ST T gq F) Sl o
¥ | AT ErETaT w9 @ gRT g
fo $.q32 § goe< A 33 (e
& wf Tz ¥ e A 3w
&1 {Trvens 83 & €Y =i

{ae™ 7@ ant # gntd gewEw
3T T TF TEG T HauT A GX q7 |
S e g TR ey ¥R Y (Wi
# qERT AT §, Qe o—Fo WY wafy ¥
ERTO GaEYE 3 9§E W 9€ 8T (. ¢
93qE §) € 47 | 5g QAT I WHATE
T g%, 70y R (wiEwl wgaw F
S & &g W gHA 79 39 g1 3 W%
Y6 TR gEA AT g 1 feT WY i
LoFUT TWA T WE-HH gHIR
CREE § 99 T | IO FE T /A
R @ A F1gEr § fF gA uEaeE
R T & § 9§ w51 T 8
TF TETT ST T ¢ AR afT g8 mra 7R
53 17, @ § gwwar g % og wfew
qar 1 w4, afew gwmy wawddm
TET § FE WO qg @, G wrer
FawTE |

g W€ /i A1 sfea wf & 7
S T 7§ VT &, SHY TO WS gl
&1 78l TaRT & ) o WY o Sf=a
SET 0T &7 LR 9T ST W g fTeneg
TP STR®E T EW & 9W 7 w7 &
T &7 606 & THA ST & | W
teitew ARl &1 (W | SaT ¥
Wl SWe-gTe &% @, TH+ R gL
Ty 21 fusd fgad cah, o fr
oS STOSTE F UF B2 67 0 AR
TT T gU WD H Wy 1A T |
T feafaeiow & i § eI
F1 A IO IR (Y T, AT I
Fiww s vHAfSw wrew gedt §, favg
wdiew aud, & {(Wid F ar # ar
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T wrald =E ¥T ey § | Fenfaciew
Y TR § AR A QT AR § A
L H LY §ET ST @R T 0% T qeAw-
faziew @ st & 1 aler Siwivestiag
S T § (% T dasfaciew S E
¥ 3y § 1 48 fowe § 97 5 s gy
AT § Naw T g9 E § | T
#T §iow Q & st T AT g ) AR
¥ &gt W & wfafefer @
Few 18T feao g & 7@
A 9T g (v #4 #f greRr
mTHT 4 Tatl g (@ deifseiee @Y
T & 1 wWosgr amr @, dAaior
AT S B R B S Ol i e
g1 e & u% @) sy g F W
WIS ® WY (w9 SR, |reed
frem arelt &1 O &L wewr, (qeg
TR &9 TS § W T g GHl @) 1
¢ (¥ fous st @1, 3¢ sOveT & SAwEr
fafeem #T gawT &, a0 ¥ @Far & A
A T8 @ {5 gadr § | 5E AV
497 39 W T, @A WA
arer =g sYT § " § WK &g al
TEEE AT § TET F1 A8 UL
Tew awer wg T g fSwH war
{Tinsrens way wluw § 1+ § W1 ST
uF WET gL ..

UF WEAT €T TR F) W
g1
ot geas feg s wm AT

“applying for licences on the basis
of forged and fabricated recommen-
dations.”

w5e o Y @8 S difwg wE §, we
W ug Sedn § biadhles (s 97
W ogg g g 1 W feems
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AT §, O T aredw T &, 7
e T fawe & o1 ordr § | wlaw §
FgAT A AETE | A A7 ww <9
¥ T W € |

wq § qrEr ar ST & A §
oSS 4R 19 W9 OF qewel
AT RIS | A T & gRR U (v
WTT & | JRIN qaTaT (% g0 98 oF few
wfagwe fofo g § bew Sww
¥ feafed 7 o SR @ fod
TqANE A @t faar aqr | ag T W
qa T GAT T W 7 | HAET
o f 73, ety qom fad
T R IR FLT AT F Ay Afeq,
fergeam QY Qe 9 aeT g, TE
et ot fegem #1 ) (faar
gL W AT AW §, TE AT
2fEd | Sq § & AW AT q, q1 Iy
STUT ST UK 1§ AT AT HvAT
oI TEY 9T QAW W A%
BEA § a1 Mesy o 5T | qa SEw
qeT T fF @ A g, | A o
qEY T §, &t I FgA OO 9T FRL
et &, TS weer fefaw &, a1 W81
FiAafoy &, sad s Q1 UL WY |
g IEY GO7 T i weT areed Ut
gat fad, &1 e @7 fF W & &
sTeed ol gWIR 48l &0 wWigHT TEr
gL | SE SwG qor an fr ai 7@y
¥ T, Safs 19 saHT weST a1t 8
a1 zan aw i 5w fag f o gam wgr
fawdr &1 fwfe S & wwew g §
FAT T . ..

W wWwAw 8U% (S qar
FTgHT<) : venfees @1 T T AR 7

ft Fort Fag ¢ ey w7 ag,
wifew felog wfes & aady € )
g fergmma & @7 5 g <Y 1 g g
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fart & w fefew et § 3@
a1 1 wrefeqr gwik agi & St #Y
Y 9T | T g T, G Fr ¥y S
& G F qeH! 17 fwwar &, qaAT
€ 819 I 37467 T8 § W9 faar @
a7 | IgT WSS AL §, e 1T At SF
4t Afas qgr ArET FATC Y, Tt
fraar oor 91 1 T 9% S g,
e ge 7 fawr 1S A ag
gT ¥ SR AR ard ot aawns | SR
Fg1 fF At o AeE SR A
T &, AR AT AHT Y ErT @ 6
fF3dm Mg g W T gF, § o
o § 9% 5 a8 9T w1 S fywer
o § R qifafeaw frdoww & @
# I T T TR F) G G, I
& R J@T &, TFY I F@
W e AT § RE e FAETT WY a8
|TH T4V F TGTE TH AT A7 AR IGT
At gaRt FrEre frar § 1 § moat @
F GAT 30 A1EAT § FF I@w v A

“There is a general feeling that
most of our trade missions abroad
especially in Africa and Asia

continue to regard themselves as
political diplomats.”

w7 g axA Fwmr WrET
THAY WY G | gAwe W S E ) gEw
Fgr o samtm fudt miter arguex
o< Wi, Fgt 43 W 29 fr 99 a3
afiers air 93w & faq mex &7 sndt
2 a1 97 &t a7 fuadm Far g g,
|t & qd AW A A T@ WA
qar serT fa agy ST 9 qEd €
FIET & AN §A7T ST 4XF &, ITAGT
fasm @ § 1 9veg gwIR T
&1 TAAT ®WE AL (et ¥ 0w
AT7 AT TAMAT s TEr§ T oy
& JrT g, WIE a7 ST
Gar @R § B . d Fone @l
g ¥ d w3 § o o agr e
WTHT T LA, To To FIFE & WA &
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[ g5t fag]
£93 fom fom fegsq Y te@ ST
IR WYY @Y ¥ 9§ 9qst
Al FF F AW § | 38F qAAT I TS
g F

gy @ AiF § R & fmean
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1T F1 A qt gy § a9 gk o &
g1 § £ 58 H W ar T 9y o
fget G g AR IR N TR Y
oF M AT 3 W T A I G
for et &1 TRAT £ T S, IAF
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am= gf |
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qT gmre 2w A ;e ag Qe A
faar £ i forg o & fvew Sad arge &
W RN F Q@ &, gL WwIwr H av
ar fud F €7 ¥ 1 ITFT faq =&F
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ST W $8 g% qF a3 a6 g |
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&
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gEa q ITF @9 T I q1 ITw
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@t g 9id & faewqy S §r
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4TET @ gEATEAT g1 ST o
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G0 E 1 AR ¥ ST QA F FI I
& = & off SErw qTee A AR
& 1 X A=y gax Crdr &1 Y g
qgTr & fedy &1 gy WA qEar
g o' 7 fawiaedms 78 g1 qar
g & S 9res fow oig § YA ¥
o7 9127 gf o gHra grard |
& far & =y g )

7% AraTer & ary § o g X
# &l 7 garg & 1 & s w7 f
fafrezs aga T4 a6 A & |

13.00 hrs.

Shrimati Akkamma Devi (Nilgirls):
Mr. Speaker, Sir, when we speak on
the Ministry of International Trade,
what strikes us most is one of the
- plantation industries, namely, the tea
industry. Tea, when compared with
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other commodities like coffee and
rubber, occupies the first place, because
it has contributed to our export trade;
it has also contributed to our earnings
foreign exchange to the maximum. So,
we have to appreciate the good work
done by the tea growers of our coun-
try, and we have to encourage them
in all possible ways. But, side by side
with these big growers we have the
sma]j] growers of tea also, who always
play an important role in the produc-
tion ang manufacture of high-grown
tea in our country.

Last year, while speaking on this
demand, I had placeq before the hon.
Minister of International Trade the
sad plight of the small growers and
pleaded for incentives which will not
only improve their position but will
also add to our earnings of foreign
exchange. Accordingly, our hon.
Minister has taken a sympathetic
attitude towards the small growers,
and now he has helped them to some
extent. For example, in addition to
the existing auctions at Cochin and
Calcutta, a third one has alsp been
openey at Coonoor for the benefit of
the small growers. A répresentanve
of the small growers hag also been
taken on the Tea Board. Thirdly, an
experienced officer from the Tea Board
has been posted at the regional office
to look into the conditiong of the
small growers and to submit a report
to the Tea Board so that their prob-
lems wil] be solved in no time. On
behalf of the small growers and also
on my own behalf, I extend to the hon.
WMinister my sincere thanks and grati-
tude for the sympathetic attitude and

helping hand towards the small
growers.
Yesterday, the hon. Minister had

stated in hig opening address that in
spite of the uneven weather conditions
in the north, the growers from the
south have contributed much more to
the production of tea and have made
up our target for the year 1963. The
climate of Niligiris, its altitute, rainfall
and soil are best suited for tea cultiva-
tion not only in quantity but also im



‘5857 Demands

[Shrimati Akkamma Devi]

qual.ty. If the small growers are
given proper incentives at the proper
time, it will solve not only their own
problems but will be helping us to
achieve our target. Incentives like
long term loans and fert.liser subsidy
help them in the long run.

When I came to know that (Govern-
ment is willing to help the small grow-
ers with long term loans, I also came
to understand that the problem arises
as to how these loans should be distri-
buteq to the small growers. There is
no difficulty at all in this matter. It
is so easy. The money is there with
the Government; and then, the district
land mortgage banks are there end
they are under the co-operative de-
partment of the State Governments
These are backed by the State Govern-
ments, and our money is safe there.
These land mortgage banks are already
handling loans to the agriculturists.
So, the problem of distribution and
collection in respect of the small
growers of tea is very, very easily
solved. My humble suggestion is that
the hon. Minister should not waste
time in this matter by asking for some
other organisations through the State
Governments. The money is safe and
the amounts by way of loan can be
placed at the disposal of the land
mortagage banks straightaway to be
distributed to the small growers.

Now, 1 come to fertiliser subsidy.
Again, if we take this up through in-
dustria] co-operatives, it will take
years for the small growers to be
benefited by the subsidy. For example,
we have one such factory at Kundah
in Nilgiris. The second is under con-
stru-tion, and six more factories are
coming up, but I do not think they
will be completeg even by the end of
the fourth Plan. Are the small grow-
ers to wat till then? Immediate re-
linf should be given to them. There-
fore, 1 request that the fertiliser sub-
sidy should be supplied 1o the small
growers though the existing village
co-operatives, from the supply depart-
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ment to the co-operative central bank
of the district.

I mext come to tea. Indian tea
occupies an important place in the
world. _India is the largest exporter
of tea. From the report we find thas
the production of tea during 1963 was
344.9 million kg. and that export
during 1963 was 223 million kg. Agein,
among all the principal producing
countries in the world like Ceylon,
Argentina, Indonesia, Formosa, Turkey
ahd so on, India occupies the first
place. India occupied the first place in
1962 by producing 759 million kg. of
tea. Again, India is the biggest expor-
ter of tea. Our tea is exported to
many countries like the USA, United
Kingdom, Ireland, West Germany,
Canada, USSR, Egypt, Afghanistan
and a few other countries.

We find from the figures that the
import of tea by those countries from
India has reached 84.7 per cent. This
is really encouraging and we have to
be very proud about it. In view of the
excellent work turned out by our Tea
Board, for the tea industry, I request
the Minister to give adequate powers
to the Board, to invest this Board
with more powers so that our tea in-
dustry will be developed in the coun-
try, the production will be raised and
the export trade will be encouraged
and it will also lead to-an expansion
of our tea trade in foreign markets in
other countries.

As you have rung the bell, T will
conclude my speech after making one
more point, and that is with regard to
the hire purchase scheme. In this
scheme, the expenditure is more than
Rs. 1 crore. But it has not helped
those cases which really decerve to be
helped. For example, in Nilgiris, we
hav~ th~ bought-lecaf factories. These
boucht-l1~af factories are also worked
by a group of small growers, and they
also play an important part in our
country towards production and also
export trade. But because they are so
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poor, their machinery has become very
old, only poor quality tea is turned out
by them. Also, they canno* derive the
‘benefit out of this scheme, because
they have not earned profit during
these years; and under this scheme,
‘they want a balance-sheet for the past
few years. So, they are not able to
take benefit out of this scheme. My
only suggestion is thay the rules
frameq for the bigger estates should
be relaxed in favour of the small
growers. Just as we have the h're
purchase system for cars and refri-
gerators, etc. and just as we have the
system in banks and firms, the Board
can give the benefit straighiaway
taking the machinery as security.
Regarding payment of interest and
other conditions, it can be carried on
as in other items.

With these words, I support the De-
mands for Grants.

Shri J. N. Hazarika (Dibrugarh):
Mr. Speaker, Sir, I thank you very
much for the opportunity given to me
at the end of this debate. I am one of
those Members who heartily congra-
tulate the Minister on his having
managed these affairs most efficiently.
He is the most energetic and dynamic
of all the Ministers. I join with Mr.
Heda and Mr. Mathur in their appre-
ciation of his work. In spite of all
this, I am surprised why his burden
has been reduced. During the short
time, he has developed the inter-
national trade in the most appropriate
way and he has given a new lift to
his subject. In his short time of
office, he has given a lift not only in
‘his country, but I suppose to many
other countries in the matter of in-
ternational trade. While initiating the
discussion on his Ministry’s demands,
he has given us a very clear idea as
to what international trade is. Before,
we had only a vague idea about it un-
der the Demand of the Directorate of
Commercial Intelligence and so on.
Now we have been able to get 3 more
clear idea about international trade.
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The hon. Minister has created a
Marketing Development Fund and
thereby he has given a fillip to pro-
duction as wel] as export. By his de-
cision to create more trade depots
abroad, for which he has asked for
Rs. 8 lakhs only, I am sure our in-
ternational trade will be developed in
a better way. He should go a little
further. He should open not only
trade depots, but more trade con:u
lates should be opened where there
are no such consulates. Our Com-
mercial Attaches in the embassies and
other missions abroad should be gear-
ed up and they should know more
about trade than diplomacy and other
things, in the way suggested by Mr.
Mathur.

13.11 hrs.

[Mr. DEpUTY-SPEAKER in the Chair).

Besides, he has made certain ar-
rangements abroad by which our
trade will increase to a great extent.
Internally also he has created certain
conditions in the country to gear up
exports as well as production. He hag
given sufficient encouragement to the
Tea Board, Coffee Board, Rubber
Board and Coir Board. Yesterday he
has said that the Tea Board is just
like a coordinating body. But to my
mind, the Tea Board's respon-ibility
in future will pe very great. One day
the Tea Board will be just like a
Tea Industries Corporation and take
over the industry if necessary.

Having said so, I would like to say
a few words about the tea industry
itself, because in Assam there are 2
million people depending on tea in-
dustry and I am glad that many faci-
lities have been given during the last
one year or so. The tea machinery
hire-purchase scheme and irrigation
equipment hire-purchase scheme have
really helped the tea-growers Under
the plantation finance scheme. more
than 100 applicants have becn benefit-
ed. Although the production is less
this year probably by 1 million Kgms,
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yet the export is really higher this
year than in 1962 by 9 million kgms
or so. This is really due to the
strenuous efforts put in by the Minis-
ter and his various departments.

Tea industry has also been encour-
aged, or rather protected, by giving
some other tax relief also. The aboli-
tion of export duty on tea and also
reduction of Central Excise Duty on
green tea have really encouraged the
tea growers to 5 great extent, parti-
cularly in my area. The Plantation
Enquiry Commission of 1956 have sug-
gested how tea gardens could be im-
proved. About the finance and cost
survey, steps have already been taken
by Government. I hope the recom-
mendations of the Plantation Enquiry
Commission will be implemented as
early as possible.

He has also given certain conces-
sions to the tea industry in the diffi-
cult times. Tea could not go out of
Assam and tea machinery could not
come to Assam during the Chinese
aggression. At the same time, there
was the strike, ag the House knows,
by Pakistanj crew in the steamer ser-
vice. At that time, he provided con-
cessions for movement of machineries
and other things to a particular point,
where there wag bottleneck. He has
alsg given transport subsidy to the tea
grown in the interior pockets. Like
Tripura, there are certain areas where
there is great transport difficulty. In
such cases, when this transport relief
came, the planters heaved a sign of
relief.

I join with Mrs. Akkamma Devi
who saig that more facilities should
be given to the small growers. Thev
are generally situated in the interior
places and there they have to spend
a lot in the matter of transport and
other things. But, at the same time
they have also equally to bear all
kinds of burdens, under the Planta-
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tion Labour Act. Therefore, special
attention should be given to the small
growers,

I would also like to say a few
words about labour. The Plantation
Labour Act has not been fully im-
plemented in many tea gardens. The
provisions of that Act should be im-
plemented as speedily gg possible. 1
also find that labour welfare centres
are not satisfactorily run in certain
places. There are only buildings and
nothing else. Some money has been:
spent, but I suggest that some more
money should be placeg at the dis-
posal of the Tea Board to improve the
conditions in the labour welfare
centres.

I want to suggest another
which concerns the general public
near about the tea gardens. In my
State, the landless population is in-
creasing. Government have given
protection to free sample grants pro-
gramme and they are keeping land
which ig fit for paddy cultivation and
not for tea cultivation. Such areas
where only paddy could be grown
should be given to the landless people.

thing

Having said that, I would like to
say a few words about the STC.
It should be the biggest and greatesd
public sector undertaking and 50 per
cent of the Central revenues should
come from this. So, I will not grudge
if it makes a little profit. It is true
that some Members have criticised it
by saying that STC is making huge
profits. But I feel that more profits
should be earned by it in the interests
of improvement of Central revenue.

Then I want to make a few sugges-
tions, The 22nd Congress of the
International Chamber of Commerce
will be held in India for which a sum
of Rs. 5 lakhs has been provided. As
the Federation of the Indian Chamber
of Commerce and Industry is very
rich, it can very well finance the
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whole venture. So a token assistance
of Rs. 25,000 or so by the Government
would have been sufficient instead of
Rs. 5 lakhs.

Then, in the cardamom business of
STC, though Rs. 60 lakhs has been
paid in order to keep the floor price,
but only Rs. 50 lakhs has been got
back and so there is a loss of Rs. 10
lakhs. I do not unders‘and why STC
is inurring a loss on this.

I shall be grateful if the hon. Minis-
ter enlightens us about the activities
of the Institute of Economic Develop-
ment and Planning at Bangkok.

Lastly, coming to international
trade fairs, some hon. Member has
suggested that Members of Parlia-
ment should go and see these fairs.
1 support this view that Members of
Parliament should be ailowed to go to
such fairs to see how they are run-
ning abroad.

st W ATw Mm@ (T A7)
JAEIT KIZA, T T AAT HIRT
EREEC I YLt fan o s i - e
frinrds gzl 37 st wogE
¥ =t 41 @ s agersr i a@E
# o faw s gee @ w@r @
sq4 98 39 fend 1 @R 3
a9 T@T Ay Hw wfz Y a1F 9ww
T4 | & W & g I fRagw aw
i ag SiAaT genaw oy A T=¥ o
Al F OAEAl H ogEeA & sw %
faag wara 1 9T H a7 R Tad
HIAT 4 HEAT W TTAT FARTET 5 (T
w1 faaw @ fie¥ 5 g0 £ famr
HETT F T EL TN & 1 H FT 79I
AT & SUG sTUE qw g dre A
& 12w (¥ 78 9T 3B 7T 3T W}
wg 1 fr @ w faa foar w1
Y FHET F A" W g AW H
TE A9 & Todl 1 3F WA F faw
®7E A 1% LTI ¥} oS g I6
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el 2 Afra 99 a1 i ¥ w9
gar § AT zh g0 & vEd W
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a qrg @1 & oF g wqaE
wgRT ¥ fAdew 5% greifs &
At W Fw froam ww A g
FWAMGFIWAR AT WA
€ & S wfr & s, frshwo
® I IR & forar geieT g
& W W [ A wravgwar & fF
U 1T AR AT FTT AA 21w
QF IT AR F71 foq maeT )
& 5t 7% & =er o ) ¥
TR 9T OF AR & W H emar
AT AT FFAT § | WL FT AT AT
A & A7 A, FGT T A faw
FT F A AT ST omg,
NTE AR & W 9T T g4 §

Ao, 3T ara # o 37 qEA §
fax o g g it 7 fom fr St
s a9 w7 § 9= 5 gy
SR & 1 g AW F S AT FmE Sy
g 3% T ofias feaw Wi § wafs
FEifas W $E A7 F@ Iy oo
& 5T v 7 39 ufaw qgr F
fegay Sy 1 37 A0F B ST g®
M B/ AT @ F ITE FH FE
fearmr s £, 3w wAn ufuw
faey | areafaw 7 8 TheT fRaamy
IFT R A & | TT7 I THET He2T-
7 T § A fag faof gz &Y
feawY ot s oA 1 & owely
wgia & faaz wem fr 77 91 wLAT
A g &, 39 T & FE AT §
IAF g fF A g W TV
TH T T OF qTAAT 3 | F 6y agE
& qi 37 95w A 3y g R
A T FT A Ty T A fE
OF d@ BT WA ET G IEE)
qer T |

i ads § w7
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MR AT §, A HAET qwqq_
& 1 Yoo—Soo A AW IW 9T
FATAT AT § | 57 adF B Y HAH
FAAT AT § ITH WL T&H A
AT FA If QT AT A I FY S STE
7R ¥ fag fear 7@ § 1| @ W
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} FE I & ag e v i wwi H
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qAeAT q Q883 ¥ T wrw e
¥ qraf A ¥ fAwelt ot 3Ty
9% F% GATT ATEATE WYX FHEAT §
fis o ez ¥ gt o7 s faar A
gl o Ay IFfT TIT TR A A
gfam 4 37 a7 W fomr @ f5
QM FW gsvefeT & D wfa-
Ffai 3 fadrd Yo,000 T FY
faaft war & gEidnr € frarad 4
TF a3 sy ITET WA AT | qE 07 A
7F FT GATM TAT | IIRT AHCAAT
o T 97 A ara o afew 3aw
qIT FET 99 ATA 3 AT qE FTEATET
Tg oA S 3.

PHALGUNA 27, 1885 (SAKA)

for Grants 5868

IqTeE wEEw . WIET, W |
HATY wEE ® Joe fran o §
g wTHET T (AT &)

&t T ATE qEA T AUAT I
& %1 #if T FT @ E A0 AL
§ o fawer 4 99 AT ot wt § 0@
TE | QAT A |

“The letter expressed the desire
of the Government that a
thorough inquiry should be order<
ed into the matter and that the
two officers suspended during its
pendency.

Their suspension and removal
from the posts they held, it was
pointed out, would disable them

Shri Manubhai Shah: For the infor-
mation of the hon. Member ] may say
that the matter is under police investi-
tion in the most strict manner. We
have taken action against them.
gferm & gra oAy &9 20 & I Ay

gt framay e g fs 9w oo
T qavwg e TH F W A @
qr TET IAR ALY qAT S o

from interfering with the inquiry.

The members were taken aback
when the Mayor read out another
letter from Dr. Shaikh dated
November 11 wherein the Mayor
was requested to treat the Gov-
ernment’s first letter as ‘cancelled
for the time being.’

Member after member, belong-
ing to all patries, got up and
demanded a thorough inquiry
against the two officials irrespec-
tive of the State Government's
‘second thoughts’ on the subject.

IqTeaw WA . WA gIew
®T QT FATCT BT |

=t W 2% 712 F a9 o (e
& o R 37 & 9t N 05 T G-
FAT 1

On persistent demands, the
Mayor agreed to call a special
meeting of the corporation to dis-
cuss thoroughly the whole affair
and decide on the course of action
JUTR ‘T@W . §E H{E’H ¥ to be taken.

f& 39 "y ® $rz.
T'ETE a gﬁw FIHR’ Now, I am reading out the second
w9 T E TAfAT I® a3 AW jetter.
9 T 4% |

Mr. Deputy-Speaker: It is under

VN inquiry.

ot T & avaE - & &7 A waary
# fwr 2 #37 #@ 9T a7 gam Shri Ram Sewak Yadav: “The
qET § first letter from the Government

2510 (Ai) L.S.D.—5.
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stated that the Director of the Anti-
Corruption and  Prohibition Intelli-
gence Bureau had reported that two
officers of the Poona Municipal Trans-
port Undertaking—Mr. V. D. Desaj,
transport manager, and Mr. K, S.
Bangar, works manager—were involv-
ed in a ‘comspiracy to misuse’ about
Rs. 50,000 worth of foreign exchange
allotted by the Controller of Imports
end Exports, the Government of India,
for motor spare parts in favour of the
corporation.”

"Mr. Deputy-Speaker:
investigation.

It is under

= W J9w T ;3] JE AT
9TATd 7 WY E | Ay At 77 ar fa
I af¥ad w1 A% 37 T wfugrfat
T A U TIT WA AT IH F AT
R FT 6 I £ U4 geafa goq A0
A W g HETE FTEATEY AT
AT )

Shri M. Malaichami (Periyakulam):
Mr. Deputy-Speaker, Sir, I thank
¥ou for the opportunity given to me
and I take this opportunity to con-
gratulate the Ministry for the spec-
tacular achievement effected in im-
proving the export trade and thereby
the balance of payments position of
the country. If the export trade is
increased, it means that the employ-
ment potential and the industrial
potential of the country are also given
a fillip favourable to the economic
growth of the country for which the
Ministry has done marvellous job this
vear.

In addition to the improvement,
several measures have been instituted
for installing healthy practices in the
export trade, like, quality control,
sample adherence, contractual fulfil-
ment and price stabilisation. For the
proper economic growth of the coun-
try both the agricultural and the in-
durstrial sectors must be given suffi-
cient oppotrunities to develop them-
‘selves.
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I want to say a few words about
the cardamom plantation industry
which js mainly carried on in the
Western Ghats region of Mysore,
Kerala and Madras States. I would
impress upon the hon. Minister that
this industry is carried on mainly by
small growers who own not more than
15 acres of land. Even though there
may be big planters owning more than
100 acres or so, the majority of the
agriculturists own plantation lands
between 10 and 15 acres.

The spices trade in our country had
international repute from time im-
memorial. Caradomom is one of the
spices which has got great potentia] for
the export trade and where the possi-
bilities are also great. But during the
last year the industry had experienced
some difficulties. On account of the
efficient steps taken by the Govern-
ment and the price support policy
adopted by the Government the car-
damom industry was able to get a

fair price and the steep fall was
averted.
o aaare fag (FwAr) o feTEr

*fFT A1gd, §IF T A A £

Shri Hari Vishnu Kamath (Hoshan-

gabad): There are hardly 30 Mem-
bers.
Shri M. Malaichami: The Carda-

mom Development and Marketing Ad-
visory Committee has also brought the
cardamom industry under the Export
Trade Control regulations.

Shri Hari Vishnu Kamath: He is
flying to Geneva tonight; he must
have quorum before he flies.

Mr. Deputy-Speaker: The bell is
being rung. Now there is quorum.
He may continue his speech.

M. Malaichami: Cardamon
Rs. 2.92 crores has bcen

Shri
worth only
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exported during the year. There are
great possibilities for increasing the
production and the productivity of
cardamom and also for earning addi-
tional foreign evchange,

The recent survey of the former
Zamindarj tracts of the Madras State
hag revealed that the possibility for
the expansion of the industry is great.
A study of the cardamom plantation
by an expert body would help to sug-
gest the various measures to be adopt-
ed for affecting economy in the carry-
ing of plantations and for reducing
the cost of plantation.

The problems 4t present experience-
ed by the cardamom plantation are
low productivity, increasing cost of
cultivation, want of a remunerative
price and expansion in the inter-
national market. I am confident that
the hon. Minister who will shortly
be attending the international con-
ference would devote his full atten-
tion to improving the possibilities of
exporting this commeodity which is
primarily grown in three States giv-
ing employment and also helping in
raising the economic standard of the
agriculturiste-to a large extent. Those
who are doing agriculture in the
plains get an opportunity to improve
their economic standard by carrying
onp these plantation in the hilly areas
which are predominantly done in three
States.

Cardamom cultivation helps the
planters to improve their economic
standard and, at the same time, helps
us to earn valuable additional foreign
c¢xchange. Roman gold and Persian
horses were exchanged for our spices.
That significance would still be main-
tained if we give sufficient opport-
unity to the spices trade to develop
itself. So, I would request the hon.
Minister to help the industry on the
production side as well as in increas-
ing export by constituting a Carda-
mom Boarq which would enable the
imdustry to get grant-in-aid from the
Marketing Development Fund for com._
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modity research, area survey and
research programme. This survey
will necessarily encourage the indus-
try and provide the necessary know-
how to reduce the cost of cultivation
and. improve the foreign exchange
earning capacity of the plantations.

Shri Manubhai Shah: Mr. Deputy-
Speaker, Sir, I am overwhelmed and
have not adequate words to thank
the hon. Members ang the House
for the kind words which they have
spoken about the functioning of this
Ministry. 1 can only hope that I will
try to do my utmost to keep up the
confidence expressed by the Members
of the House in the years to come.

The major concern of any country
when it tries to develop in modern
economy is naturally foreign trade
which has to be backed by domestic
production. These two matters are
two sides of the same coin and cannot
be seprated from one as rightly point-
ed out by several hon. Members and
which I have the privilege to repeat
from time to time namely that in-
creasing production jg the only way to
increase exports or the economic
growth of this country, and increas-
ing production in all sectors of the
national economy, agriculture,
plantation industry, services, trans-
port, minearls and every other
matter. Therefore, it wag right that
the House emphasized this point and
that is what we have been urging
alsg over the years. In this matter
alen. we have taken a little more
selective approach that over and
above increase in production which is
really covered by the whole gamut
of the national Plans, we are now
giving an export-orientation to nationl
production; because, if the production
has to serve the main national pur-
pose, that is  the progress of the
nation on all fronts, the necessity of
modern techonology in terms of
capital goods, in terms of technical
know-how, raw materials and compo-
nents, one has to depend in a growing
economy on a larger and larger im-
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ports. That is the only way out for
years to come, maybe a generation,
and the import bill will have to
continue to expand and the larger
import biil can only be sustained

on larger and growing exports
which can come only from the
larger growing national cake in

terms of production. Therefore, the
‘virtuous’ circle, as I had the privi-
lege to mention: larger production,
larger exports, larger imports in
order to finance larger production
have to be brought about. This is
the basic front of the policy we are
having on the foreign trade. It |is
good that in the very early years of
our effort of foreign trade some success
has been achieved but this should not
lull us intp any complacency or
false sense of satisfaction. We have
yet to travel on a long road and a
hard and difficult road in order to
achieve the target of 1200 or 1400
or 1500 crores. Even when we
achieve that fantastic figure which
looks to us like a dream today, it will
be one of the smallest foreign trade
per capita in the whole world. Even
in the smaller countries of Asia and
Africa, leave alone the mighty
industrialised nations of the world,
the per capita figure of foreign trade
in India is one of the lowest. There-
fore, I would ask for the blessing
of the House and I would urge the
entire production community of this

country in every sector to gear
themselves and bestir themselves
for larger and larger production
towards export orientation. In ex-
ports also, the main thing is the
agricultural crop, the plantation
crop, which forms more than 60

to 65 per cent of our national gross
production and our foreign trade.
This is not only the situation here.
This is a situation throughout the
world. Even in the mighty industri-
alised countries of the United States
and some of the Western European
countries like Netherlands, Switzer-
land on thig side of Asia and New
Zealand which have got the highest per
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capita foreign trade in the world,
more than 20 times our national per
capita foreign trade, it is the agricul-
tural sector, it is the plantation sector
and the minerals sector which are the
back-bone of their foreign trade as it
is in this country. Therefore, while
we all want industrialisation, it is
very necessary that the highest pri-
ority should be given to agricultural
products oriented towards export.
For instance, in India, we have sugar
tobacco, cashew, groundunt and
vegetable oils, the various forms of
jute anq jute goods, tea and coffee.
All these products contribute today
to Indian exports more than 70 per
cen{ and if the gross production in
these directions can go up even by
5 per cent, we can easi]y contribute
extra Rs. 100 crores g ye~r in exports.
This is the work and the estimate
that we have becn carrying out in
the Ministry and if more and more
attention can be given to this sector of
nationa) economy, our problems of
foreign trade can be made easier.

Then, the next question, as some
of the hon. Members rightly point-
ed out, was the cost of production.
We have appointed the Muranjan
Committee and rightly a Member on
the opposite side who mentioned
about this was rightly exercised
about it saying that we should im-
plement the recommendations. I
can assure him that cost conscious-
ness will have to be built in if
the long term battle of export has
to be won. Therefore, we have
requested the Planning Commission
and very soon a Division on Cost
Reduction Studies will be established
in the Planning Commission because
none of the Ministries at the Centre
ig competent to coordinate the work
of so many Ministries and so many
State Governments and so many public
authorities and the Planning Com-
mission alone can focus the national
attention on the programmes to reduce
the cost of production in all sectors of
the economy,
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Shri Harf Vishnu Kamath: None
of the Ministries at the Centre is con-
petent?

Shri Manubhai Shah: Not a single
one. Suppose it is the Agriculture
Ministry. Then they cannot look
after the cost of production in steel.
If you take the Ministry of Steel and
Heavy Industries they cannot look
after the cost of production of textiles
and jute. But the Planning Commis-
sion which is a national forum is the
highest tribune on the economic front
and is a competent body both in res-
pect of the federal Government and
the State Governments and various
Ministries to study this thing in a
more intensive manner and I do feel
that such studies will highlight the
disabilities from which we are suffer-
ing. Sometimes, it may be the raw

materials production cost, ag Mr.
Mathur was rightly pointing out;
sometimes it may be the taxation

policy of the Government, and some-
times it may be several other pro-
blems which the State Governments
may have, and sometimes there may
be problem< concerning panchayats
and the municipalities which are
multiple fold of public authorities
developing in a democratic country
of the dimension of a continent like
India. 1t is necessary to study the
various facets which go into the cost
of production and I do hope over the
next five years......

Dr. L. M. Singhvi (Jodhpur): Why
not have such a cost study unit in the
Institute of Foreign Trade itself?

Shri Manubhai Shah: It can be done.
But I am not worried about the cost
aspect only from the foreign trade
point of view. It is a basic aspect.
The cost function of national economy
is much more than the foreign trade.
We have got to see all this. You
cannot produce something as with less
cost for foreign trade when you do
not produce the same at less cost for
internal consumption. Therefore, the
cost has to be a basic function. Of
course, prior attention will be given
to such sectors which play a prepon-
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derant role in export trade. That is
a matter of priority. But cost cons-
ciousness has got to pervade the
whole national structure of economy
anqd particularly the agricultural
structure, the plantation structure
and the primary product structure
because if the cost goes down there,
the productivity increases there and
we can have a cheaper type of pro-
duction in all the other sectors of the
economy. Those are matters which
we have to study. But we do want
to focus national attention on cost
reduction programmes in an intensive
manner through the agency of the
Planning Commission with which
everybody will fully cooperate,

Then there is the other question
which was not raised this time and
which is a very paramount one and
that is the quality consciousness. This
country has got to make quality as a
mantram if the foreign trade is to go
up. In recent times last year, we
brought in the National Counc’l of
Export Inspection and Quality Con-
trol. The Council has started func-
tioning and we have brought many
products of foreign trade under the
Export Inspection Council. We have
got to win the battle of quality. We
can scll a product in a foreign market
by various means and assistance even
if the price is a little higher. But we
cannot sell a sub-standard thing. We
have to create a healthy and sound
image of India. In ancient times the
Indian merchandisc travelleg across
seven seas, thousands and thousands
of miles away from here, over the
continents because our forefathers
were very quality conscious. It is that
image which has to be re-created
back and captureq back so that the
India’s consistency in good standards
morality, India’s high prestige and
India’s consistency in good standards
and quality which alone can win the
battle of foreign trade.

Shri Hari Vishnu Kamath: For
that, it must be more than a mer2

mantram,
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Shri Manubhai Shah: It will be
more than a mere mantram. We are
going to penalise the defaulters; we
are trying to establish inspectorates
all over the country; we are estab-
lishing national laboratories and test
houses to see that the products are of
good quality before they are exported.

Shri Hari Vishnu Kamath: Mant-
ram and tantram should go together.

Shri Manubhai Shuh: Both and
something more than that perhaps.

Shri Hari Vishnu Kamath:Jantar,
mantar and tantar.

Shri Ravindra Varma (Thiruvella):
Mr. Kamath is worried about tan-
trums.

Shri Manubhai Shah: Here also
" you cannot isolate quality of exports
from quality of internal production.
It is an interwoven thing. Foreign
trade is ‘only a part of the national
trade or national] commerce or na-
tional production. But certainly we
shall give priority to quality for ex-
ports. I am glad to say that very many
products, in fact, more than about 50
products have been brought under
the quality control and pre-shipment
inspection, and that in the next three
or four years, we want to cover as
much ground as possible. 1 would like
to appeal on behalf of’the House and
myself to the entire producing and
trading community and the industrial
community of this country to become
more and more qualityminded. That
is one single factor, as compared to
any other factor, which is the sine
qua mon for winning our Dbattle
against the stagnation of foreign trade
or the battle of enlarging foreign
trade by sufficient dynamism to cover
the lost ground over the last fifteen
or sixteen years or of the last one
hundred or two hundred years. What
we want to take up in the next fif-
teen years can be covered only if
quality-consciousness becomes a
mantram, as I said, of the foreign
trade or of the indigenous trade of
this country.
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Shri Hari Vishnu EKanpmath: It
should not be just a mantram, but it
should become a whole Veda.

Shri Manubhai Shak: But ideas
have legs, and if ideas pervade, they
get momentum, and, therefore, ideas
have -to be fundamentally nurtured
ang founded and embedded in the
great foundation of this country.
Otherwise, we just cannot make the
people quality-conscious.

I shal] now dea] with the individual
question ,which hon. Members have
raised. First, I shall deal with im-
port policy. My hon. friend Shri
Umanath suggested and many other
Members also had rightly pointed out
that there should be a remedy to the
several abuscs which are inherent in
foreign trade, such as under-invoi-
cing, over-invoicing, fake licensing,
various types of profiteering and
trafficking in licences and various
other abuses. Some of them have
been cnumerated by the hon Mem-
ber from the report of the Estimates
Committee. I can add another dozen
‘or two dozens, if my hon. friends
want, in regard to these abuscs, be-
cause these are all cross-sections of
the human weaknesses not only in
foreign trade but all along the gamut
of the profit motive that always bes-
tirs an individual. The remedy sug-
gestedq by my hon. friend from the
Communist Party was to nationalise
all foreign trade. If ever morality
can be re-established by doing that,
then, certainly, we would have tried
that or even thought of that consi-
deration. I do not think that this
particular vice which is very bad,
which cannot be tolerated, and which
should be fought, does not exist in
those economies where everything is
nationaliseq or where there is all
State trading. I am not trying to be-
little it, but I would like to say that
oversimplification of a solution is not
the best way- to tackle this problem.

The remedial measures must be
practical and pragmatic and ones
which fit in with the social and moral
environment of the country which we
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are trying to build up. We are a
dembocratic country and we are a free
country. We do want State trading
to expand, and I have been repeated-
ly saying so, and during the last
iwo vears, as the House has observed,
from less than about Rs. 30 crores,
we have come to about Rs. 150 crores
worth of State trading and I had
cautioned the entire trading com-
munity at the meetings of the Ex-
port-Tmport Advisory Council that
State trading shall expand, and ex-
pand in all the commodities where

bulk trading or canalisation or
high profits are involved in differ-
ent sectors, but we shall not

make it a mantram or make it
a dogma or make it a theory
of an ideologue that everything should
be under State Trading. As Shri
L. N. Bhanja Deo has rightly pointed
out, there are experienced private
traders and there are experienced
men in business with traditions of
hundreds and hundreds of years. We
should not bring all such products
under State trading; we just do not
want to displace all those people for
the sake of an idea or a doctrine. But,
at the same time, a balanced blend,
a healthy mixture of State trading
and healthy private foreign trade is
the only solution, in my humble opi-
nion, which my party has accepted,
and which, I think, the nation as a
whole has accepted during the last
several years and which 1 hope it will
continue {o do in the years to come.

My hon. friend mentioned various
figures about the profits made by
somcbody or the other. I do not
vouchsafe for those figures or for the
figures which my hon: friend Shri
Rameshwar Tantia gave. But it is
true that when a temptation is placed
on highly profitable items before
private individuals, whatever the
moral or ethical code you evolve,
whatever be the legal penalties you
may prescribe, these things would
happen; thercfore, it is better to take
away the temptation from them.
Therefore, I had mentioned last time
at the council meeting that we would
be seeking to canalise the highly pro-
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fitable scarce commodities in the next
few years into the hands of the State
Trading Corporation. We have taken
away several such commodities and
canalised them through the STC.
during the last two years, and more
commodities wil]l have to be canalis-
ed through the STC in the coming
years. That does not mean that the’
trade in private hands would dimi-
nish, because when the whole foreign.
trade is expanding, we shall use their
agencies also in a properly legal
manner and in the proper traditional
manner for internal distribution with
proper controls. Therefore, it is pot
as if the trade is being taken away
from one agency to another. But it
is good fo- their own reputation that
the State should come to their help
and distribute in such a manner that
the blame does not attach to them.

I would say in this connecticn that
the word ‘profiteering’ for 5 commu-
nity’s organisation is rather a mis-
placed word. If we charge in the
cemmunity sector or in  the State
trading sector a price which due to
the scarcity of that commodity in
market operation is x or a little less
than x, we do not charge the consu-
mer more than what woulgq be the
case if this agency would not have
intervened. If the consumey and the
importer were left to themselves, the
consumer would have to pay the same
or a much higher price. Therefore, 1
would not like to use the same word
‘profiteering’ for this national orga-
nisation. Now, there are about five
State trading corporations. It may
be that a few wmore commodity cor-
porations might come into existence
for some more items. Therefore, the
blessings of the House should be in-
voked, as far as I am concerned, and
as I can see it, on these STC opera-
tions in seveal commodities and the
profit which the STC has shown. Yes-
terday, I had pointed out that over
the years from 1956 to 1963 the trade
in the STC has increased almost
tenfold or it may be even fifteenfold .
in some items, and with a turnover
of Rs. 150 crores to Rs. 180 crores,
and with a gross profit of about
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Rs. 4} crores, a net profit of about
Rs. 1] crores is not something which
can be called unconscionably high.
And this is not something which can
be called as profiteering.

Shri Ramanathan Chettiar (Karur):
it is very poor.

Shri Manubhai Shah: 1 am glad if
somebody calls it ponr or if the House
calls it poor, because then we are
encouraged to see that more profits
would be made......

Shri Ramanathan Chettiar: There is
also the social objective.

Shri Manubhai Shah: There is also
the social objective, as my hon. fri-
end points out. The monev which
goes intn the hands of the STC comes
back to the country and it docs not go
into any private hands. Of course,
if there is any ccrruption, as undoub-
tedly there may be some, if therc is
any tvpe of nepotism, as undoubtedly
it may exist, if there is any type of
defalcation, if any cfficial in the STC
or any other such trading corpora-
tion—we hwe a numher of them now;
we have the Minerals and Metals
Trad'ng Corporation, the Handloom
and Handicraft Corporation; then, we
are having the Films Export Corpo-
ration, then we have the PBannna
Development  Corporation; we  are
having nearly five corporations now,
and 1t may bc tha*t more such cem-
modjty corporaticns may be set up —
is corrupt, and if any hon. Member
or any citizen of this couniry bhrings
it to our nutice or tn the notice ol any
of my coileagues *hat there is cor-
ruption in one particular case or in
many cases, I can assure my hon, fri-
ends that we shal] I2ok into them and
take the necessary action, I can as-
sure my hon. friend Shri Ram Sewak
Yadav that in regarq to the Rs.
50,000 which he mentioned with refe-
rence to the Poona Municipality,
about which 1 had already given an
‘assurance thai the police case is
going on, we shall tuke the necessary
action; we shall take every indivi-
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dual case and take the strongest ac-
tion possible against the defaulters.
But this is my impression—I do not
know how far I am right—that over
the years, gradually, the public offi-
cials of this country have behaved in
a manner which is much more res-
ponsive to the urges of this nation,
towards the sociaiistic objective, to-
wards the exparsion of the public
sector, and towards the expansion of
the  State trading  sector, and
they have acted more morally
than anyone else in this great task
that we have before us. Without
their co-operation, the Minerals and
Metals Tradirg Corporation could
not have workcd—the expansion of
the mineral ore, such as iron ore,
manganese ore or various other types
of ore and various important items
which they are canalising. We are
not, as Shri L. N. Ghanja Deo was
saying, like the particular firm with
two hundred years of experience.
We cannot compress human history
of 30 or 40 or 100 years into five or
ten years. And yet, these officials
within the smail periog of ten to if-
teen years since their entering into
business, have shown remarkable
flexibility and adaptability to the art
of management in industry and trade
in the pubiic sector and governmen-
tal corporations. I am saying this
because I find that on so many occa-
sions these officials are being run
down, T am not siding with them
when 1 say this, but I know them, in-
timately and I know their wo.k in
the governmental corporations, and

I know intimatelyv how most of
them are functioning, how honestly
most of them are function-

ing. If socialism is to come to this
country, if the public sector is to
expand, if State trading is to expand,
they are the bulwark or foundation
on which you can build the future of
this country. If certainly, any of
them is corrupt, we should catch
them and punish them,

Therefore, I would invoke the
blessing of my hon. friend Shri Ranga
who in season and out of season is
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saying that the private trade is supe-
rior to the public trade; I would like
to tell him that both public and pri-
vate trade have a definite place in
our economy and both will have to
grow in a healthy manner.

Shri Ranga: 1 hope that my hon.

frienq will continue to remember
what he has said last.
Shri Manubhai Shah: We always

remember that. Without that there
is no escape. We have always said
that there has to be the co-existence
of these two sectors.

Shri Ranga: But my hon. friend
wants the public sector to go on
growing, growng and growing. He
wants more and more power for
Government.

Shri Manubhai Shah: We are only
transitory people. We come and go,
but the country remains. Thercfore,
the main thing is that the basic poli-
cies must be such as are healthy and
strong.

1 was merely urging that the re-
medy suggested by my hon. friend
Shri Umanath was not the only re-
medy or the remedy suggestcd by my
hon. friend Shri P. K. Deo was not
the only remedy. The remedy is
something which the House on this
side, and the national party of the
Congress 'of this country has assum-
ed, and that is a good mixture bet-
ween the public sector and private
sector, between foreign trade in pri-
vate hands and foreign trade in pub-
lic hands, which alone in the long
run is paying.

As regards import licensing, a sug-
gestion has been made that every-
thing else is all right, but there
should be a high-powered commission
to go into the matter. I do not know
what that commission means. We
formulate the policy for the country
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according to the politics and ideo-
logies that we have placeq before the
country, and we go for their voles
every five years, How can the com-
mission be separateq from the group
which runs the Government or which
enjoys the confidence of the country
as a Government? If there are abu-
ses, we are prepared to go into them
and we are prepared to find reme-
dies for them. But it is not possible
to have any group of people who will
be uninfluenced or non-approachable
by any set of people or who will al-
ways do wonders. I do not know
who will guide them, how they will
evolve their policies, and how they
will integrate with various people.
Therefore, such types of suggestions
are impracticable......

Shri Ranga:
axe to grind.

They would have no

Shri Manubhai Shah: [ have mot
known of any man who has no axe to
grind. Some may do the grinding in a
more intense manner while others may
do it lightly. But I can assure him that
the Chief Controller’s office and the
»nnaratus we have evolved for imple-
maonting import and export policies are
receptive to suggestions. If the hcn.
Member can give us suggestions, we
are entirely at his disposal. We are
prepared to correct ourselves and im-
prove the working of the apparatus.

14 hrs.
On the general import policy, I
would only say this that defence

and export-orienteq industries are
going to receive the highest priority.
Requirementg of ~griculture and
plantationg will be met in full. The
cut in regard to small scale industries
shall be restored. As my hon, fri-
end, Shri Mathur ang others have
urged, we will try to see if we can-
not give them a little more this year
than otherwise because in whatever
little improvement that takes place,
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they should be the greater beneficia-
ries than others. Maintenance im-
ports wil] be maintained fully, bar-
ring, as I said. in respect of such
items which are manufactured indi-
genously, which will be cut down.

In respect of capital goods, I have
already mentioned that the figures

have gone up. We will try to give -

a little more for machinery and plant.
But we are going to cut down very
drastically the low priority items. Of
course, manoeuvrability in Indian im-
port policy is so little; wherever there
is no scope, whichever item is not
necessary for morce production, [for
the healthy growth of the national
economy, those will have to be cur-
tailed. That is the broad policy.

Even on the import of spare parts,
thin wall bearings and various items,
drugs, medicines, X-ray films, hospi-
tal requirements, various homeo-
pathic medicines. arms and ammuni-
tion—whose dealers have been depriv-
ed of their livelihood for yeari—we
will try to give a smal quota or small
percentage in the next import policy
which would be announced on the 31st
March. It will be announced on due
date and it will cover these matters.

An hon, Member said that three
items were left out in the Red
Book. There was no item lefy out
there. It is a comprehensive docu-
ment which contains all items, As
far as the actual users are conccrned,
it will depend on individual units.

Shri Hari Vishnu Kamath: Why
call it ‘Red’?

Shri Manubhai Shah: It is a his-
torical inheritance. If the hon.
Member likes, it can be of a different
colour, green or yellow.

Shri Hari Vishnu
should it be Red?

Kamath: Why

Shri Manubhai Shah:
all white,

Inside it is
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Shri Hari Vishnu Kamath: Is it in-
ternational practice or only national
practice?

Shri Manubhai Shah: No, no.

Shri Firodia (Ahmednagar): What
about machinery required for irriga-
tion?

Shri Manubhai Shah: Agricultural
irrigation and plantation machinery
requirements will be met adequately.
Whatever is made locally, will have
to be used. But where old machinery
is lying idle for want of spare parts
and they arc suffering, we shall try
to accommodate them, As I said, we
are going to give very high priority
in future to agriculture, plantation,
fertilisers, tractors and diesel engines.
Except those that are produced indi-
genously, the rest will have to be
met from imports,

Coming now to the question of cx-.
port promotion, stfficient has  been
said on the subject and I do not want
to say anything more cxcept to say

that we have got to have product-
wise studics. Wc¢  have alrcady
undertaken them. The Export Sec-

tor Committee of the Board of Trade
has been divided into small  sub-
committees, There this problem has
been intensively studied over the last
one year as to in which field we can
promote exports, by what products
and so on, because the ultimate instru-
ment in our handg is the individual
product, a compodium ef products,

Shri Ranga: Mica?

Shri Manubhaj Shah: 1 will come
to commodities a little later, I would
of course dea] with such an important
commodity like miees

On the export promotion side also,
I have spoken about incentives, that
we are not wedded to incentives. At
the same time, there is no country in
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the world which does or can do with-
out incentives. Any hon. Member
who examines this subject can find
that out.

An Hon. Member: Japan.

Shri Manubhai Shah:
Germany, most of the
countries do that,

Japan, US,
industrialised

Shri Morarka (Jhunjhunu): What

is wrong with it?

Shri Manubhai Shah: 1 am merely
explaining. There is some misunder-
standing in some quarters, I want
to make it clear that incentives are
absolutely important. But they are
not the only things on which export
moves. There are items which donot
need incentives. We do not give it.
We have shown in the Book that
about 80 per cent do practically with-
out any such assistance. We have to
see that they become more and more
economic in their cost of production.
We have to see to it that the need for
margin between  the international
price and the local cost of production
is reduced, But where it is neces-
sary, 1 give this assurance on behalf
of the Central Government, as 1 have
repcafedly done so, to all exporters
in this country that the Government
chal] stand by them, that we shall
see that the margin between the in-
ternational price and the local cost
of production is made up in one
form or the other by suitable {forms
of assistance, so that the foreign {rade
of the country does not suffer. This
is a very vital thing for which the
blessing of the whole House is re-
quired., This may be in wvarious
forms—it may be in the form of im-
port licence for raw materials, it
may be sometimes in cash. it may be
in the shape of income tax relief, it
may take the form of a drawback of
duty, in a compodium of 10, 20, 30
ways and forms of assistance,

The theory of incentives is that they.

have to be felt, but not seen. We do
not want to give an incentive which
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can be calculated at once, and the in-
ternational price affected. I{ has to:
be felt but not visible, so that nobody
can calculate in advance what the
total packet of incentive will be. It
has to remain divided into several
compartments, so that even the in-
dividual who exports is not able to
calculate and pass on the information
to the foreigner,

This is the incentive theory we are
following in India, unlik2 currency
retention recommended by the Muda-
liar Committee, nor the voucher sy-
stem which Pakistan is following, nor
the currency retention system which-
Japan, France and various other coun-
tries are following. We try to pro-
vide the raw materials for the larger
production of the generic group of in-
dustries, so that those units can uti-
lise them. the machinery and capital
goods, so that the various units in
this country could modernise them-
selves and make themselves more
and more up-to-date, so that we are
not caught up in the vicious circle of
obsoiescence plaguing the national
economy.

These are the broad fcatures of the
incentive policy,

Shri Morarka: Why be so apologe-
tic about it?

Shri Manubhai Shah: ] am merely
trying to explain to those hon.
friends who have not got Shri Radha-
shyam Morarka’s understanding of
this problem. We are in g wide
country, Therefore, we have to
explain the situation in the best pos-
sible manner, that incentives are
inescapable, we are not the only peo-
ple taking resort to them,— they are
absolutely unavoidable for the pro-
motion of exports, for the healthy
growth of the national economy and
for bringing down the cost of pro-
duction as well as maintaining best
quality production.

There were many products which
were imported accounting for more
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than Rs. 20 crores of goods, bascd on
actual users’ licensing, without doing
any service to the community. For
correcting this situation, for switch-
ing back. there has to be 4 hcalthy
link forged between exports and im-
ports, in order to see that production
looks up, in order to see that exports
are augmented and imports are finan-
ced out of export earnings,

Coming to the commodity patterns,
yesterday 1 had occasion to suggest
that we are trying to see that the
Tea Board functions in a more effec-
tive manner. We have taken note
of the comments made by Shrimati
Akamma Devi, who has been taking
keen interest in the small growers
who form the bulwark of the plan-
tation industry, whether it is tea,
rubber or coffee. Here we have ac-
cepied those suggestions. The Tea
Board has teken various steps. We
have asked the five States to utilise
the agency of the co-operative banks
of the States to give finance to the
small growers, because the Tea
Board cannot give finance direct to the
small growers., We are awaiting the
concurrence of the State Govern-
ments, because the. have to agree.
We are prepared to transfer  money
as required by the Madras Govern-
ment, Kerala Government, Assam
Government, Bengal Government
and Punjab Government. The Tea
Board and the Coffee Board will
transfer funds so that from the agri-
cultural co-operative banks this as-
sistance can be given to the small
growers. That is the best agency.
In this respect, the suggestion of
Shrimati Akamma Devi has bcen
most welcome, We have taken action.
1 hope the State Governments will
respond soon, because we have got to
wait for their concurrence. Without
the transferee’s consent, we cannot
transfer money because they have
to deposit it in some bank account
and then utilise it..

As regards co-operatives, we have
four co-operatives of small growers:
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another six are on the anvil. If
hon. Members coming from different
regions want more co-operative fac-
tories, we are prepared to establish
them; we are prepared to give as-
sistance for the purpose. But the
co-opcratives have to be rup by the

co-operators, We can only give
financial assistance,

Regarding the three plantation
schemes, I have great hope in the
hon. Finance Minister. We have
been urging that these plantation

schemes should have more incentives
because g plantation takes 7, 8 or 9
years to yield. I hope sooner or later,
something will be done. The question
is whether the cost on these new
plantation schemes should be debited
to capital account or revenue account.
We have been urging that in respect
of a piantation, even though the land
may be new, it is on land which had
been fallow that the replantation has
to be done. So in the technical
definition in the Board of Revenue,
they should be given the benefit of
the revenue account. That has been
the consistent proposal from the tea
and other planters. We hope a final
decision will be arrived at on this
soon.

Some relief on cxtra production as an
incentive in the form of excise rebate
wouid also be considered, and I hope
some steps will be taken to give suit-
able incentives to the planters in this
country who are really producing
very good wealth by way of foreign
exchange. o
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On agriculture there is no tax of that
nature. How many agriculturists pay
income-tax? We are on a different
thing altogether, and I would not like
to combine so many things at this
juncture. In regard to plantations,
certain suggestions were made in the
House about revenue and capital ac-
count and some extra incentives for
larger production of crop, and I
assure the House that they would be
considered in a most favourable
manner.

An Hon. Member: What i3 the part
played by the Agricultural Refinance
Corporation?

Shri Manubhai Shah: Again, we
should not combine them, because
plantation crop is very capital-inten-
sive. The crop comes out after eight
or ten years, and there is no return
for the whole period, as in the case of
tea or coffee or rubber. It is not like
rice or wheat or cotton where you get
the return the very next year.

Shri Hem Raj made some sugges-
tions. I can assure him that those
suggestions are really ours which we
sent to the Punjab Government. As
soon as the Punjab Government gives
their approval, we shall go ahead with
them.

Regarding textiles and jute, I have
covered them yesterday. We shall
keep a watch on the export perform-
ance of these industries and see that
they contribute materially in future.

It is the good luck of the country
that Indian tobacco is finding very
wide acceptance in the foreign mar-
kets. In the last one year since we
put the support prices on exports,
exports have gone up by Rs. 4}
crores, from Rs, 19 to 23} crores,

Shri Hari Vishnu Kamath: Chewing
tobacco and snuff also?

Shri Manubhai Shah: They are
only small components, The main
component is Virginia flue-cured and
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air-cured tobacco. In this connection,
I would advise my friends from

Andhra that they should carry the
message to the growers that what is
wanted is the medium and lower
grade, not so much the higber
grade, because the taste has to be
develoed the world over. It is not
as if we arc giving up high grade
Virginia, but you cannot just deve-
lop a market for the higher grade
overnight, when the world demand
is greater for low and medium gra-
des. It is true that the higher grade
gives them ga little more price, but
let us go slowly and steadily,

Shri Ranga: It is all a joint pro-
duct. All the three are together,
and only in the grading you get the
difference.

Shri Manubhai Shah: But in the
process of manufacture, more air-
cured should be produced as com-
pared to flue-cured. Therfore, we
should concenirate on those products
for which we have a speciality. Flue-
cured tobacco is made by Rhodesia
and various other African countries,
and it has to face a dumping situa-
tion,

So I can assure my Andhra friends
that we are taking all steps to pro-
mote larger and larger sales of to-
bacco. Secondly, as Shri Ranga
pointed out, when I go to the Gene-
va conference, I shall also speak to
others. We have already spoken to
the East European countries, eight of
them which have State trading, to
buy more,

We have lifted the trade limit over
tobacco and mica so that the East
European countries may buy more If
there is any local distress, we have
requested the Andhra Government to
arrange to advance money through the
Stale Bank and other banks to the
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[Shri Manubhai Shah]

growers. Last year, as the House will
recall, we had brought a Bill to amend
the Warehousing Corporations Act, and
brought tobacco and other products of
foreign trade under the Act. The
idea wag that as soon as the Andhra
and other State legislatures approve
it, Parliament will have the right to
empower the Central Government,
so that banks can give credit advance
against hypothecation of such crop,

Shrimati Yashoda Reddy (Kurnool):
‘What about the bringing down of the
price of high grade and bringing up
the price of low grade?

Shri Manubhai Shah: That is a
matter of high technicality. If we
try to interfere too much with the
price mechanism it might not pro-
duce the desired result, and we might
lose all along the line, but all these
matters can be studied.

As the crop is now giving favour-
able response. we are trying to ap-
point a small working group repre-
senting my Ministry, the Food and
Agriculture Ministry, the Planning
Commission and the Finance Ministry
and the few States concerned with
tobacco, to see what type of mea-
sures we should undertake next year,
so that thig type of difficulty of there
being a larger crop and not so quick
off-take may be properly remedied,
as we did in jute operations. I do not
know what will be the nature of the
operations, but we do want to support

the growers of tobacco as much as
‘we can,
Mr. Deputy-Speaker: It is time.

Shri Hari Vishnu Kamath: You
cannot restrict him. He as a Minister
must make a full statement,

Mr. Deputy-Speaker:
reminding him,

I am just

Shri Manubhai Shah: So many
questions arise when I am speaking. .

Shri Hari Vishnu Kamath: He has
to answer all the points,
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Mr. Deputy-Speaker: He may take a
few minutes more.

Shri Ramanathan Chettiar: He is
earning a lot of foreign exchange.

Shri Manubhai Shah: Not by talk-
ing (Interruptions),

ot arnt (feqre) : SaTERYT HET-
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FEFITT TG i’ | (Interruptions).
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T g § | (Interruptions).

He calls me a pickpocket. It is um-
parliamentary.
st TwdEw AIRA AT
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= ar o fedt a7 @qre,
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C i -1 (Interruptions).

Shri Tyagi: That was our love
affair. He has nothing to do with it.

Shri Kapur Singh: The hon. Mem-
ber did not call Tyagiji in person a
pickpocket, but he was referring to
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the hon. party which he belongs to
as a party of pickpockets.

Mr. Deputy-Speaker: It does not
add to the dignity of the Member or
the House by wusing such words.
Please withdraw.

Shri Kapur Singh: A party can be
given a name.
Y ATy : ITTeA wEEA, IRiA
TR ATFAAT G | ag Y qraw AT
=fed

oft TRATE A ITEqE HE)-
2, AAATA O AT A I HT AFFAT
T FEr 2, AfFR F 3T FT AT 4T
ZfF Zr 7 2 {7 298 2 H I©
AN ATE-FAC 2, AT 3 FeraaT
F, TR AE |
Mr. Deputy-Speaker: Will
please withdraw those words?

you

AR FTEr F1 WS ATIH AT
-fer

st arrey . s arem 7 fEdr
st erviy ¢ F o qrow Fav § )

Shri Manubhai Shah: 1 was saying
that in tobacco there is no bar—some-
times there appears to be some mis-
understanding—to growers exporting
directly. Export is free. Anybody
can directly explore the world
market, and need not depend upon any
established or traditional exporter.
The producers themselves can export.
There is no restriction whatsoever.
Export is totally free.

In view of the rising good crop of
tohacco, we propose to send three or
four delegations to different parts of
the world. in which we shall take
both growers and exporters, so that
they can explore the various markets
in the world for high, medium and
low grade.
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In the case of mica also, we have
taken a revolutionary step this year
and brought about the floor prices for
splittings.

Shri Ranga: Those steps have come
in the way.

Shri
have not come

Manubhai Shah: No, they
in the way. All

haste is not speed. Therefore,
let us go properly, and you will
see that these steps, if we keep

a little patience, will produce at least
Rs. 3 to Rs. 4 crores more for the
mica miners and producers, because,
after all, there are world monopolies
in this, importers from foreign coun-
tries.

Shri Ranga: You have the mono-
poly in this.

Shri Manubhal Shah: I am talking
here of the few foreign buyers all
over the world who have depressed
the price of mica, and made it totally
uneconomic for us. If, hon. Members
go to the mica miners as I have gone
several times, they will find that
their plight is absolutely pitiable, be-
cause the margin that the mica miner

gets is so little that he has hardly
anything left to give to labour.
Therefore, we have brought about
reasonable prices, and at those

prices transactions are taking place,
and if we have a little patience, the
mica trade will become much healthier
as a result of the steps taken.

Shri Ranga: In the meanwhile, to-
day there is unemployment, huge ac-
cumulation of stocks. They do not
know what to do. they do not get
accommodation from banks,

Shri Manubhai Shah: They are get-
ting accommodation from banks.

Shrimati Yashoda Reddy: I do
agree that the price fixed by Govern-
ment is very reasonable, but there is
a lime lag before the small produrers
are able to get the market. Will
Government do something in bet-
ween?
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Shri Manubhai Shah: That is what
I am saying. The hon, House and the
Members who, naturally, are very
much interested in this, should keep
a little patience, because the exports
from Bihar are Rs, 9 crorcs, and by
and large the Bihar miners are
highly satisfied. From Andhra, the
figure comes to about Rs, 2 crores in
which only a small proportion is
from export of mica waste. Some of
these friends are in a little distress.
It is to these friends that we are try-
ing to advance money. From Rs.
100 per ton, we have brought up the
floor prices to about Rs. 200 per ton.
The return will come if we wait for
some time,  You are having a battle
against importers who have monopo-
lised the whole trade and deprived
your country, looted it left and right
over the years. For 30 long years,
the price has not gone up. (Inter-
ruptions.) If we cannot sustain our-
selves for some time we will be pros-
trating at their feet. I want the
blessings of the House and the under-
standing support of every hon. Mem-
ber.

Shri Ranga: In the meanwhile

you should sustain them.

Shri Manubhai Shah: The com-
munity should sustain them. We can-
not sustain everybody: the philosophy
to which the hon. Member subscribes
does not want the Government to in-
tervene. We are trying to intervene
and we will help as much as practi-
able.

Shri Ramga: You have fixed a
price; you have prevented them from
exporting it; you have fixed it at a
high level, far above the world
price and you go on saying in regard
to other commodities that the price is
low . . . (Interruptions.)

Shrimati Yashoda Reddy: I also
come from that area and I may say
that these people are very much plea-
sed with the prices. They only want
that Government should look into
their case. ... (Interruptions.)
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Shri Manubhai Shah: If the hon.
Member has de'~'ls, we can discuss
it later on; I cannot take the time of
the House on this matter. This
matter has been dealt with over the
last two years in consultation with
foreigners and hon Member may
kindly bring the cases they have and

we will try to give them as much
help as we can,
Shri Kappen  mentioned about

rubber, I may assure him that even
with the synthetic rubber factory.
our total requirements of rubber are
not going to be met, Tyre and
transport industry requirement is
120,000 tons as against the production
of 37200 tons. From 1952 to 1961,
rubber was stagnant producing round
about 24-25,000 tons. In the last
two years the Rubber Board has
done good work and production went
up to 31,000 tons in 1961-62 and to
37,000 tons in 1962-63. Instead of
spending foreign exchange and im-
porting natural rubber from abroad,
we established the gynthetic rubber
factory which consumes only power
alcohol, it will save foreign exchange
to the tune of about Rs 5to !0
crores. New plantations of naturaj
rubber do not come up overnight;
we have 3lso no extra land, Bven
last year we had to import na u:al
rubber to the tune of 35,000 tons....

(Badagara):
rubber is

Shri A. V. Raghavan
The import of natural

Shri Manubhai Shah: We need the
natural rubber and also the synthe-
tic rubber, In addition to this,
small quantities of natural rubber
will be allowed to be imported from
foreign countries. The Ministry con-
cerned is the Ministry of Petroleum
and Chemicals. Actually the manu-
facturers were not lifting natural
rubber: in order to see that both
I13GqNI I1dYjuls Aue Jaqqnu [ermnijeu
are lifted we have to compel them to
produce receipts that they have lifted
80 much of indigenoug natural rub-
ber and synthetic rubber. We come
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in merely to see that not more than
the basic minimum foreign exchange
is consumed. I can assure the House
that the import of natural rubber
will be to the least extent possible.

M hon, friecnd from Mysore men-
tioncd about cardamom. In this very
Scssion 1 wil] try to bring in a Bill
‘to set up a statutory cardamom board.
1 hope the growers and producers wil]
‘welcome this move. Cardamom price
was Rs, 4 per kilo and my friends were
not satisfied with it; we have set it
at Rs. 12, three times more but the
complaint is that it should be Rs, 14
and not Rs. 12, We should not push
‘prices to unrealistic limits. We have
to see the mnuances of the foreign
trade and settle the prices at practic-
able levels. I can assure the cardamom
growers that we have tried to buy and
give them support. There was a ques-
tion from Mr. Hazarika: why carda-
mom money is shown in the debit ac-
count and not in revenue account. It is
because the. stocks have been purchas-
ed in the last three months; when
‘they will be sold in the coming
months and get converted into
cash by sale it wil] be shown on the
revenuc side also,

We are with Mr. Deo in protecting
‘wild life. We were exporting croras
worth of pythons, lizard skins and
ailigator skins and various other
‘things. It is not as if by stopping ex-

ports, clandestine killing will go
‘down.  Actually today within the
‘counlry itself, large quantities of

‘these are consumed. Ninety per cent
-of the peacock feathers .

Shri Hari Vishnu Kamath: It is
‘the national bird of India.

Shri Manubhai Shah: It is the
‘nationa] bird and we are all national
-citizens of this country, We see that
peacock feathers are being sold in
¢Gujarat, in Rajasthan and in other
'parts also; today there is no law to
wprevent it. Estimate of exports in
this commodity is only Rs, 5 lakhs.

2510(Ai) LSD—5.
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So, it is not exports that leads to
clandestine killing. In fact the West
Bengal Chief Minister told me that
hundreds of skins of pythons are go-
ing away, smuggled to Pakistan and
we could not stop it. So, I feel that
the wild life board shoulq take @
positive attitude and develop these
things more. We should give them
facilities, loans or anything they want,
for tanks, etc. so as to breed more
of such wild life.

Shri P, K, Deo:
porters.

It is for The ex-

Shri Manubhai Shah: Exporters
cannot do this because 90 per cent of
the production is consumed localiy
or smuggled away.

Shri P. K. Deo:
breeding farms.

They can start

Shri Manubhai Shah: Why not do
it at nationa] level through assistance
from the Board? They are required
for the country’s consmption also.
Wild life board should try to promote
and not prevent. Let not the promo-
tional aspect be neglected. We must
stop clandestine killing by all means.
(Interruptions.)

My request is that export trade
should mot be taken too lightly and the
products for which there can be
characteristic growth in tropical eli-
mate should be promoted by larger
production rather than having a
negative approach to it. My request
to the Board is to promote these things
so that with co-ordination between
local consumption and the foreign
trade, we can produce more, use more
and export more,

There was a question about the
Asian Institute in Bangkok. We are
part of the ECAFE and we have tpo
make contribution from this country.
This is an international institution.
Just as we enjoy the establishmeny of
severa] institutions here, this is onp
institution which we have to finanse.
That is why we are paying for if,
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I do not want to take any more time
of the House. I had spoken a great
deal yesterday about the World Trade
Conference. I have taken note of all
the suggestions made by Mr. Peter
Alvares ang other friends such as Shri
Heda, Shri Mathur, Shri Kappen, Shri
Bhanja Deo and Shri P. K. Deo and
Shri Umanath. I can assure them that
the cause of the less developeq coun-
tries is the cause of India. Even if
in one particular thing the Indian
interest is being hurt, we are not
going to take the line that the Indian
interests alone are paramount, What
is paramount is that the hungry bil-
lions in the under developed countries
should get a real chance of their life
to have a share in the international
cake of world trade so that their
economic progress is ensured, Even if
some sacrific to the Indian interests is
meeded we are prepared for this sacri-
flc for the larger good of the world
development. I hope with the support
we receive from less developed coun-
tries, we will do our best to win the
Struggle in intemational trade. Fortu-
mately, the industrialised countries
are also coming round and they are
also looking to these problems with
gympathy. There are no two camps.
It is part of the same human family
wder the UN umbrella, struggling
with these problems. I am quite sure
that social justice wil] prevail and
world consciouness in favour of the
less developed countries will prevail
ang we shall over the years get the
barriers gradually removed so that the
doors of foreign trade expand wide
in favour of the less developed coun-
tries,

shri P. K, Deo: I want to put a

question,

Mr, Deputy-Speaker: Nothing now,

$hri Hari Vishnu Kamath: It |is

always allowed.
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Mr. Deputy-Speaker: I
allow another speech.

cannot

Shri Hari Vishnu Kamath: Not a
speech, only a question for clarifica-
tion.

Shri P. K. Deo: As soon as the
quota of 2 million peacock feathers
was increased to 5§ million, we got
reports of indiscriminate killings in
Rajasthan and Gujarat, where people
would be lynched if they kil] a
peacock. As soon as the quota...

Mr. Deputy-Speaker: What is the
clarification he wants from the Minis-
ter?

Shri P. K. Deo: Whether my state-
ment is correct.

Shri Manubhai Shah: Every statz-
ment cannot be checked,

Mr, Deputy-Speaker: If he has any
other question he can ask him.

Shri P. K. Deo: Ag soon as the
quota of 100 skins of crocodile and
python and lizard was increased to
250, the Reptile Skin Exort Associa-
tion of Calcutta said, “we can export
five thousand skins every year”, So,
if in this way these exporters will
be encouraged, then I cannot under-
stang it, because whatever be the
steps thay the Board may take, they
can never stop the depletion of wild-
life in this country,

Mr, Deputy-Speaker; He has not
put any question.
Shri Manubhai Shah: Shall I

answer it, Sir? Only one sentence.
Regarding peacock feathers, the
actual export has been less than 14
million, against g quota which the
Board itself has agreed to, namely 2'5
million. It is for the House to judge,
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when the export has been of the
order of 40 per cent, whether more
killing has been encouraged because
of this.

About skins, my hon. friend can
go to Calcutta. About five thousand
skins are |ying there. (Interruption).
That is what I am trying to point out,
that a quota has been issued; the
skins are lying there. Therefore, it
is not mere export quota which en-
courages or discourages killing, What
is needed perhaps is a more rational
policy of promotion of wild life, so
that all can gain ang wild life is not
destroyed but preserved anq promot-
ed,

Mr. Deputy-Speaker: Shall I put
all the Cut Motions to vote?

Dr, M. S. Aney: 1 wish to with-
draw my Cut Motion, No. 21.

Mr. Deputy-Speaker: Has the hon.
Member leave to withdraw his Cut
Motion?

Some Hon. Members: Yes.

The Cut Motion was, hy leave, with-
drawn

Mr. Deputy-Speaker: I shall now
put all the other Cut Motions,

All the other Cut motirms were pu
to vote and negatived.

Mr. Deputy-Speaker:
is:

The question

“That the respective sums not
exceeding the amounts shown in
_the fourth column of the Order
Paper be granted 10 the President
to complete the sumg necessary
to defray the charges that will
come in course of payment during
the year cnding 31st gay of
March, 1965 in respect of the
heads of demands entered in the
second column thereof against
Demands Nos. 64—66 and 131 re-
lating to the Mnistry of Interna-
tional Trade.”

The motion was adopted.

[The Motions
Grants which were

of Demands for
adopted by
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the Lok Sabha are reproduced below
—Ed ]

DEMAND Np.64—MINISTRY OF INTER-
NATIONAL TRADE

“That 3 sum not exceeding
Rs. 30,52,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay=
ment during the year ending the
31st day of March, 1963, in res-
pect of Ministry of International
Trade.”

DEMAND No0.65—FOREIGN TRADE

“That a sum not exceeding Rs.
8,55,56,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Foreign Trade’

DEMAND No0.66—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF INTER-
NATIONAL TRADE

“That a sum not exceeding Rs.
2,92,88,000 be grantedq to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of Interna-
tiona]l Trade’.

131—CarPiTaL  OUTLAY
INTERNATIONAL

DemAND No.
OF THE MINISTRY OF
TRADE

“That a sum not exceeding Rs.

55,00.000 be granted to the
President to complete the sum
necessary to defrary the charges

which will come in course of pay~
ment during the year ending the
31st day of March, 1956, in res-
of ‘Capital Outlay of the Ministry
of Internaticna) Trade’,
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14.33 hrs.

MINISTRY OF INFORMATION AND
BROADCASTING

Mr. Deputy-Speaker: We will now
take up the Demands for Grants
under the control of the Ministry of
Information and Broadcasting.

I shall first place the Demands
before the House.

DeManp No, 61—MINISTRY OF INFOR-
MATION AND BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
14,32,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3]st day of March 1965, in respect
of ‘Ministry of Information and
Broadcasting’.”

DEMAND No. 62—BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
Rs. 5,41,80,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1965, in respect
of ‘Broadcasting.’

DemMaND No, 63—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF IN-
FORMATION AND BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
Rs. 4,22,18,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81s¢ day of March 1965, in respect
of ‘Other Revenue Expenditure of
the Ministry of Information and
Broadcageting’.”
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DemAND No, 130—CAPITAL OUTLAY OF
THE MINISTRY OF INFORMATION AND
BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum mnot exceeding
Rs, 1,93,17,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Capital Outlay of the Ministry
of Information and Broadcast-
ing'."

Mr. Deputy-Speaker: Hon. Mem-
bers wishing to move their cut mo-
tions may do so.

Dr. M. S. Aney (Nagpur): 1 beg to
move:

“That the Demand under the

head ‘Ministry of Information
Broadcasting’ be reduced by
Rs. 100.”

[Need to encourage classica] music
and commentary on sports (3)].

Shri Onkar Lal Berwa (Kotah): 1
beg to move:
(i) “That the Demand under

the head ‘Ministry of Information
and Broadcasting’ be reduced by
Rs, 100.” ~

[Procedure regarding giving of news-
print to the newspapers (4)].

(ii) “That the Demanq under
the head ‘Ministry of Information
and Broadcasting’ be reduced by
Rs, 100.”

[Failure to improve the condition of
Children Film Society (5)]

Dr. M. S. Aney: I beg to move:

“That the Demand under the
heaq ‘Broadcasting’ be reduced by
Rs, 100,”

[Use of Hindi regarding commentary
on sports (6)]
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Shri Onkar Lal Berwa: I beg to

move:

(i) “That the Demand under the
head ‘Broadcasting’ be reduced by
Rs. 100.”

[Need to instal a strong and powerful
transmitter on the morthern border
of India (9)]

(ii) “That the Demand under
the head ‘Broadcasting’ be reduc-
ed by Rs 100.”

[Need to give A.LR, programmes to
National School of Drama, Delhi
(10)]

(iiiy “That the demand under
the head ‘Other Revenue Expen-
diture of the Ministry of Infor-
mation and Broadcasting’ be re-
duced by Rs, 100.”

[Need to reorient film censor policy
(11)]

(iv) “That the demand under
the head ‘Other Revenue Expen-
diture of the Ministry of Informa-
tion and Broadcasting’ be reduced
by Rs. 100.”

[Need to give government advertise-
ment to district newspapers (12)].

(v) “That the demand under the
head ‘Other Revenue Expenditure
of the Ministry of Information
and Broadcasting’ be reduced by
Rs, 100.”

[Discrimination in alloting quota of
paper and advertisements to news-
papers (13)]

Shri Pottekkatt
beg to move:

(i) “That the demand under
the head ‘Ministry of Information
and Broadcasting’ be reduced to
Re. 1.”

[Discrimination in the matter of giv-
ing advertisements to mnewspupers
141

(Tellicherry): I
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(ii) “That the demand under the

head ‘Ministry of Information and

Broadcasting’ be reduced to Re, 17

[Denial of dearness, compensatory and
house rent allowances and provi-
dent fund benefits to staff artists of
the AILR, (15)].

Sari Sivamurthi Swamy (Koppal):
beg to move:

—

“That the demand under the
head ‘Ministry of Information and
Broadcasting’ be reduced by
Rs. 100.”

[Need for preparing educational films
on the use of small tractors and
other machines by Japanese in their
methoq of paddy cultivation (16)]}

Shri Pottekkatt: I beg to move:

(i) “That the Demand under
the head ‘Ministry of Information
and Broadcasting’ be reduced by
Rs. 100.”

[Need to instal a 30 k.w. transmitter
in Calicut (17)]

(ii) “That the Demand under
the heag ‘Ministry of Information
and Broadcasting’ be reduced by
Rs, 100.”

[Need to introduce daily broadcasts
from Kozhikode Radio to serve the
people of the Union Territory of
Laccadives (18)]

(iii) ‘“That the Demand under
the head ‘Ministry of Information
and Broadcasting’ be reduced by
Rs. 100.”

[Neeq to improve the service condi-
tions of staff artists in the ALR.
19)]

(iv) “That the Demand under
the head ‘Ministry of Information
and Broadcastng’ be reduced by
Rs. 100.”

[Need to provide opportunities to the
Opposition Parties to take part in
the AR, programmes (20)]
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(v) “That the Demand under
the head ‘Ministry of Information
and Broadcasting’ be reduced by
Rs, 100.”

[Need to publish tourist publications
including guide books on Kerala
(21)].

(vi) “That the Demang under
the heag ‘Ministry of Information
and Broadcasting’ be reduced by
Rs. 100.”

[Need to provide better amenities and
suitable accommodation to the em-
ployees working in the language

units of Akashvani Bhavan, New
Delhi. (22)].
Shri Sivamurthi Swamy: I beg to

move:

“That the demand under the

head ‘Ministry of Broadcasting’
be reduced by Rs, 100.”

[Need to provide a more powerful
transmitter at Dharwar (23)].

Shri M, R, Masani (Rajkot): I beg
to move:

(i) “That the demand under the
head ‘Broadcasting’ be reduced by
Rs, 100.”

{Failure to establish by Act of Par-
liament an autonomous Corporation

for the running and control of
Broadcasting Services. (24)].

(ii) “That the demanq under
the head ‘Broadcastng’ be reduced
by Rs. 100.”

[Need to utilize the medium of tele-
vision for the information, education
and, entertainment of the people
without any erpenditure of public
funds. (25)]

=t THATF TIF
# yema w@T g o
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AT A FIT T 9 TAT

w7 fagr I )

(aTTTEERT)

MARCH 17, 1964

for Grants 5910

[ELIEI T PRI
FT FAITF A7, AA-
fag wrm 1(2g)]

(ii) “f® ‘wmeo’ e F A
[T F Qoo TIT T FAAT
LA T

[FrFTmETft FEEd w0
T 1 (ve)]
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(iv) [srerewToR ¥ 93
afqen F WgAT &7
FMA F FATEAT(35) ]

Mr. Deputy-Speaker: .These
Demands and the Cut Motions are
now before the House.

Shri Pottekkatt: Mr. Deputy-
Speaker, Sir, I consider it a privilege
to initiate this debate on the Ministry
of Information and Broadcasting. In
these days of mass awareness, of peo-
ple as a whole coming into their own,
in the fields of culture and fine arts,
this Ministry, with the powerful in-
struments of mass communication in
their hands, is assuming a more and
more dynamic role. Sir, if at all, the
complaints of men like us is that the
Ministry is not sufficiently aware of
the potentialities of the great instru-
ments in its hands, or that it is not
acting up to it. It is as much routine-
ridden, as much unimaginative as any
other department of the Government.
Probably, there is an inherent con-
tradiction in the establish-
met or the authority taking over the
role of the guardian of art and cul-
ture. I do not say that they should
not. But unless high imagination is
brought to bear, and policies execut-
ed with daring, this Ministry and its
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adjuncts would also tend to become
just carbon copies of the P.W.D. or
the Finance Department.

Sir, rhetoric is not my aim. Take
the role of the Ministry, or the AIR
and the Information Bureau, follow-
ing the Chinese aggression. It was
the reaction of the bureaucracy. The
mass upsurge in India was not reflect-
ed through these great media of pub-
licity. An attempt was made to make
the best of the existing machinery and
existing personnel. And the result
was that there was quantity, but not
quality. And gradually people got
frustrateq and bored with these pro-
grammes. Were the very best in-
tellectuals, the very Dbest artistes,
drawn to the AIR or other media of
publicity? Jaded columnists, by and
large dependable ‘yes’ men of the
Government, were drawn to the
studies. And the result was
that the second-class copy that one
sees in the newspapers was also put
on the AIR!

The very same inhabitions are at
the root of our current failure in mak-
ing an impact on our neighbours in
the Far East, South-East Asia and
the Middle East. In the immediate
post-freedom years, in the hey days
of Panchsheel, we made a definite
ideologica] impact on our meighbours.
That impact has worn away danger-
ously. Not because our pvlicies have
gone wrong; not becaue we have be-
come less non-aligned; but because we
have become less secular. China has
committed naked aggression. Pakis-
tan is unleashing furies based on bla-
tant communalism and fanaticism.
And yet our neighbours are, by and
large, lukewarm towards us. Why?
Because we have failed in a dynamic
projection of our nationa] personality.
The reason is this. We select second-
rate men; still more second-rate offi-
cials control them. This is particu-
larly so in the External Publicity
Division. Edited, censored, touched
up, all life, all vigour are taken out
from our broadcast and external prb-
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licity material. This anaemic stuff
fails to move people, Angd the result
is that the very bes! of our intention
are misunderstood or not just carried
across properly. Take the case of
Pakistani propaganda and its continu-
ous misleading effect on Western lis-
teners. We have an excellent case
to put across. First of all, it iz a
primitive idea—this mixing up of re-
ligion and nationality. Secondly, there
is no discrimination against Muslims,
here. 1 am coming from Kerala, The
Muslims or Moplahs there are pro-
gressing in every direction; in trade
and commerce, in agriculture, in the
professions. Was this picture ever
presented powerfully to the western
people whose representatives are con-
tinuously baiting ud/in the Security
Council? In this case, I particularly
accuse the External Publicity men
for lethargy and lack of imagination.

This lack of dynamism we have in-
herited from the British. An utterly
colourless copy is a safe copy. “Put
it on: T won't be questioned”—that is
the attitude of even the highest offi-
cial. And that clearly is not the way
of handling national publicity of a so-
vereign State facing externa) aggres-
sion and systematic maligning by
groups of externa} powers. Ang so,
we have failed.

Let me now go into a little detail
in the matter of A.LR.s handling of
literary men, Literary men of aver-
age ability—let me admit, in some
cases even men of slightly above
average ability—are taken on ron-
tracts as staff artistes. The contracts
of course are extendeq for years.
Within six months or one year, this
literary man’s magic with words and
ideas is almost exhausted. As a Gov-
ernment man his contacts with the
great currents of life come to a stand-
still. Then he falls back on his wite
and stereotyped dramas; and talks
are manufactured almost as g routine,
The programes lose their dynamism
and they become a concoction ¢
shouts, cries and the usual melodra~
me. Inrtead, why not have a eong~
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audus flow of fresh talents? Instead
of long term contracts having a de-
hydrating effect, and turning out a
tribe of Government literary men,
why not pay decently and get first-
rate men for, say, a few broadcasts?

You hear so much of our desire for
aational integration. Just an annual
gathering or Kavi Sammelan is not the
answer to the problem. It should be
a continuous process, and not all done
in an exhibitionist manner. Draw out
a series of talks: you have distinguish-
ed men and women who could handle
these. May I suggest a few talks, just
to give an idea? “The rivers of
Andhra Pradesh,” the “festivals of
Tamilnad,” “the natural beauty of
Kerala,” “the temples of Mysore and
Madras”, “the festivals of these re-
glons,” “the agricultural practices and
way of life of the farmers,” the natio-
nal wealth and potentialities of these
various regions—relay all these talks
in Hindi to the northern Indian re-
gions. Relay similar talks from the
north to the south. Have high school
versions of these talks, linking every

" tigh school in India. Do it systemati-
cally by men who feel and react emo-
tionally to subjects like these. Are
any of our officials thinking on these
iines? Their attitude is: status quo
and leave us in peace. No. An insti-
tution like the AIR requires a conti-
nuous dynamic guidance.

All India Radio should have g
‘“National Programme of Short Sto-
ries,” a “National Programme of Bijo-
graphies of Great Men and Women of
India,” and a “National Programme of

Poems.” These will certainly help
towards national integration, as the
national programmes of music and
drama.

Thinking on these lines, never com-
mit the mistake of thinking that an
organisation like the AIR is a 100 per
cent handmaid of the Government or
the ruling party. That thought is at
the back of quite a 1lot of thinking
and pl'nning behind the AIR. Let
ATR reflect the great currents ef
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thought and movements in India.
Barring outright sedition, open the
gates of studies to all representatives
of thoughts and opinions. In this
respect, the most frigid and rigid radio
system in the world is probably the
AlIR. Even the BBC is not so c'r.sed
in mind and approach. Most of the
Station Directors are haunted by this
spectre—“does it go counter to the
wishes of the ruling party”? Even
news presentation is considerably in-
hibited by this line of thought. With
this attitude, you strike at the very
root of liberalism and dynamism.
Let it reflect the reality of India and
vou will see how broadcasts become
live in the real sense.

Coming once again to the emer-
gency and the way we handle it, were
there any real, emotionally touching
broadcasts about the bravery and
hardships of our jawans on the fron-
tiers on the Himalayan heights? Were
front-rank writers ever taken to the
frontiers or battle lines? Journalists
were taken all right—but journalists
copy is primarily news copy. But a
first-rate literary man sees it diffe-
rently. Have you ever triedq it? I
doubt,

Now, let me invite your attention
to some details. And that relates
particularly to the News Division of
the AIR. Certain news items are
sent for clearance to the External
Affairs Ministry and the Home Minis-
try. News fails to become news if it
is announced late. Two, three, vital
days are lost through this process.
This arrangement caused near chaos
durnig the Chines¢ invasion. Deve-
lopments announced by the Peking
Radio came through the AIR two or
three days late. Do you realise the
damage caused, particularly in the
sphere of cxternal listening? Gradu-
allv, a habit would be created: ‘“tune
into Peking for latest news.” This is
a disaster in the long term sense.
Evolve a system by which this dan-
gerous delay in announcing news is
eliminated.  Station a top-ranking
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official in the News Services Division
who should be authorised to take spot
decisions. But do not delay news: it
is as much dangerous for AIR as for
newspapers.

May I also draw your attention to
a point relating to one of the most
important regional stations of the
AIR? The Calcutta station of the
AIR is an architectural horror. The
building shuts out God’s air and light.
A broadcasting station should not be
aesthetically so vulgar. It is not a
godown: it is a centre of art and cul-
ture and the building should be
worthy of it.

In this connection, I should also
point out the very unsatisfactory and
primitive nature of the extensions or
“wings” in which the language units
in the Akashvani Bhavan in New
Delhi are housed. They are very old
structures going back to the days of
Sir Sultan Ahmed. Even two units
are made to work in one small room
here. This much of congestion ought
to be avoided. The language units
deserve better accommodation. better
amenities and -better treatment.

Now, let me go nearer to my State,
Kerala. Kerala has today the weak-
est transmitters in the whole of India.
The one at Trivandrum is 5 kw. and
the other at Kozhikode, one kilowatt.
Is it necessary to have a more glaring
illustration of the neglectful attitude
of the Centre towards Kerala? The

radio stations in Kerala are not able-

to reach the four corners of Kerala,
let alone hundreds of thousands of
Malayalees living all over India and
in many parts of the world. It is
highly impcrative that a 50 kw short
wave transmitter is installed imme-
diately in Kerala, and that too at
Kozhikode. There is a particular
reason for this. You know, Sir, the
Laccadive Islands, which is a Union
territory. are necarer to Calicut on the
mainland. Tt is not only backward
but it is cut off from the mainland
for several months in a year, parti-
cularly during the rainy season.
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There are no newspapers there, nor
can they be sent. The only contact
with the rest of the world is through.
radio. If a 50 kw. transmitter is ins-
talled at Kozhikode, good listening in
the Laccadives could be ensured.
This will also serve a very large num-
ber of Malayalees living in the big
cities in India as well as the Malaya-
lees living in the western gulf areas,
the middle east Africa, Ceylon,
Malaya and Indonesia, ,who have no
access to any Malayalam programme.
of the AIR.

The external services of the AIR
shoulq also start broadcasting Malaya-
lam programmes from Delhi. The
Government may be interested to
know that even the Singapore and
Colombo radios show their silicitude:
for Malayalam by broadcasting pro-
grammes in this language. All this is
no luxury, ‘Sir. These are rights in
modern days.

Now, I want to invite the attention.
of the hon. Minister to the very
genuine grievances of a section of”
employees in the AIR, the staff artist-
es, as they are called. I cannot un-
derstand why translators and announ-
cers doing virtually the same work of
sub-editors should be kept as staff
artistes for years and years. There
is absolutely no reason why they
should not be made permanent Gov-
ernment servants. They are diffe-
rent from pure literary men who are
also taken as staff artistes. In their
cases other considerations might
weigh. But translators and announ-
cers need not be staff artistes. They
have all the disadvantages of the Gov-
ernment service in the sense of dis-
cipline and restrictions, without the
compensating advantages. Their emo-
luments are poor, their increments
are not secure through any regula-
tion or guarantees and after 20 or
more years of service, they will have
to retire with a small gratuity, They
should not be discriminated against in
comparison  with sub-editors and
others. with whom they are on par in
the matter of work.



5917 Demands

[Shri Pottekkatt]

Poets. authors and composers should
be placed as a separate class in the
AIR, on a permanent list to be called
occassionally. Translators, news-
readers, ctc. should be taken as regu-
lar Government servants in the AIR.

Then a few words on the Advisory
Committees of the AIR. These com-
mittees have to play an effective side-
role. But generally these are becom-
(ng lifeless bodies, as these committees
are constituted on the whims and fan-
cies of the respective Station Direc-
tors. The Members are just “Yes”
‘men under the control of these offi-
cials, who have patronage to offer.
It is a kind of a close circle, on whom
‘the Station Directors could depend
upon. Since it is a picked body, it
‘ceases to be an effective body. More-
over, only persons favourable to the
‘ruling party are admitted into these
committees. These committees should
be broad-based and made more repre-
sentative.

Even in the matter of assigning
‘talks in the AIR, discriminations are
evident. MLAs and MPs of the Op-
position—who are also elected repre-
sentatives of the people—are rarely
given a chance to talk over the AIR.
Why not give Members of Parliament
greater participation in the program-
‘mes of talks over the AIR? Our
friend here Vizzy, the Maharajkumar
of Vizianagaram, gives pleasant com-
mentaries on cricket test matches.
There are among MPs—and particu-
larly among non-Congress MPs—quite
a number of people who have impor-
tant and interesting things to say and
a good voice in which to say it. Why
keep them at arm’s length and bring
down broadcasting standards?

Now let me draw the attention of
the hon. Minister to the Government
publicity. The Government publicity
is lop-sided, English-oriented and
wasteful. All the media units of the
1&B Ministry focus their attention
mainly on publicity in English, forget-
ting the fact that the majority of the
Indian people do not understand the
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English language and if the publicity
is meant for the Indian people, it
should be mainly done through the
Indian languages. The Indian Lan-
guage Units of the News Service Divi-
sion are completely neglected and are
staffed by comparatively junior peo-
ple. There should be Editors and As-
sistant Editors in all Indian language
units, as in the case of Hindi, and the
newsreaders should not be expected
to translate as is done now.

Instead of strengthening the lan-
guage units, I find that the number
of their editorial posts has been re-
duced, and the number of Deputy
Directors of News has been raised
from 1 to 5. It is ridiculous to know
that they are finding it hard to find
work for these new Deputy Directors.

In the Publications Divisions also,
the Indian languages, except Hindi
and Urdu, are absolutely neglected.
They are relegated to the back ben-
ches. All the good publications are
in English and Hindi only. Other
Indian nationalities in the country
are also entitled to read about the art,
culture, architecture, scientific and
technological  developments, etc. of
this country. Publications like ‘The
Collected Speeches of Jawaharlal
Nehru, Occasional Speeches and Writ-
ings of Dr. Radhakrishnan, Temple
Architecture in North and South India,
etc. should be brought out in other
Indian languages also.

Shri Ranga: What abou!{ the speech-
es of the leaders of the Opposition?
They are not published at all.

Pottekkatt: Magazines like
should also be published in

Shri
Ajkal

" other languages.

There are no Programme Journals
of the AIR in Marathi, Kannada and
Malayalam. These are the only lan-
guages in which there are no Pro-
gramme Journals of the AIR. These
also should be brought out.
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While there are more than ten Edi-
tors in kaglish in  the [PPublications
Division, it passcs onc’s comprehen-
sion why there is not even an Editor
in any Indian language, except per-
haps in Hindi and Urdu., This is a
deplorable situation.

Looking through the publicity mate-
rials issued by the PIB, the Publica-
tions Division and the DAVP,_it is
found that there is a lot of overlap-
ping and superfluity. This can be
well avoided if there is coordination
at the top echelons of administration.
1 suggest that, the News Service Divi-
sion of the AIR, the Press Informa-
tion Bureau, the Publications Division
and the DAVP be brought under one
Director-General of Publicity and In-
formation, and all the Indian langu-
age publicity units in the various
divisions be brought under Chief Edi-
tors, each language having one Chief
Editor, two Editors and three or four
Assistant Editors. The publicity and
publications in these languages should
be also increased at least ten-fold.

While the PIB has more than one
Regional Offices in most of the States,
Kerala, which has more than 32 dai-
lies has got only one PIB office at
Ernakulam and one Assistant Infor-
mation Officer. This number should
be increased at least to three; i.e.
apart from the Ernakulam office, two
more should be opened one at Trivan-
drum and the other at Kozhikode to
effectively cater to the daily news-
papers and AIR stations.

Talking of national integration, may
I suggest one idea to the Ministry of
Information and Broadcasting? We
are supposed to have fairly liberal
funds for performances like this. But
the question is, how well they are
utilised. Now, why not bring out
books on all the fourteen States of
India and make them availale in the
different States? Not just Tourist’s
Guide Books, but books that would at
once be rcadable and would give in-
gight into the genius, greatness and
special features of those States. They
should be good enough and compre-
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hensive enough to be made into text-
books for High Schools and even col-

leges. I will even suggest a few
chapter-headings just to make it
clear: “A  short Historical Back-

ground”, “Physical Features and Cli-
mate”, “The Peoples or the various
communities, farmers and others”,
“Crops and Farming Practices”, “In-
dustries”, “Arts and Culture”, “Festi-~
vals”, “The Ways of Life”, etc. Enlist
the services of first-class writers and
illustrate them with good photos.
They will become excellent source
material, not only for students but for
all laymen, educationists and others.

Sir, may I now invite your atten-
tion to the senseless manner in which
the films are censored, particularly
the foreign films. Films are works
of art. Cut it from the angle of an
ascetic, and they cease to be works
of art. Brahmacharis can remain at
home. A Kkissing scene or an
emotionally high-pitched scene will
not bring down our society. But
they would be very relevant in a
film in the creative art sense. And
this is India, the home of superb art
as represented by the exquisite creat-
ions in Ajanta, Ellora, Konark and
Khajuraho.

Now let me invite your attention
to a particulr incident that showed
up the authorities in their most
partisan colour. There was absolut-
ely no reason to withdraw the
documentary on the Great March in
the Capital. It was a colossal show
and the Film Unit of the Ministry
showed their excellent news sense
in giving it the importance it de-
served. But the administrative act-
ion was wrong. And I am sorry to
say even the Prime Minister went
wrong in it. Events are events. If
vou do not like it, for that reason,
they do not cease to be events of
importance. Such totalitarian ten-
dencies should be curbed in the begin-
ing itself. They are against our
traditions.

In this context, may I ask the hon.
Minister what happened to the VOA
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deal? Incidentally, Sir, may I point
out it was one of the queerest things
to happen in a sovereign State.

Sir, let me close now, Despite all
these criticisms, as a literary man and
as a Member of Parliament, my ser-
vices are always at the disposal of
the Ministry.

15.00 hws.

Shri M. R. Masani:
Speaker, Sir, I woulg
port the two cut

Mr. Deputy-
like to sup-
motions which I

have moved, one to discuss the
“failure to establish by Act of
Parliament an autonomous Corpora-

tion for the running and con-
trol of Broadcasting Services” and the
other to discuss the ‘“need to utilise
the medium of television for the in-
formation, education and entertain-
ment of the people without any ex-
penditure of public funds”.

To start with the radio, this is noth-
ing new that I am urging. My hon.
friend’s. predecessor, Dr. Keskar, 1
believe as far back as 1952, assured
the House that they would come for-
ward with a Bill under which this
change would be made. Twelve
years have passed and this House is
entitled to ask how much longer we
are to wait before such a Bill is
brought before this House. Even to-
day, officials of the service are asked
to sign a declaration saying that, as
and when AIR is transformed into an
autonomous  statutory corporation,
they will agree to the change in their
conditions of service, and so on. So,
I hope that it is not very long before
we have this change. But, since there
has been no sign of this change com-
ing, I think it is important that the
points that necessitate or warrant this
change should be stressed before this
House.

The only argument that I have heard
against the establishment of a corpo-
ration is a financial one. The argu-
ment is that since AIl India Radio.
owing to the small number of licences
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in regard to radio sets in the country,
1s making a loss and Government
aave to subsidise broadcasting servie-
cs, thercfore, it would be premature
to establish a corporation; So long as
Government gives something to AIR,
it should remain a departmentally run,
service.

Now, thre are two failacies in this
argument. The first fallacy is that so
long as something is subsidised you
must control it departmentally. In.
England, His Majesty’s or Her Majes-
ty’s Government subsidise every year
the external or foreign services of the
BBC. RBut that is not considered a
reason for interfering in the running
of this service. And our own Gov-
ernment here help many autonomous
organisations, institutions and statu-
tory corporations which are dependent
on Government support and nobody
argues that, therefore, they should
not be run on autonomous lines.

The second fallacy is in regard to
faulty arithmetic. Broadcasting does
not make a loss in this country; it
makes a profit. Take the last available
year's figures, 1962-63. The expendi-
ture of AIR was Rs. 5:70 crores and in-
come from licence fee was Rs. 489
crores. With miscellaneous receipts,
the income of AIR came to Rs. 4:93
crores. Therefore, it is argued that
there is a loss of Rs. 76 lakhs. But
there is an important item which is
amazingly overlooked, and that is the
customs duty recovered on radio sets
imported to India, on which licence fee
is being charged for listening to AIR.
This income from customs duty on
imported radio sets comes to Rs. 1:47
crores. Therefore, the total revenue to
Government from broadcasting servi-
ces comes to Rs. 6:40 crores, as against
an expenditure of Rs. 5'70 crores,
which means a profit of Rs 6716000
odd. ‘Therefore, this financial argu-
ment is lacking in substance.

There are two maijor reasons o1 the
other hand. whv this change is impera-
tive and should be made. One is the
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quality of the services. I do not want
to be misunderstood, I think there are
many good things about our radio ser-
vice, bul there is no doubt that in
regard to response to public needs,
public tastes, the flexibility and the
‘gpirit of service that should be there
can never be there in a Government
service. If I may just quote a recent
survey made in one of the local news-
papers, and this is representative of
mar - things that have oeen said over
the last few years, here is some-
thing from a newspaper of March 15,
which I happen to have with me. The
Tewspaper says:

“We are served with intermin-
able talks on what Government
proposes to do or what it wants us
to do. When progress is reported
it is in terms of figures and totals
‘which can make sense, if it does,
onlv ta the tabulators of the Plan-
ning Commission.”

Tt further says:

“Treatmen* apart, the choice of
subjects often shows an appalling
remoteness from the current con-
text of the listeners’ lives.”

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
“Which is that newspaper?

Shri M. R. Masani: I am quoting
from a newspaper of March 15.

Shri Satya Narayan Sinha:
paper?

Which

Shri M. R. Masani: The Statesman.

“How many listeners in India
feel that the situation in Angola
(Wednesday’s Focus) or China’s
‘treaty obligations under internatio-
‘nal law (talk in the Naticnal Pro-
gramme by G. S. Pathak) is a
problem in which they are vitally
involved or even genuinely inter-
ested?"

Shri Hem Barua (Gauhati):
the remarks about Pathak also.

Quote
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Shri M. R. Masani: No, I will not
read those remarks which are perso-
nal.

“....the occasion when Parlia-
ment can yield good listening
material are sadly missed. I do not
remember having heard any inde-
pendent discussion of the Budget,
although no programme would
have evoked greater interest on
the Budget eveing or over the
next few days than discussions by
both experts and laymen on what
they thought of the Finance Min-
ister’s proposals.”

“. ...Which brings me to my last
point: the utter' unreality of the
rural programme.”

One can go on quoting, but I think this
is a fair sample of what the people
feel. And I say it is no reflection on
the AIR; it is a reflection on being a
government department which has all
the rigidities and lack of response that
are inherent in Governmen* depart-
ments.

The second objection is the: more
important one; and that i3 the objec-
tion of interference of a political nature
or political influence. Here I would
like to pay my tribute to the fact that,
by and large, the officials who have
over the last fifteen years and are
today running the AIR hav> done so
in a fair, honest and unbiassed manner,
T think they have tried. by and large,
individuals apart, to hold the scales
even, not ‘o get involved. But the
same cannot be said, I am afraid, of
all politicians who have besn in office.

A particularly shocking example
came to light only a few months ago
in Orissa. Shri B. Patnayak, when he
was the Chief Minister, himself volun-
teered to broadcast a talk on the food
situation in Orissa sometime in May
last year. When the script was sub-
mitted, the Programme Executive, I
understand. objected to the talk on
two grounds—one was that it lacked
objectively and the other that it in-
volved needless political controversy.
This objection was in regard to an
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attack made on Opposition parties in
Orissa and these are the words of Shri
Patnayak, which were quoted later in
the press:

“I have of late noticed that some
of our political colleagues belong-
ing to the Opposition camps have
started a tirade against the Gov-
ernment on the food front. I would
like to ask them one ques'ion.
Does villifying the Government
with half truths or untruths serve
the cause of the people?....I have
to caution all that Government
would come down with heavy
hands on all those who choos: to
serve their own interests at the
cost of the Nation.”

Now, apart from the fact that this
reference “to serve their own interests
at the cost of the Nation” comes from
the quarter it did, which is amusing,
the fact remains that Shri Patnavak,
the Chief Minister was clearly mis-
using his position. The Programme
Executive after some hours of arguing
was over-borne, he was intimidated by
what may be called the revolutionary
dynamism of Shri Patnayak, the new
tyve of Commissar, and in the end. the
talk was allowed to be broadcast. Well,
newspapers in Orissa, the Eastern
Times of 17th May and 1st June and
the Praja Tantra which 1 understand
are owned by Congressmen and not by

the members of Onposition parties,
drew attention to this lapse.
My hon. friend, Shri Surendranath

Dwivedy. who is not here now, 1
understand, wrote to AIR and Govern-
ment for permission to reply to Shri
Patnavak. I think this House will
agree that it would have been only fair
if he had heen given a chance to reply.
At this stage. howevor, the non-
controversial clause came into opera-
tion and Shri Dwivedy was not given
permission to reply. Now, what hap-
pened? Was Shri Patnayak punished?
Was he removed from service for inti-
midating a poor Junior Executive or
for misusing authority? No, Sir. He
was not punished.
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Shri Inder J. Malhotra (Nominated—
Jammu and Kashmir): He has been
Kamarajed.

Shri M. R. Masani: But somebody
else was punished, and tnat was the
poor little Programme Executive. He
was punished for yielding to the Chief
Minister’s pressure and not standing up
to him. Now, this is not fair to the
officials of a service like this, to be in'
a vulnerable position and find them-
selves unable to resist. If this had
been an autonomous corporatior like
the BBC, such an incident could never
have happened, and that is why it is
important that this kind of abuse, even
though it is occasional—I agree it is
occasional; I do not think the members
of the ruling party are using the radio:
in a totally biased sense—is put an cnd
to at the earliest possible moment.

1 was amused to hear from the Com-
munist Benches a reference to AIR
being the most rigid broadcasting sys-
tem in the world. I wonder if my hon.
friend has ever tried to write a letter
to Radio Moscow, asking them not to
be complete stooges of tha dictatorship
of the Communist Party?

There is no question of comparing
All India Radio withr Radio Moscow.
All India Radio tries to do its job in
a difficult situation where the condi-
tions are not fairly laid down, while
Moscow Radio is just a mouthpiece
of a dictatorship. While T do not
want to overstate the case, I do think
that there are dangers which should
be stopped.

Then there is the boredom of hav-
ing to listen often to the statements
and views of those in authority. They
also are entitled to their point of view,
but, if I may say so, it is often over-
done. The other day I happened to
look at one of these television pro-
grammes put out from Delhi. It is
called a ‘Current Affairs’ talk. This
was about four or five days ago. In
about four to flve minutes, I had to
go through the process of seeing the
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faces of at least five Cabinet Minis-
ters—the Prime Minister, Shri Chavan,
Shri Nanda, Shri Chagla and Shri
Sadiq. I feel that a film which within
five minutes has to drag in five Cabi-
net Ministers on g talk on current
affairs certainly shows an amount of
loading. and I do not blame people
if they get bored with the same faces
and the same voices.

It is only in the Communist coun-
tries—I think, there are very few ex-
ceptions outside the Communist
world—where the radip service is a
monopoly of the Government. Mostly
in free and democratic countrieg thre
are two varieties of services. One is
like America where broadcasting is
commercialised, where different firms
compete and there is no governmental
organisation at all. On the other
hand, there is 3 middle path which
is followed by many other countries.
Britain is one of them with the BBC.
Japan has the NHK, an autonomous
corporation like the BBC, France has
RDF, and in Australia there are a
statutory corporation and private
companies competing on a radio.
There are many models. I am not
being rigid about this model or that,
but T do hope that the hon. Minister
will, during his tenure of office, bring
before us and long a Bill which will
set up an autonomous corporation
under the genera] supervision of Gov-
ernment andq Parliament.

Sometimes it is said that parlia-
mentary control will be eliminated.
That is not so. The BBC is discussed
in Parliament every few weeks. Some-
thing or the other comes up on a mat-
ter of pclicy. Then, every few years
there is a proper debate when the
licence of the BBC expires and the
character has to be reviewed. So,
the House of Commons has not washed
its hands of the BBC. It does try to
influence the policy of the BBC; but
it does not interfere with the adminis-
tration of the BBC. This is important,.
I do hope that the hon. Minister wiill
now move on to this next step for-
ward in the development of broad-
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casting in our country. If he does so,
he will have the rare distinction of
being the first Cabinet Minister who
will have voluntarily parted with
authority which is at present in his
hands. It will be a great feather in
his cap,

Now I come to television. This coun-
try is 85 per cent illiterate or there-
abouts. In a country which is so little
literate, audio-visual methods of com-
munication and education are of the
greatest value and importance. An
illiterate man cannot read or write
but he can see and hear. If you are
going to carry information, education
and amusement to our people, it is
through the eye and the ear that we
will be able to bring it quickest. Even
for creating literacy, television is of’
the greatest importance. It is being
used in the south of Italy and other
countries to spread the knowledge of
ABC and the three Rs.

Television today is a clean slate on:
which we can write as we will. It is
being introduced even in the most
backward and the smallest of coun-
tries of Asia and Africa. On a recent
visit to the Far East, I saw it at work
not only in Japan, where it is a major-
fndustry, but also in litlle Taiwan, the
Republic of China, Hong Kong and
even a backward country by our
standards and a small country like
Thailand, Today Iran, Pakistan Nige-
ria, Ghana and Kenya either have
television systems or are about to have
them in the next few weeks or
months. Why should  country like
India lag behind?

In America, which of course is ad-
vanced, it is anticipated that by 1970
1} per cent of the total expenditure
on education in the United States will
be used for audio-visual aids like tele-
vision. Tn England there are two-way
links being established between sci-
ence and engineering laboratories of
Cambridge, London and other uni-
versities,

In Morocco, an illiterate country
like ours, important educational ex--
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periments on television are taking
place. In each village radio and tele-
‘vision programmes are being followed
by inhabitants,

In Rhodesia, educational television
started in September 1961.

In Taiwan it is two years old. They
started with 50 sets two years ago:
today there are 20,000 receivers in the
‘northern part of the island alone.
The cost of a television set in Taiwan
is $125 or between Rs. 500 and Rs.
600. I am told that in Egypt and
other countries also the cost has been
brought down to about Rs. 500. It is
expensive for the poorest man but
it is within the reach of our middle
classes. In the villages and among
the poorer people there can be com-
munity sets, institutional sets, read-
ing room sets, school sets and so on.
So, il is not a rich man’s luxury; it
is becoming a common man’s need.

In the Report of the Ministry on
page 24 there ig half 3 page about
what is sought to be done. I do no!
want to depricate what is sought to
be done. Something is being done in
Delht and they say that somithing
should be done in Bombay at the cost
of Rs. 40 lakhs. But why Bombay
alone? It is my city and I will be
glad if it comeg there. But I do not
think that it is a problem of Delhi
and Bombay alone; it is a problem
of our villages and of the whole coun-
try. I think this gtart of trying to
pump public money into this is a false
start. 1 think this is not the way we
are going to get anywhere.

Then I will be told: ‘How will you
make it nationwide when we are such
‘a poor country? We cannot afford
it?” It is true, we cannot afford it.
If we are going to use public reve-
nues, my own party will be opposed
‘to using the public money, the tax-
payers’s money, on televisian when
-undoubtedly there are higher priori-
‘ties. But there s a way by which
India can have television throughout

the country without a single rupee of
the taxpayer being spent. That way
has been tried vlsewhnere and has not
been found wanting. That method is
for time on television to be sold to
those who have a message to convey
or goods to sell. Such people will
then pay by sponsoring programmes
and by that payment they will main-
tain all the apparatus, the s!aff and
the stations by which television is put
across.

There are two objections that are
raised to such television. One is that
the programmes are cheap and vulgar
and the other is that they are cons-
tantly interrupted by advertisements.
This is not true as I shall proceed to
show.

Let me mention how il works in
Britain where ] happen to have the
privileges of bceing a personal friend
from college days of the Director
General of the Independen: Television
Authority, Sir Robert Fraser, who
was with me in college when 1 war
in Loondon as a student. Through him
I have come to keep in touch every
two or three years with the progress
that this institution is making. In
Britain there are two television ser-
vices, the BBC and the ITV or ITA.
The BBC runs its own television and
the Independent Television Authority
has its own system. They compete
and by competing they are creating
a healthy clihate where both sides
improve.

The Independent Television Autho-
rity was set up by an Act of Parlia-
ment in 1954. The Authority is res-
ponsible for operating telcvision
services as a public service on a self-
financing basis. It establishes stations,
it selects and appoints programme
companies who compete to sell pro-
grammes to ITV and ITV is able to
choose between the programme com-
panies judging them by the tigh
standards of the programmes. These
companies go to the manufacturer of
goods or services and get these manu-
facturers to sponsor programmes pre-
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pared by the programme company.
The company that makes soap or
radio sets is not allowed to put across
its commercial advertisement. It is
only allowed to sponsor g play, a
story, a talk, a debate, a discussion,
some feature of cultural or other value
or a concert, and the company that
advertises gets the value or prestige
of having its nume on that program-
me to show that such-and-such &
company 1s enlightened enough to
give this great pleasure or ireat to
the seeing public,

Tt is true that in some countries
the programme is interrupted occa-
sionally to mention the name of the
sponsor or the goods that he sells; but
that also is regulated. In England,
for instance, not more than six or
seven minutes are allowed for com-
mercial sponsorship in an hour’s worth
of a cultural programme. So, these
evils are clipped.

‘The Act under which the ITA was
created lays down that the standard
of programmes shall be high, that
there will be supervision and parlia-
mentary interest in the programmes,
and there are clauses in the Act which
guarantee that the ITA will maintain
high standards of programmes.

Similarly, it is obligatory that com-
petition  should be maintained. No
one company can be given a monopoly
and today there are half 3 dozen
companies in England who are given
the right to compete for time on ITV.
By all these methods 5 very high

standard has been maintained, Here

is a book which if hon. Membersg will
see, they will realise what an amount
of high level cultural and artistic
stuff is put across by ITV. This is the
same model that is being followed in
Malays, Japan, Ghana, Nigeria and
Kenya. None of these countries have
felt that they are being corrupted by
allowing programmegs to be sponsored
by those who are interested in doing
so. This experience in England which
has maintained a high standard is
something which we may well emu-
late. The only thing is that we should

2510 (Ai) LSD—T.

PHALGUNA 27, 1885 (SAKA)

for Grants 5932
not be irrational enough to fear or
suspect everything that makes a pro-
fit! The I.T.A. lras made a very good
profit. Let me show what it does for
the revenues of Britain. The LT.A.
has made, since its creation, £26 mil-
lion as income. It has spent on its
services £10.5 million; it has paid
£7} million as tax to Government and
on top of it it has given £1 million to
the public exchequer as contribution,
just as the Railways make a contribu-
tion to the general revenues. So, here
is Britain, which has given its people
the benefit of television without any
cost to the public, paying taxes and
giving a million pound contribution
and on top of it paying for its services.
What possible objection can there be
to such a system? I believe that if
we. look at this dispassionately, there
can be no possible objection.

I wag very glad to see a few days
ago in the Hindustan Times a report
that the hon. Minister himself has said
that—

“If India must have television
in the near future, it will have to
be sponsored on a commercial
basis. The present shortage of
foreign exchange precludes tele-
vision programme being put on
any other basis.”

I think the hon. Minister has undoub-
tedly got the right end of the stick
there. I wish him success in pur-
suing his enquiries and research in
this matter and I do hope that he will
leave a permanent legacy in this
country.

Sir, if I may say so, he is the first
Minister of this Ministry, since the
late Sardar Patel ran this Ministry,
who hag got political influence and
prestige behind him. I hope he will
use that political influence and pres-
tige and leave behind the monument
of a television service on an indepen-
dent autonomous and dignified besis.

Shri  Khadilkar (Khed): M.
Deputy-Speaker, Sir, on rare occa-
sions I agree with my hon. friend
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Mr. Masani. On thig occasion I do
agree with some of his criticism and
some of his suggestions. But at the
same time I would like to utter a word
of caution because he has pleaded for
a commercialised television service in
this country and I feel at the present
stage of development, if we go after a
type of television civilisation which
reflects the high-speed life in the
West, with all its consequences, it
would not only be a waste but, per-
haps, I am afraid it will have a dele-
terious effect on the morale of the
people. Therefore, so far as his last
suggestion is concerned, I do not en-
dorse what he said, that is, our
television service should be commer-
cialised, and I have some reasons for
it. This Ministry of Information and
Broadcasting has a very dynamic role
to play in this country.

Shri Kashi Ram Gupta (Alwar):
You do not endorse the praise of the
hon. Minister?

Shri Khadilkar: Yes, I do. 1 am
happy that the Chief Whip who has
been mainly concerned with the Par-
liamentary Affairs has taken charge
of this Ministry. He has maintained
certain discipline, dignity and deco-
rum of the House and now he has
taken charge of, if I may say so, a
new empire with about 12 or 13 de-
partments. Let us see what dyna-
mism he brings to all these depart-
ments and the Ministry concerned.
Unfortunately, in this country, this is

the only instrument or the only me-

dium at the disposal of the Govern-
ment which can reach the illiterate
and the literate masses and explain
the major objectives of our policy.
Unfortunately, the other medium that
is open now, that is, the newspaper
industry has become a monopoly, and
in this country, particularly when the
newspaper industry has become a
monopoly, it is the responsibility of
this Ministry, in my opinion, to see
that the masses are enlightened. It is
not simply an instrument of recrea-
tion. It is an instrument of education,
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enlightenment and of imparting scien-
tific information to the illiterate mas-
ses and the peasantry that lives in
villages so that they would come up
and catch up with the modern tech-
nique. Here, 1 would like to quote
a few sentences from a gurvey carri-
ed on in one of the reports by the
Conservative Politica] Centre in Lon-
don in 1960. They have emphasized
the role of radio in the literate as well
as the illiterate society which is try-
ing to keep up the democratic super-
structure. I will quote only a small
portion of it:

“Broadcasting is the nation's
greatest unifying communications
force in peace or wvvar. Without
doubt radio is going to make an
ever larger impact on the lives of
people in the emergent countries.
Among literate nations, its influ-
ence has proved enormous, among
nhations with a high proportion of
illiteracy it will be greater still.”

This survey has rightlv pointed out
that the responsibility or the role of
this Ministry should be emphasized
from this angle as to how with this
instrument at your disposal you are
helping the forces of integration and
unity in this country how you are
repelling the propaganda of our
enemy, and how you are educating
the masses with the new technique
in the understanding of the processes
of democracies that we are following.
If that is done, it will perhaps streng-
then the basis of democracy. There-
fore, as I said, it is a big role and the
Minister has a big responsibility, So
far, it was a sort of a subordinate
Ministry and unfortunately it was not
taken in that spirit that it has 5 big
role to play because, as I said, the
newspaper industry in this country is
a monopolv. Even from the present
report if we look at the pattern of
ownership we can realise how it is
being controlled. This is what the re-
port says:

“130 dailies controlled by chain
groups and multiple units claim
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65.9 per cent of the total circula-
tion of dailies in India. 9 big
English dailies controlled by chain
groups of multiple units claim
76.9 per cent of the total circula-
tion of English dailies.”

From these figures it is very clear how
the whole apparatus of the press
which is being controlled by the mo-
nopoly is being utilised.

15.28 hrs.

(SHRIMATI RENU CHAKRAVARTTY in the
Chair)

Some thought was given to this
aspect of the emerging monopolies of
the press when the Press Commission
discussed this problem. I would like
to quote something from the Press
Commission’s Report. This is a menace
to our democratic growth, to our
socialist objective because as Pandit
Jawaharlal Nehru recently pointed out
while addressing the Silver Jubilee
Celebrations of the National Heruld on
September, 29, 1963:

“A few newspapers are domina-
ted by capitalists who promote
their own interests, which often
place hurdles in the correct exe-
cution of Government program-
mes. Some of the newspapers are
rich gnd have a large circulation.
But making profits should not be
the ultimate aim.”

The same thing has more or less
been observed by the Press Commis-
gion in their report. They have sta-
ted:

“It is, perhaps, inevitable that
a paper that is owned by busi~
nessmen or industrialists, whether
directly or through the control
of joint-stock companies, should
adopt editorial policies which ad-
vance directly or indirectly the
interests of the business commu-
nity as a whole, or the particular
business interests or commitments
of the proprietors.”.
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With this observation, they have
made a projection and they have made
a suggestion. Unfortunately, the sug~
gestion regarding the Press Council,
made in 1954, is still being debated, or
was perhaps debated upon in the
other House, and it is yet to take
shape, because the Bill that was in-
troduced in all its aspects does not
really meet the needs of the present
situation. That is the criticism offer-
ed. But, as the Press Commission
had observed:

“It shall be the responsibility
of the Press Council to review at
the end of flve years all the con-
sequences of newspaper ownet-
ship In the light of circumstances
then exisfing....”

—nearly twelve years have passed
since then—

“....including an examnination
of the effectiveness of the associa-
tion of employees with the owner-
ship. The inquiry will also cover
the manner in which the Trust
form of management or employee-
ownership should be extended to
other units of the Press.”.

Off and on, we refer to Gandhiji's
teachings. I do not know what
thought has been given to the trus-
teeship idea that was propounded by
Gandhiji in all walks of life including
industry. But this is a field where
ownership and the editorial control
could be separated, and there are
some good examples in this regard.
For, when this matter was raised, re-
cently, a paper like The Hindustan
Times, I was pleasantly surprised, had
very favourably commented on it.
Just before that, if I mistake not, a
paper that was formerly owned by
Britishers had a new Indo-British
joint ownership, and to some extent,
they have evolved a new system of
trusteeship by inviting distinguished
persons to insulate the weditorial con-
trol from management and ownership,
Some such thing deserves to be done.
The Hindustan Timegs has spelt out
what has been done, and 1 would
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like to quote a small portion of what
it has stated. It has stated that:

“If a change in newspaper
ownership in today's conditions is
not practical, new thinking could
usefully turp to other methods
of achieving the results men-
tioned by Mr. Nehru. In Great
Britafn, for instance, the se¢para-
tion of ownership and responsibi-
lity for editorial conduct has been
adopted  successfully in several
newspapers. There is no reason
why the pattern cannot be follow-
ed here by creating trusts charged
with the special function of keep-
ing an eye on editorial policy and
insulating the editor and the edi-
torinl stoff from the influence of
the proprietors.”.

Therefore, 1 would urge that the new
Minister who  has recently taken
charge of this Ministry may look into
this matter and hasten and finalise
this Bill regarding the Press Council
and try to introduce the trust type
of ownership and insulate ownership
from editorial control.

I would now come to the aspect of
the radio.

Mr. Chairman: The hon. Member
should try to conclude in two minutes.

Shri Khadilkar: I would request
you to give me a little more time. I
am the first speaker from my party,
and, therefore, T would request you
to give me a little more time.

Mr. Chairman: I was told that the
Congress Partv Members could get
- only fifteen minutes weach.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): You can
deduct the extra time taken by him
from the time that would be avail-
able to the other Members of the
party.

Shri Khadilkar; 1 shall try and
finish as early as possible,
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Mr, Chairman: The Minister and
the Chief Whip are the same.

Shri Khadilkar: There is another
aspect which is very important. We
have advanced criticism in this House
regarding publicity, external as well
as internal. On this aspect 1 would
like to say something, because it is
a matter of concern for all of us, and
we have sometimes expressed our
misgivings about how it is being han-
dled at the present juncture.

For instance, there was no power-
ful transmitter to counteract Chinesc

propaganda. The transmission power
of China—I am quoting from me-
mory—is about 30,000 k.w. in all,

whereas ours is hardly 16,000 k.w. or
so, which is just about half of what
China has. When we did not have
the transmitter, and while we were
trying to counteract the Chinese pro-
paganda and introduce 3 new feature
called ‘India and the Dargon’—now,
fortunately, it has been stopped—
sometimes, one would wonder whe-
ther the propaganda wag directed
against China or against Indian ad-
vance. 1 have no time; otherwise, I
could have pointed out the actual ins-
tances; those responsible should be
dealt with properly. It is not a ques-
tion now of who entered into the
Voice of America deal; that was a
shabby deal; it is good that it has
been given up, because no self-res-
pecting nation and no newly inde-
pendent country in this part of the
globe could allow some other nation’s
voice to beam out from its territory
and try to influence our neighbours.
On the contrary, there would be a big
wall of prejudice raised against us
if we had allowed that deal.

Dr. M. S. Aney: Who committed
that first mistake?

Shri Khadilkar: I shall leave it to
the hon. Minister to correct that mis-
take. I ghall not take it up on myself.
But when the propaganda is carried
on, there is one thing which should
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be borne in mind. If the officers res-
ponsible do not keep in mind the
objectives for which the propaganda
is directed, it is no use; it is not a
question that we are at the present
juncture having some differences with
China and China is carrying on pro-
paganda against us and it should be
counteracted, but at the same time,
attempts should be made to see that
the counteracting will not have a bo-
omerang effect on our domestic pro-
paganda or propaganda among other
nations, especially the newly inde-
pendent  countries of South Asia,
Africa or the Arab world. That cau-
tion also should be kept in mind.

1 would now like to say a word
about the Press Trust of India. 1t
has been pointed out by a former
Director of News Services of AIR in
one of his articles as follows:

“Attainment of independence,
however, gave the broadcasts a
precise direction. From that day
onward they could reflect what
India stood for . ... as the two
main contending political ideolo-
gies began to dominate interna-
tional politics, the task of giving
the listener an accurate account
of world developments became
more difficult. All Indla Radio
could obtain no assistance from
any news sources of its own, for
instance, from its own correspon-
dents, there were none abroad.”

We have guffered because AIR is not
maintaining at the nerve-centres, at
least at the important nerve-centres
of the world. well-qualified corres-
pondents, and, therefore, we were
misled regarding the Congo, as indeed
we are now misled regarding so many
happenings  in  Africa.  The Press
Trust of India is linked with Reuters.
Reuters news is coloured from the
Commonwealtlr point of view., There-
fore, for financial reasons, and for
reasons of personnel, if there arwe
shortages of personnel, I would make
the suggestion that the Press Trust
of India and All India Radio should
jointly cater to the newg that is to
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be broadcast here; and at the same
time, instead of getting news from
just one source, namely the Com-
monwealth source why should we not
have news from other sources also,
as for instance, the Russian source,
such as The Tass as well as some
other sources from America so that
with a little discernment and a little
circumspection, we can evaluate the
news that is available and give it back
to the Indian people? That would be
more in keeping with the necessity
of the times and it will be more objec-
tive also. Some such mechanism has
got to be worked out. Otherwise, we
shall suffer not only inside but out-
side.

Recently, I happened to meet an
important personality from East Afri-
ca and he said that they depended
sometimes for news from India but
they later on discovered that what
was given to them was a concoction
which had been dribbled out from
the Reuters’ news and therefore they
were misled. These things should be
avoided.

I would say just one word about
our publicity, internal as well as ex-
ternal. The publicity for the Ministry
of External Affairs within India was
looked after by the Ministry of In-
formation and Broadcasting, till 1958,
on the same basis as that for the
other Ministries of the Government of
India. I do not know why the bifur-
catlon took place. Now, what are its
consequences? Obviously, there is no
co-ordination. Our external politics
iy a projection of internal policy, and
when we are trying to reach our
own people, the only source from
which it should emanate is All India
Radio. So, they should have some
sort of liaison with the External
Affairs Ministry and try to get the
news and should circulate it or give
it on the air. That would be a better
arrangement. But that co-ordination
is completely lacking.

Regarding sending out delegations
or delegations coming from the
foreign press, recently a delegation
from Nigeria came. I do not know
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what the External Affairs Ministry
thinks about it. But they had not the
courtesy, unfortunately, to allow them
or arrange for, an interview with the
Minister of Information and Broad-
casting. They were very eager to
meet him. They made a complaint.

1 dov not know whether they had an
interview with him later. They felt
that the main Ministry concerned with
the press, publicity and the radio is
kept in the background and some
bureaucrat in the External Affairs
Ministry is supposed to give out the
news which is many a time cut off
from the reality of the situation.

I make this statement because re-
cently in his book The Flying Troika,
Shri K. P. S. Menon, formerly our dis-
tinguished Ambassador to Russia, has
stated that our relations withr our
neighbours were bedeviiled by the
burcaucrats in the External Affairs
Ministry. Taking this into account, it
is for the Minister of Information and
Broadcasting to assert in what form
news should be given, how it should
be co-ordinated. These essential
things must be taken into consider-
ation and the former position res-
tored.

One word more......

Mr. Chairman: In that case, time
will correspondingly be cut from the
time of Shri Inder J. Malhotra,

Shri Inder J. Malhotra: Then 1
would like to object. I am not prepar-
ed to have a deduction from my time.

Mr. Chairman: It is from the time
allotted ta the Congress Party Mem-
bers.

Shri Khadilkar: The National
programme conducted nowadays, on
every Saturday, is depenerating. 1
have received complaints. One is a
very genuine complaint. Well-known
South Indian musicians are brought
to Delhi paying all the allowances
and other things and their program-
anes are broadcast allve. But Hindu-
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stani musicians are discriminated
against. Someone is sent and their

music is recorded and playeg back
here. So, it lacks the vitality end
the living force behind it; it is just
recorded music played in the name
of the Nationa] Programme.

One word more and I conclude.
I am sure the present Minister can
exercise his authority. His empire
is bulging out, as every Ministry is
doing. It is sprawling. If there is
stagnation, if there is soullessness,
if there 15 purposelessness, if there
are some flatterers and bureaucrats
in his Ministry, he should crack the
whip, which he has, and make that
apparatus cleaner so that ultimately
thic Ministry will not only entertain
and inform but will impart a new
dynamism, a new social urge, to
builg up the machinery to fight the

enemv, and have a new creative
vision.
Mr. Chairman: Shri Inder J.

Malhotra. Strictly 15 minutes.

Shri Inder J. Malhotra: I will try
to finish within that. We have just
listened to two most interesting
speeches in the House. Shri Masani
during his speech pleaded for the
creation of a new evil in this country,
namely, commercialisation of tele-
vision and the radio. On the other
hand, Shri Khaldikar......

Khadilkar.

(Rajapur): A rose
by any other

An hon. Member:

Shri Nath Pai
will smell as sweet
name!

The hon. Member
He has

Mr. Chairman:
need not be interrupted.
only 15 minutes.

Shri Hem Barua: He has called

him a rose.

Shri Inder J. Malhotra: Shri Khadil-
kar pleaded with the hon. Minister
to try to free this country of the
monopoly of newspapers.
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Listening to the two speeches, I
was thinking all the time what was
the difference in our ways of think-
ing, what should be our approach to
the whole problem of information and
broadcasting. It is true beyond doubt
that we cannot afford to introduce
commercialisation of radio and tele-
vision in this country. It ig also true
to a greater extent that we cannot
afford to be ruled by the monopoly
Press in this country any longer.
How are we going to, not totally
finish, but at least, tone down the
monopoly press in this country a
little? Certainly one way is legis-
lation, but we have seen for the last
seven or eight years that attempts
have been made with no practical
results.

1 have a very smal] suggestion to
make, and although the senior
Minister is not here, I hope Lala
Shamnathji will convey my suggest-
ion to him. We have seen during
the last few years that the monopoly
of the bigger newspapers has been
growing; compared to that, the small
newspapers have not been coming up,
the reason being that their resources
are meagre. A newspaper that starts
publication with small resources has to
live from dayv to day on its earn-
ings. but we find that while on the
one hang Government say that they
want to tone down the monopoly of
the press, they have not been en-
couraging the small newspapers.
The Government of India ig one of
the biggest advertisers in this country.
A very cumbersome procedure has
been laid down for the small news-
paper to get itself on the list to be
able to get Government advertise-
ments. The first condition is that
it should be publisheq regularly for
six months. If a newspaper can
survive the first six months of its
publication, I can  say without fear
of contradiction that it need not
depend upon Government advertise-
ments. I know that such conditions
do not exist in this country. So, I
would earnestly appeal to the hon.
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Minister that he shoulq kindly look
into this thing and see that certain
incentives are created and more
facilities are given to the small news-
papers.

Shri Bade (Khargone): The second
condition is that it must be @
Congressman.

Shri Inder J. Malhotra: No, that
is not necessary. I would say first
preference may be given to the Jana
Sangh papers. 1 have got no grudge
on that account.

Now, 1 would come for a minute
to the Minister himself. He is the
most charming man of this House.
Certainly after his taking over this
portfolio, the efficiency and the work-
ing of this Ministry, to some extent,
has apparently improved, and his
charming personality may be one of
the reasons. In the consultative
committee meetings also I have seen
that Memberg come out thoroughly
satisfied. In other committee meet-
ings also. T have seen more satis-
faction expressed. Certainly, while T
give the credit to the hon. Minister,
1 would also like to give the credit
to the people who work under him

Many a time criticism has been
made that during the emergency
period, this Ministry did not function
or did not come up to the standards,
it should have, to meet the ecrisis.
Firstly, an emergency, as the word
itself indicates, is an emergency.
For a person who has been living
for vears under his normal routine
of life—Shri Nath Pai is smiling—it
certainly takes a little time to get
adjusteq to the emergency crisis. If
in certain spheres the Ministry did
not come up to the standards and
efficicncy expected of it in the
emergency, in my opinion one of the
main reasons was that the personnel
we had or we are still having did
not have the required thorough train-
ing in their sphere of work. I will
quote an example how recruitments
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are made to the various departments
of this Ministry and what qualifi-
cations are laid down. The minimum
qualification is a graduate with six
months or 1-2 vears of experience of
work in some information organisa-
tion or journalistic experience. 1 «o
not object to these. But after an
officer is selected by the UPSC and
an offer of appointment is given by
the Ministry—whatever media he s
appointed to,—be it the All India
Radio or the Directorate of Advertis-
ing and Visual Publicity or the Press
Information Bureau—he should be
given specific and particular training
to make him fit to do his job as
thoroughly as somebody else who had
got that kind of training could do.
As far a3 I can remember, I have
ocen putting forward this suggestion,
not before this hon. Minister but on
the floor of this House, for the last
two years. To my utter unfortunate
dissatisfaction mothing much has
been done in this regard. I hope
that certain steps would be taken
this time. i

Another thing very closely linked
with this programme is the creation of
information cadre in the Ministry of
Information ang Broadcasting. 1 say
it was a good idea. This has been
in existence for the last 2-3 years.
I suggest to the hon. Minister that
he should ask somebody in the
Ministry to assess how far the trans-
fers from one media unit to another
media unit of the officers have helped
in improving the quality and the quan-
tity of the work. I have a little doubt
in my mind that if an officer who has
been working in the All India Radio
for the last ten years is transferred
one fine morning to the Directorate
of Advertising and Visual Publicity
and is asked to write an advertise-
ment, I would not blame that officer.
He would certainly have great diffi-
culty to get adjusted to that kind of
work. The creation of an informa-
tion cadre is a good idea. But let us
see, whatever deficiencies are there,
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to make it more practical and see that
our officers would be able to work
more efficiently and such deficiencies
should be removed.

Let me congratulate the hon. Minis-
ter, again, for reviving—I believe it
has been revived—the programme of
today in Parliament. We have been
pleading during the last 3-4 sessions
for better coverage of parliamentary
proceedings. This was one of the de-
mands we had made. Mr. Masani has
suggested and to some extent 1 would
also suggest that the AIR programmes
connected with the work of Parlia-
ment should bhe made more interest-
ing, more informaiive so that pcople
could draw more advantage from
these programmes. Group discussiong
hy  Members of various Partics could
also he one such programme.

I would now refer to the radio
stations working in the border areas
—Jammu  and  Srinagar. Srinagar
should be made stronger. 1y is a very
important station. Tt is mainly to
cater, on the one hand. to the Kash-
miri population in the border areas,
rather, the whole of Kashmir to coun-
teract the Pakistani propaganda, and
on the other hand, beam out the pro-
grammes in the Ladakh area to coun-
teract the Chinese propaganda. I
would suggest that some more pro-
grammes especially in Ladakhi lan-
guage should be introduced at the
Srinagar station anq the Srinagar
station should be made more strong
so that it could cover a wider area.

Now, regarding the working of the
All India Radio again, I would say
that at one time the suggestion was
made, and as Shri Masani also pointed
out, why not give some time for the
broadcast of commercial advertise-
ments from this radio as Radio Ceylon
hag been doing. My only objection to
this point is that being a Government
department, either you have it 100
per cent Government department,
or, you turn it over to Shri Masani’s
hand and make it a commercial thing.
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Then you can have a broadcast of ad-

vertisements from All India Radio
also. '

Mr. Chairman, 1 have strictly gone
by your orders and I am finishing
one minute before time. In the end,
1 would very earnestly appeal to the
hon. Minister that this House and
this country have got great hopes in
him not only as far as the improve-
ment of the working of the Ministry
of Information and Broadcasting is
concerncd, but otherwise also. 1 cer-
tainly ‘hope that he would give all his
mind and heart to this Ministry and
sec that its working is improved.

Shri Hem Barua: Mr. Chairman,
year in and year out I have been
speaking on the Demands of the In-
formation and Broadcasting Ministry
and it js possibly because of this that
a friend of mine said, “Why is it that
you are interested so much in the
Ministry of Information anq Broad-
casting? Don't vou think she is in-
sipid and uninspiring?” Whatcver that
might be this is one of the most ne-
glected Ministries under the Govern-
ment’s dispensation There is no
doub! aboul .

Here was a Minister who was ap-
pointed—Shri Satya Narayan Sinha—
a man of vision and ideas; he was
hanging for five months and it is
only a few days back that he has been
confirmed. Now, can you think of a
Minister having to face the budget
session of Parliament without a Se-
cretary or a Joint Secretary? 1 have
pointed out these facts only because,
as my friend has described it, it is an
nsipid and uninspiring department of
Government. My own contention is
that this is one of the most neglected
Ministries under this Government of
India.

Whatever that might be, this Minis-
try does not have—] hope Shri Satya
Narayan Sinha would excuse me if I
say so—any independent existence of
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its own. It does not have the freedom
of action; freedom of thought; it
hangs on to the tail-ends of certain.
other Ministries, and without their
co-operation this Ministry  cannot
stand. For instance, in order to im-
plement its cducational programmes,
it has to depend on the co-operation.
of the Education Ministry. In order
lo put up an exhibition like the
“Nation Prepares”, it cannot put it
up unless and until the Defence
Ministry offerg its co-operation. Third-
ly, for its functioning, for its deve-
lopment and for its improvement, it
has to depend on the Finance Minis-
try. So far as the publicity by this
Ministry in South-East Asia is con-
cerned. it was so poor because we do
not have strong transmitters and it is
only because of the new Minister,
Shri Satya Narayan Sinha, who is
politically powerful and influential,
that it has been, possible to go out
for more strong and powerful trans-
mitters from Czechoslovakia and some
other countries, I suppose. My con-
tention is that it has to depend on
different Ministries. I have already
pointeq out three Ministries. The
fourth is, for the terms of service. the
conditions of service of its empioyees,
it has to depend on the Home Minis-
try.

16 hrs.

[MR. DEPUTY-SPEAKER in the Chair).

Fifthly, for its external publicity,
it cannot move an inch without the
blessings of the External Affairs
Ministry. These are the five Ministries
under whose protection this Ministry
functions. Let me say that Mr. Satya
Narayan Sinha'’s Ministry is like Drau-
padi of the epic Mahabharata has at
least five husbands.

Whatever that may be, from the re-
port, it is evident that the Films Divi-
sion has tried to do good work during
the emergency. But I would say
certain other things. It is on the capa-
city to stimulate the sinews of res-
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ponses to abnormal situations that the
success of an jnstrument lies. There
is an exodus of the unfortunate victims
of communa] frenzy in East Pakistan
to Garo Hills. They are coming in
thousands, battered, tattered. maim-
ed by Pauistani bullets. It is a tra-
gic drama that is being unfolded in
the jungle areas of Garo Hills. You
will find boys and girls with crosses
hanging on their breasts moving about
and loitering about. They present a
sad spectacle. So many wives have
lost their husbands; so many parents
have lost their children and so many
children have lost their parents.

What did we expect? We expected
the Films Division to move to those
hill areas and take pictures of these
people. If TV cameramen from
France and Germany can come and
operate there and take pictures there
for world publicity, why is it that our
Films Division did not move to the
hills for this purpose? 1 do not un-
derstand.

This is how we miss our opportuni-
ties. On the top of it. Gen. Ayub
Khan hag been carry..:g on a vitriolic
propaganda. He says there has been
an exodus becayse of the fact that
-India is encouraging these people to
migrate into that country. At this
particular moment, we expected that
our publicity would have stood up to
the occasion and exposed to the world
what i happening in Pakistan. In
Pakistan, my information is they are
exhibiting a picture extensively even
in the remotest villages. What does
that picture show? That picture has
depicted a lurid image of India and
even children are shown in the pic-
ture with 3 map of India hanging on
the wall shooting at that map.

I do not want our publicity media
to degenerate to that depth, because 1
do not want the mind of our young
vehildren to be corrupted and vitiated
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like that. But at the same time, what
paing me is this. QOur camera did not
move into the Garo Hills at this criti-
cal hour to capture the faces of these
people. The tragic drama is being
unfolded there. May I say, a moment
missed is an opportunity lost? And
the tragic failure of our Government
1s this that we lack in vigilance; we
lack in alertness and that is why we
have been slipping constantly and re-
gularly on the banana peel of Chinese
and Pakistani diplomacy.

Now I have to say something about
the PIB also. Why is it that the PIB
did not organise press parties imme-
diately the exodus took place, to go
to the Garo Hills and give wide publi-
city both internal and external, to
his tragic drama? We -expected that
from them. It is because of the PTI
that we came to know of this tragic
exodus, exodus of these masses of
uprooted humanity into the Garo
Hills. What was the PIB doing?
That is why I say that the PIB, apart
from dishing out some copies of in-
8ipid and uninspiring specches of
some Deputy Ministers to the press,
has a bigger function to discharge. 1
do not accuse the PIB, or the Films
Division or the Information and
Broadcasting Ministry: for all this. I
accuse the External Affairs Ministry.
It was the job of the External Affairs
Ministry to give a kick on the pants
of Shri Satya Narayan Sinha to mobi-
lise, to gear up the machinery, and I
am sure Shri Satya Narayan Sinha,
a man of vision and ideas, would have
immediately responded to this.

But my own objection is this. If a
Conservative paper like the London
Observer could carry in headlines the
misfortunes of these people migrating
from Pakistan to Assam because of
daily firings why is it that this news
was blacked out from our press? Why
was not sufficient publicity given to
this very fact? People never under-
stood it and possibly this would have
been a slap on the face of the General
Ayub Khan who has been carrying
on propaganda
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Shrimati Renu Chakravartty
(Barrackpore): Shri Mehr Chand

Khanna went there.

Shri Hem Barua: He went there
very late and that is why we have to
pay the price for being late. We are
always late. They precede us in
publicity, in diplomacy, in so many
other things.

I must say a few words about the
All India Radio also. So far as the
All India Radio is concerned, it is a
fact, and I have said like that last
year also, that when the emergency
came it was confronted with a very
extreme situation. For so long it was
broadcasting for the entertainment of
the people and peace-time education
of the people. It had to gear up its
machinery to another item, to pre-
pare the country, to prepare the
nation to face the aggression. We
understand  these  difficulties, no
doubt. But, in spite of the fact that
it was circumscribed, in spite of the
fact that it was lacking in experience,
it tried to do the job well.

In this conneéction, I must congratu-
late all those boys and girls working
in the All India Radio, on whose ser-
vices, on whose contributions the
infra-structure or the supra-structure
of the whole institution depends or
stands. Here I must congratulate also
the boys and girls working in the
Gauhati station of the All India Radio.
I was taken aback when I found that

at a time when the Chinese were
coming down the NEFA Hills and
they were about to approach the
Tezpur plains, when Tezpur was

being evacuated and there was panic
in Gauhati, the staff of the Gauhati
station stayed on and the broadcasts
went on. The people did not run
away, did not leave the station, al-
though they: knew very well, those
employees of the Gauhati station
knew very well, that when an
enemy gets into our territory the
first thing it does is to catch hold of
the broadcasting instrument. There-
fore, ‘I must say, though belatedly,
that 1 was taken aback when I heard
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all these things, and so I must con-
gratulate them.

Coming to External publicity,
which is poor in a sense, the Report
says that in the matter of external
publicity the Ministry of Information
and Broadcasting counteracts ot issues
counters to Chinese and Pakistani
propaganda in consultation with the
External Affairs Ministry. That is
what it says here. That shows that
this Ministry does not have the power
to decide a thing. It does not have
decision; it does not have direction.
Every time that it has to broadcast or
put out a news it has to run to the
External Affairs Ministry and every-
body knows that the bureaucrats of
the External Affairs Ministry are very
slow to move,

And who does not know that just
as there cannot be the drama Hamlet
without a Hamlet in it, there can be
no External Affairs Ministry in India
without the Hamlet of modern Indian
politics in it, without Shri Nehru in
it? It is a long-drawn process of AIR
running to the External Affairs Min-
istry people, they consulting the hon.
Prime Minister, and it takes a lot of
time. What happens? When we
serve the news, it is always stale
news whereas China and Pakistan
give always hot news. About the fall
of Bomdila we came to know of it
through other channels, not through
our channels. There is a deadlock
created. That is why I feel that like
any other division or unit of the In-
formation and Broadcasting Ministry
AIR should be given the autonomy or
the Independence to function within
the framework of a broad policy; or
else—last time also I said like that
and this time also I want to repeat
it—convert the All India Radio into
a corporation like the BBC.

Shri Bade: It is now like Draupadi
and the Pandavas.

Shri Hem Barua: I must say that
the All India Radio tries to be non-
partisan. This time I was listening
to the cricket commentaries on the



Demands

5953

|Shri Hem Barua]

test matches; that is the only thing
[ did regularly this time and I found
that they had drafted the services of
an important hon. Member of this
House, Vizzy. He is not here. He
did the thing commendably well, I
liked it. I would say that this time
there has been much improvement.

So long it has tried to function on
a non-partisan basis. but I would say
that because of the enemies all round,
this instrument of publicity should
try to function now on a partisan
basis because, as you know, there is
nothing unfair in love and war. We
must be able to combat this propa-
ganda carried on by our enemy coun-
tries which is vitriolic in a sense.

You might say that I am making an
unethical suggestion but I make it
knowing China and Pakistan.

Mr. Speaker: Whatever comes from
the hon. Member, I will not call un-
ethical.

Shri Hem Barua: Then I can make
it. China and Pakistan, because they
want to reach a wider audience and
all that are indulging in a sort of
piracy of th¢ frequencies, that they
are allowed to use by the Interna-
tional Telecommunication Institution.
They are indulging in that sort of
piracy. You might say that it is un-
ethical of them; but I would say that
we should also try to do that because
it is war and the choice before us
today is between national existence
and national extinction.

Shri Harl Vishnu Kamath: Sur-

vival.

Shri Hem Barua: Survival. National
existence and national extinction.

Mr. Speaker: Those who intend in-
dulging in such things do not talk
about them,

Shri Hem Barua: That might be
true; but I would finish it in 4 sen-
tence.
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Shri ‘Bade; Man of action.

Shri Hem Barua: I only hope and
trust......

Shrimati Renu Cliakravartty: He
has to speak.

Shri Hem Barua: ...... that Shri
Satya Narayan Sinha, instead of being
a little Buddha would try to be a
pirate also in this matter,

Now what happens? During the
Question Hour I asked about a secret
transmitter operating from some-
where in Assam and the hon. Minis-
ter said that he did not have the in-
formation alyout the secrat transmit-

ter, The Dmwn of Karachi has come
out with a news item. The ncws-
paper, the Daw. ol Karachi, says

that such By secret  transmitter
operates from somewhere in Assam
and the Indian Minister knows about
it. And this is operated by the Naga
National Council, the hostile Nagas.
That is the information given to us
from Karachi. I think, the hon. Min-
ister does not know about it or did
not know about it—whatever that
might be. My information is that this
secret trunsmitler  operating from
somewhere in Assam does not belong
to the Naga National Conference. It
belongs to the Pakistani agents orga-
nised successfully by the Pakistan
Assistant High Commissioner’s office
in Shillong. It has done a lot of
things. That office in Shillong has
done a lot of things. We wanted that
office to be removed when they re-
moved our office at Rajshahi. But un-
fortunately enough the Prime Minister
did not respond to that.

Now, T want to say a word about
these staff artistes. So many Members
have spoken about these staff artistes,
Really it is a very pitiable spectacle
to see these staff artistes. They—
9,000 people—make substantial con-
tribution to the making of this medium
of Information and Broadcasting
Ministry. They have to depend en-
tirely on the mercy of their bosses.
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There is a tendency and that might
tend, I would say, to dangerous mal-
practices also. I do not want to say
there are mal-practices. But there is
a tendency like that. All the staff
artistes, for the renewal of their con-
tracts, have to run to their bosses.

1 have becn telling this even in the
lobbies to his predecessors, other Min-
isters and the pct argument that they
give is that their existence depends
on their voice quality. That is the pet
argument. But the hon. Minister
should also know that there are peo-
ple who work at the desk and their
existence does not depend on their
voice, the quaiity of their voice and
all that.

Shri Tyagi (Dehra Dun): Your voice
has staved as good as it was.

Shri Hem Barua:
stays like that.

I hope my voice

Now, I come to another thing. There
is « proposal for having a Central In-
formation Service and the Govern-
ment wants  to give effect to it by
dirertly recruiting from the LA.S.
cadre. 1 say, this is a specialised job
and a specialised service. Therefore,
people working in  this service and
who have got experience should get
an opportunity rather than those
people directiy coming from the uni-
versities becanse they are 1LAS, offi-
Cers.

Then, there is another thing—and I
feel it very seriously—and that is that
the All-India  Radio should have a
Language Unit. rather, 1 would say,
Language Service, if not in other
languages, at least in Hindi. What
happerns today is, you translate state-
ments or speeches from English into
Ilindi and the translations tend to
become stilted.  All the translations
are like that and it is very difficult
to produce good translators all the

world over. That is the problem
today. The transiations naturally
hecome staccato and stilted.  There-

fore, why not have an independent
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unit like that, an independent Langu-
age Service for the All India Radio?
Thank you, Sir, for the opportunity
given to me.
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AW | ANHF T X oY a8 whas
F AN T, N wferss D § I
T o e s &, w9 oAr @
Y q% 9g9 a5, aOt § gwwar g fr
mE|TA FT A7 nefaF w W Y,
A0 TG GEAT AT NG FAT T
Freafas &7 § " 93 g¥m |

¥ 2aar g fr foaat gAY faw
g § 7 wgfaa &1 faeit g,
R swvad §, g A AERd F a9
g A & 1 & g IO g ™
waT wgiaa Ft fF fadeir gamn Fmataw
/! AR AT wgRa & e A e
ofe Iad  qew gt % o I
<fa & o #7157 fadw & g Aifa
*7 gfTorew SR AT gy /% | s
UL FT T | FAT AT T2T Tl
o wrfgr arfe st Aifs w1 gw
faafag € 7 77 7% afew ww oy
TaaRefAal WA & @reva ¥ 3w
o7 fazw & & 7 & fawawe =
R 9T & FE § oAveew § ook
arfed wR fgrgen= & a2 & oy
#, g% I91 foEew F< aF 1 o
g 58 g Jgf § o ofemfer @
STETAET FT FF 6 FH i {7 A
FT QT & 1 99§ avex v 91 3w
fF =1 ST 1 = S Y, R g
q), Tgl T qriAz ¥ «fY, gAre ATAM
F WOT TG T o9 | FEiA
g § fF ugt giedex ufe-
AT T A A F T AT FFC
| 99 a9 A1 & 6 wgmew ¥
Fgm f& T wome w9 AdE
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I & T FL TG SE A
/T WA F@E arfw wer 7 A )
AT oo s @1 Aife Fifew A
fre &7 A Ty § )

faew gt ow :ﬁﬁvrlg "z
fa@ sy ¥ g wmEa & g
TR aft ff #7 wre seafamt of
JE TFTC & 9 Ha=a ¥ faqq ofa-
Te & 3 5= ofqar § A frafar
FeqTd § foew & ary Jatag)
# 3 qeafwr § 1 feew 39 S
g qfasr & | gw ST ¥ Fou gm0
g Y wew A fag 1 SfFET o
TRA 7w qAfewr FooF, gET
w & g93 F7 faar

oft armfr (femre) ag FEEA
A & 1

wEIR WEWEW I AT g ¥
A qGE X F F SE T EHy

g

st wo ®o fgEQt : & A 3w
g AR ¥ g g fa oae afwwr o 2
ag TF gL AR WOW ¥ A u02-
gfeat &7 @) & o o fafer wnd
IO H E T A TEE Fifa gy
@y & wifugrw @y § 1 gefar
T Iafa A AT a7 sravew §
g fhew Iaar 3@ W A qesiifa
feram o o < gATR AW FT AieptaE
o T grEwt AifT F1 fegma @t
o W wve = famafai o vl
gttt o & sas gL fear s
o e fofem g 1 gwry feew a
& 7 fHen ST o fF gwet wrar
wfe fagmr &, 0A T w7 T Iy
fx gad mftwr S g ag 7 S
g W g IEH IBE | TWH WA
afvads 7% &1 s § |



5959 Demands

gee afsafed) smiq & g=1<
FIH F § a8 A &rer & 1 afsafaey
# femr # agy g Fw frar @ g,
o & 93 a0 F@OE AN 5w
FF fearmar 8, Sfea gama Ew faumer
21 T3 I3 AR faurer Tw H N gATQ
S-SRI w1 F1d E, Fav fF o7 @nfea-
¢ J F77 faar 7 wfy gy avEe
Y Qf srfa 37 wafy o7 fav wfa e
¥ FE FT AATT gH AT ATAT
qF GgET A%, WA g
A AR &7 fvew gawq F71 w14
Fa1 Iz wifEd, W) z@R  feew
fedrom 7t azam a1 anfgr arfe
AT FT, AAFA F7 Feqreafa w1
qfer ST SMEA | FTEr S
% |

¥ FRHAA 0 wF qar fawnr
¢ faad gvay § aga Fig Y gAEw
g Wit T IR HEaTE FT A @
@ a7 A7 T 5@ 0 F7 - s
& & A @ T Ay & wveaw |/
g arfed, faas sror Iw oW #
EATR WATHT FT I HIT AT T
FN qF FATAT TG IF FET TGH A
afs 77 39 9% F1 @ @ THEA
FY ST FEIT & aR HUST AT TGT AT
A /A AT FY agd w9 O |
# T & #g avar § 5 39 30§ wdsy
Srad arer faget #Y w@w R sfawE
¥ sarT A §

oF "Rl aee o fage gaw
W Ay &

ot "o ®WTo fgFdY : wasy wmad
a1 e sfowd ¥ somRr ag
& 1 et FY gE A9 F oA qrer
¥ FUT ARCGE & | 39 & ¥ 7
59 R WY /) HT FC fKav SO0, A7 e
AN FY AR @ F Ay gor
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Araer W F fod wavawar 3@ A
FY & f g war ar F19 oAt ot
F Areaw ¥ FRX AT HAT § ¥R HAAOR
T gEr FX | oS fF oF et
q faran oo fora & &7 qesy ¥ gAR
T #r wer wrwy TeraTT fgRdY et
T HIAT IFFT WEFTQ WIOT T
w1 & wean g fr oY & o Fam
R 9 fF 3w 9 ¥ g & wreww
F g 78 F14 gAI® ®T F 794 A7 |

g 59 wiwe f&¥ W ¥ 9H
qeTn T ot fF 59 srRmnT 9 §
fe=Y fawrmr & gog FA9EY § 1 &
wdY wgRE F1 FaerT 9w § fF
HiAg a¥ qF WY AN &Y FHATd & )
zan wr§ sty A g€ & 1 3 faamr
¥ 9T eI migas g =T fesdt
¥ ¥ae oF S« fF HUS) § oy S
gaaTfaET 7wl § 1 9= fF fg=l
®T TAAT IIT FTH AR W F T W &,
Wam gy Farem y 1< &1

weqe wgigd, § @ sosl qurg
& fF HroaT Arv-aar # g & o §
RATET T @R, IR wE ¥
fedt i st @ § oo wig-ae
e fedman &30 | GA7 <@ W H
gaar Ay fossr @A @, moEl
Wl el A & g
A g S0 AAQIGIAF A | g@aTdY
g 1 safar & =mear §ofF ogEA
&Y 3@ sfgags qT &1 v &, oS
for 3 auid 3 g & @a g Ty
Fifaw & f& @4 qegy aF fast &
AW F §IU FIH FA g & uafq
g1 g%, AR A7 =6 Tewfadt miwaT
@ T § FAG masr F 7 g, gq
areTsl & o g, @ At ¥ fgeyr &
a gaww &1 9T g% Sfvg @i fosw
g% | 9% g Aqm grar =ifgg
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[sfr 7o wT. f2a]
&9 graey & § qr) 9T ar@ ar @
FZAT ATZAT, AT &1 Fg F AT F7
gr fF 3w graes W feedY o Afa
Ofa #r fex ¥ foafees 53+,
I T STTR( AT FH FY WA
FAT 8, T &1 g &7 ATAHAT §
arfs 17 gare w9 § fear o &%
9 I A &6 & 97 Ia90 W TGN
F g faamr 9% 7=y ox wEy T
2| W &1 AT AT, ITHT QAT
FoT arfgy aife fewdy & wmw @ a%
AR HAAR /A FAAT FT 2 | AT
T qTATT WA WA F 7 g afew WA
®7 ¥ IW F qTAY GATHTY AT A |

TR gfaar § @13 § § "arw

F1 FgAT ATEAT § FF 27 q@T gFTAFIT
/T & T ¢ awfes Y oF
a9t fafaaar ag & fv ag sarmfes &0
¥ aomar 5T @ ¥ ) R F fay
“fegem ey’ & arfaw Q@
agAR Fa &, uF ar fegEwa’
fey @1 A gawr  fgrgeara v’
HAAT & | WA qTAT FAST FY AT
Fgar § A for aven v Ay @@
FgaT § W ZET F AT faine €1
e a2 & fr el & auzw ay fgey
T T1q 9gq arFEY A @ WK
AT AT AUAT FY FIT TEA AT IGRY
fasY agat 1 3T qeq JA FAGT )
TH AW T wisT Aiffg e 2, 37y IF
F1E wmg TG, FE AT AE ) TH
SEHTL F AGITLT T AIF I FT FT8 TEY
T FFEAT | AT AT 7 F foram w@ar<
%, umfvadT @ fegema ¥ foay
TG § ITEY AT 3 &Y ST anfEd
fF oF mEaTT G gA AERT 39
297 & 7Y sufFy 7@ 9 @FAT | TEATT
a1z wuer AT g av fgedr T @Y AR
T T g AEd | qg A fF
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“fege’ wEE g A AAWRE
reve’ geare g a1 gak fagw Wy
HGATT &Y, & HUSY F HAAE Ais Y |
T oUg T WEY gw Wed & fw
afas w7 ¥ feedY & meart fosme
E qfF AR e AT § ararl
F' 03 g% W EHH g% % @ F 4T
B W gTER F oA F I
C Rl

FS & graea § & Fgan fw v
Fr Afg F1 gafaiww F7 1 wra-
WIFAT & 1 S AR WIS AT A
FT TN KO o 4 & oAy A
grAr =gy | g A FEarT 1 S
FT FATS § Ig IGF! 31F < GG 9T
g qu fawr s, g% Far a1 N
ST § ag a8 Fv smAr afed
QAT &Y uF qaT N9 forad aweay
¥ IET JF GGAT AT FFAT & | W
H&AT] & FRIT &1 F2 54T FT FrQAY
a1 z@®T AW 4g arnm f& AT
F@ATT FH g AT | zAfAg
¥ faaea ¥ fF oy @z + A
1|

# v #IC 1T FY TTE WG FT
are fearar avgan § 1 wrEwAc F
Fel *7 warfey 727 & A § iy
FF o Ay & & ag oHar A
fifs @ & 1 sTETw ¥ fau waw
Wit WX wiepfas @a1 F1 AaZaqr
Y o1 @Y 8, SulF a3z | 977 FAFT
grga Y 4 A1 I awarar ar fF
gurdY Aifg 7z & f5 v &Y = ¥ w7
HEY X g 87 Aear Fw wafay
T w1 | afew gw 2@y § fr s
¥ Yy @ F FEY 0 FAgL A oF
7z wifg 3 femr mr & safEw
gREEE #, Afr a7 T2 Aa 2, et
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wrE T Y oo @Y §, wgt Afee-
W AR gAdY TR G agETEl F
wfarge & R & wfa Far &
¥z @, FrE Fr A earfaa
a1 & srzan ot fr GaY wEieT &
W favw €9 ¥ @A §

fe=dY wror #v R wEw ST
& @ T, wEar, g s
qRFad | Fm Fw § fF f9 -
Agea w1 gafa A 1 wifow T @
Y &, A% TRqeET I W FERA
1 efirsin goamar ar g & 1 &
frazT € f5 43@as Y 97T 4Y
ag wim § f5 oF Asar = s¥wme
F uifaa e s forer & et &1 Fa¥w
& @ 9% Fgt £7 €ezfa ol aaqunt
#1 g AAE fra %

¥o Fo st WO (IT) : ATA
Wfady w1 a7 wr faar

=t 7o @0 fFAD ;tﬁ"r qIF F A
Torex & a1 & 777 J1ga1 § | Ao
PIT T4 g7 AT ar W@ ¥
gzfr a7 79 Q¥ o T fasaw
w1 g afew & #8Y waw ¥ agAn
IRAT § fF 295 g3 & s3r g
2 ¥k gurAT FAfgeT g Y
g 1 d3waz €a ¥ 7@ g ifaw qa
fasay ¥ AT gt ax 7% IAfuex
& o A g A9 fAieT § fa
HHY HECT <vez G AYUTR fawnr ¥
fra 3 37 fawm & mIvas wew gs
Y Fq FR

samfs s w7 faal & 3 w71,
oY AYY AT NE TET WIE sfear
¥ Y § 1 7z dFar a9 WUST § @9-
T WY § 1 K G O wew
RINIET & @9 3F e T IFQ
XY "ear A8 & WAIFAT THATT FY
2510 (ai) LSD—8.
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¢ fF 59 gee o fear 8 s A @
fedt qar o7 2 vl #7 s
Y wsifag ¥Y 9 SR gTETHETOY &
qayTzar o faed gu &at F Y
frasa foe 17 &% q3was g fomd
f& agi & maX WY o7 @ 1 41 &Y
[7 & wfen fr oot & wfaal &
afw faawr 93 av wfes am far
| 2 s frsd go gomel A a7
e 7 faar s SifF g awd wy
Famay I A g g Ay A
&3l ¥ & 3w 7w & fay g
amy Y § | qIART Mg F J9
T #7 3w § 1 7 T AETIE O FT
g fw g ae faed
agi FY @I FT FIAIT €1 ¥ |

T weal & arg ¥ mo 1 qurd
A g A WA AElew &7 %R SA%
aaeg faumi ofas @i &1 qurf
a1 g 5 gasT #F14 gwgd dia @
g

qerw WA W F WY
F oqar W@ ) @y fae gr=
grr =rfge |

s Wo ATo Y : oYY qH TWW
fear gafaw masr amam= 3 g

Shrimati Renuka Barkataki (Bar-
peta): I must join the hon. Members
who have welcome the new Minister
in charge of this portfolio and wished
him well.

The Information and Broadcasting
Ministry has had to carry a very ex-
traordinary and heavy responsibility
ever since the emergency was de-~
clared. Even in normal times, this
Ministry has a decisive role to play
in the dissemination of information
and the moulding of -informed publie
opinion. The madia of mass com-
munication ,»&?; the sinews of demo-
cracy, ar}(, this Ministry is the guar-

i
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dian of these media. They have to
be protected from insidious influences
and interesls that seek to stifie demo-
cracy and exploit freedom to end
freedom. When an infant democracy
is subjeeted to aggression by its
enemies, the media of communication
have also to serve as a weapon of
defence ang diplomacy, and an active
instrument for securing the sympathy
and support of other nations.
I am glad that'the Ministry has inade
an earnest effort to serve all these
demands that have been made on it
during the yecar.

Sir, the report says that the activi-
ties of the AIR during the year were
characteriseq by two dominant fea-
tures, firstly, the expeditious impie-
mentation of the development plan
to extend the range of broadcasting
over a larger part of the country and,
secondly, the Tharnessing of all
available resources to meet the
situation created by the Chinese ag-
gression.

I must congratulate the Ministry on
the progress made in the implemcn-
tation of the mcdium-wave plan which
with the installat'on of the 63 addi-
tional transmitters will bring 74 per
cent of the population and 61
per cent of the total area
of the country within the listen-
ing range of the medium wave
programme. I am glad that the
power of the existing transmitters at
Kurseong, Gauhatj and Srinagar have
been nraterially enhanced to meet the
requirements of the situation on the
border. I have no experience abcut
the Srinagar station: but so far as
Gauhati and Kurseong is concerned,
I cannot say that the power of trans-
mitters are adequate to counteract
Chinese propaganda in the north-cast
frontier area. I have myself tried to
tune to Gauhati and Kurseong stations
from Ziro, Pasighat. Along, Daporijo
and other places in the NEFA on a
powerful transistor set. I tried tc
tune Gauhati station from Tuting too
which is a few miles on ‘his side of
MacMoran Line. But these stations
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were feeble, incoherent and inaudib'e.
The stations at Koh'ma and 1lmpaa}
are also feeble and inadequate. in
view of the imperative need to coun-
teract the Chincse propaganda on our
trontiers, I urge that powerful {rans-
mitters  be  installed wut Gaunati,
Kohima and Imphal, and Kurseong.

As for the programmes of the AIR,
I have to pay a tribute to the officers,
ariistes and the producers of the
AIR who d'd their best to rise to the
occasion during the worst days of
the Emnergency. Howevor, one item of
the programme, ‘Topic for Today’ did
seem pesitively monotonus; and I am
glad that, of late, oven this programme
is showing signs of improvement.

I must also draw the attention of
the Minisiry to the fact that the
efficiency of the product’'on staff is
being considerably hampcered by the
widespread frustration that has re-
sulted €om whimsiwal appoinments
and the deep scnse of insecurity that
is being felt by the staff wo king on
the basis of contract appointments.

The community listening scheme is
comenduble and it is gratifving that
thousands of receiving sets have been
distributed at subsidized ratfs to
panchayats, blocks, etc. But I am
afraig that more than half of these
sets are lying idle and constantly in
disrepair. I would, therefore, urge
that the Ministry should lay down
strict rules to ensure that the pro-
Jects. panchayats or other organisa-
tions to whom the sets are g'ven
free or at subsidized rates do not 1et
them go out of commission by negle~
ting necessary and timely repairs.

1 shall refer to the field publicity
wing now. It is heartening to note
that 19 field publicity units were
posted in border areas to 'meet the
immediate demands of the Emergency.
Of these, 11 were posted in Assam and
in the NEFA. During my visit to
NEFA after the fall of Bomdila, I
met some of the young officers who
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were working In the field publicity
units in these areas where there are
very few motorable roads and where
they have to carry the heavy equip-
ments publicity on their back. I think
we should be able to provide them
with light and modern equ pment so
that they can carry them with ease
to any point on the hills,

Another problem which the field
units have to face in the hill arcus
is to keep regular contact with the
headquarters to get instructions
from the headquarters as well as to
convey information to the head-
quarters for outside publicity. I
would like 10 request the Ministry to
ut‘lise the wireless or microwave
communication equipment to keep
contact with the officers.

The report of the Min'stry says
that fie!d officers carry on propagzn-
da to counteract the hostile Chinese
and Pakistani propaganda angd for the
purpose, special talking points wnd
guidance material are given to the
officers to brief them on important
matters. One of the subjects was
about the NEFA reverses enquiry re-
port. When I v'sited NEFA and some
parts of Assam, I learnt how these
poor officers were heckled by the
public on this issue. Naturally, the
people are eager to know what hap-
pened, what act'on the Government
have taken on the NEFA reverses
report, whether an enquiry was
conducted who were the persons
guilty and whether any punishment
was given to them and so on. They
asked these officers what happened t>
the General who was in charge of the
operations in the Kameng division.
The field publicity officers had to im-
provise their answers to these ques-
tions on the basis of the informaticn
they had got from the local news-
papers, because the guidance materials
did not gave them any information
about this. They had to admit that
the General had resigned and had been
appointed in some shioping firm on a
fabulous salary. This information
meither reassured the people mnor
assuageq their feelings.
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Then 1 should like to say a few
words about the exhibition, “The
Nation Prepares”, to which reference
was made by Shri Hem Barua. I saw.
one of these exhibitions at Delhi and
another at Gauhati. The quality of
the exhibits at Gauhati was so differ-
ent that I could not believe that this
was one of the projects of our Gov-
ernment to boost the mora'e and
arouse public enthusiasm. On making
an enquiry, I was told that the exhi-
bits could not be brought to Gauhati
in time. I do not know whether such
exhibitions are organised in a similar
slipshod way at other places too. I
hope the Government will remember
that poor quality of exhibits will ham-
per our cause by dampcning our
morale.

I must congratu’ate the Ministrv for
its quick dccision to transfer the PIB’s
normal pattern of work into a broad-
based publicity effort in the context
of emergency. I must s2y a few
words about the regional ofice of the
Press Information Bureau at Gauhati.
That office is housed in a very dilapi-
dated building; the staff is not ade-
quate and the teleprinter line is mostly
out of order. The importance cf this
office at Gauhati, which is supposed to
be or is described as the -zapital of
the forward areas in this sector, can-
not be over-emphasised. The Govern-
ment must take proper and prompt
action to improve the efficiency of that
office.

It is heartening to know from the
report of the Press Registrar that the
increase in the circulation of periodi=-
cals and dailies is near’y doutle since
1961, but the Government has to be
more vigilant and careful to check the
growth of yellow journalism, especial-
lv of small pavers thriving on sex,
slander and crime.

As far as the distribution of news-
print is concerned, I must say that the
Ministry is not vary fair to the sma’'l
but very effective papers in th2 border
areas. As a result of this, the small
newsoavers in’ the border arcas have
to persist in buying newsprint &t
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blackmarket prices and this in turn
makes the newspapers very costly to
the local readers.

1 must now refer to tne efforts
that the Ministry is making to count-
eract the propaganda that China,
Pakistan and tbe Naga hostiles are
carrying on both® within our frontiers
and in the international sphere. 1
cannot say that our efforts are ade-
quate and sufficiently effective. 1t
is common knowledge—in fact it was
pointed out by many Members of this
House—that tthere are so many un-
located transmitters operating within
our borders, in violation of the law
of the land and international conven-
tions. They are carrying on a vicious
campaign against our country and our
Government. The powerfu] trans-
mitters of the Peking Radio and the
powerful transmitters in Dacca and
Chitagong area beaming their broad-
casts at the people of our border
areas, especially the tribal pcpu’ation.
Hostile Nagas too are repoited to be
operating their own transmitting
units. Nor is the radio th> enly pro-
paganda medium that China and
Pakistan are emp’oying. Fakistan is
using illegal infiltrants and so-ca’led
religious divines who are sent out to
the vulnerable areas. China is hold-
ing out sweet and tempting promises
of milk and honey, utilising young
tribals whom they have indoctrinzted
and m's'eading people by fa'se
accounts of prosperity on the other
side of the border. To combat all
these, we have to intensify and diver-
sify our internal and external propa-
ganda. The cynical and lying propa-
ganda of China must be exposed. We
do not need to resort to the kind of
lies or vicious and vitunerative pro-
paganda that she or Pakistan carries
on. The truth about Pak'stani a‘roci-
ties. persecuticn. genncide and cvniral
disregard of human values is damaging
enough. For lack of time. 1 donot
want to quote the harrowing tales
I have heard and the hea-trending
sights I have seen when 1 visited the
refugee camps in Garo Hills. To put
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u_p' these facts before the bar of world
opinion is to expose Pakistan in its
true colours. We must orient our
publicity in this direction. We have
a strong and unassailable case. I-et it
not go by default,

With these words, 1 support the
Demands of the Ministry.

Shri Karni Singhji (Bikaner): Mr.
Speaker, Sir, the Minist:y of Informa-
tion and Broadcasting p.ays a vital
role in buiiding up a country like ours,
with sueh an immense amount of illi-
teracy. It is a matter of very great
p'easure that at long last we have a
Minister like the hon. Mr. Satya
Narayan Sinha, who has been kncwn
as a go-getter and who has fortunately
no fads as well. With his coming ,ir
as Minister of Information and Broad-
casting, a breath of fresh air has come:
into the Ministry.

It is a well-known thing that in a
country, particularly where there is
so much illiteracy, the audio-visual
media are regarded as perhaps one of
the best wavs of incu’cating education
into the minds of those who 2re un-
educated. It is because of this that
this Ministry is of such vital import-
ance to our country,

The radio facilities in our country
and the net-works are indeed praise-
worthy and over the many years, we
have seen that AIR have opened many
stat’‘ons a’l over the country in an
attempt to reach all the remote areas.

I would, however, like briefly to
mention something about the 1000KW
stations that we wish to put up in our
country to counter the hateful and
poisonous proprganda of China and
Pakistan, against our country. I
should not get entang’ed into the con-
troversv as to from which country we
must get the transmitter. But the
most impo~tant thing at this stage s
that when Pakistan and China are
pushing through their powerful pro-
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paganda against our country not only
towards India, but towards the other
neighbouring satellite countries, we
today are unable to meet their pro-
‘paganda or to put out any counter-
propaganda on our part. I have no
doubt that the Ministers are trying
their best to get a 1000 KW or even a
larger transmitter. But I would say
that the important factor right now is
time. We _have wasted 3 lot of time
In this and every single day that is
wasted means so many other people
In other countries will swing over to
the propaganda of China and Pakistan
egainst us. I would urge upon the
Minister’ that we should now lose no
time and must get a transmitter that
can cover a wide area not only of the
Far-East, but a'so China and parts of
the Middle-East. If we can achieve
that, say, within the next six months,
I am quite sure that our propaganda
machinery would be geared up to full
strength.

Last year I have made out a case
for making the All India Radio into a
corporation. The same thing was to-
day very ab'y suggested by Shri
Masani and I would like to lend my
support to th's. The A'l India Radio
has today become a gigantic organisa-
tion and I think we could have a cor-
poration and make it an independent
body.

For any Ministry as dynamic as that
of Information a2nd Broadcasting, you
need not only a Minister, not on'y a
Deputy Minister but the entire
hierarchy of people who genuinely be-
lieve in the mission they are propagat-
ing. Tn this case, we have a dynamic
Minister. I hope that a'l those under
him would give him the full support
that he needs so that this M'nistry can
be made the most powerfu! instru-
ment to get rid of uneducation.

In our country, people listen to
radios for two purposes—tp imbibe
knowledge and also for a certain
amount of recreation. In an over-
taxed country like ours, where a citi-
zen §s oppressed from all sides, he

PHALGUNA 27, 1885 (SAKA)

for Grants 5972
very often gwitches on to the Vividh
Bharati programme so that he may be
ab.e to relax himself. Since a year
now I have been approaching the Gov-
ernment and the Ministry of Informa-
tion and Broadcasting with the request
that the Vividh Bharati programme
should be made a round-the-ciock pro-
gramme. India is an immense country
and there must be millions of people
who work at all times of the day and
night. There must be thousands and
thousands of péople who must be tra-
velling in trucks on the roadways.
For them a round-the-clock pro-
gramme of Vividh Bharati wou'd not
only be entertainment but would also
help the bus and lorry drivers to keep
awake and be away from hazards. It
has been an accepted fact now that a
large number of accidents take place
on the roads during night when peo-
ple suffer from road hypnosis. If
only they can tune to radio, it will
keep them awake and a number of
accidents coulq be averted.

Many friends have paid tribute to
our colleague, the Maharaja of Vijaya-
nagaram, who is indeed a well-known
figure in cricket. He has become
extremely popular as a commentator
for crickett I sincerely hope that
cricket politics will not come in the
way of this fine man doing his job as
a commentator,

This Ministry has over the many
years given a great deal of emphasis
to sports, not on'y on the radio com-
mentaries but also on the movie news-
reels. I wou'd like to add that some
more items of sport like shooting and
golf could receive greater coverage by
this Ministry, because these are some
of the important items on the sports
agenda,

Last year I had spoken at length
about television. Our country todzy
needs television more bad'y than most
others, as I mentioned then, because
of our i'literacy. India is a huge
country with immense tasks before it
and the on'y way that you can reach
the milliong of its people is thrcugh
rural television and, as far as televi-
sion is concerned, we are sadly lack-
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ing. I was in Egypt a year and a half
back and I f{found they had three
channels there. In Cairo City alune
three channes are operating. Singa-
pore had two and Japan had five. In
India we still have a baby transmitter
in Delhi. I admit that as far as the
picture andg voice are concerned, the
Indian transmitter is exce lent, but we
are not reaching a sufficient number of
people.

I have suggested this last year,—I
also repeat it again this ycar—that i€
we are unsble to put television trans-
mitters in the country, then we should
certanly exemine the question of
sponsored programmes. The hon.
Minister has an open mind on this
subject and right now the most impor-
tant thing is the question of time. If
we are going to lose two or three
years merely thinking whether we
shou'd go in for sponsored pro-
grammes or not, valuable time wi'l be
lost, as also valuable opportunities to
people who want to imbibe greater
knowledge.

As far as the Fi'ms Division is con-
cerned, being a photographer myself,
I wou'd like to congratu’ate all those
concerned on the wonderful piece of
work thev are doing in producing first-
rate movie films, news reels etc.

The photography is first-rate and
I think that the message that they try
to convey ig something we al] Indians
can well be proud of and the hon.
Minister can well be congratulated
for 1t. But I would like to suggest
i{hat in view of the foreign exchange
probiem that we have in this country
—having been in this Hcuse for three
terms 1 know that we are likely to
live with the foreign exchange prob-
lem perhaps for the rest of our lives
—it is essential that the people of
Tndia are given an opportunity to see
tha other parts of the world through
the medium of the movia films. For
that T wou'd request the hon. Min-
jster that we should have short films
changeq every week alorg with the
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news reel showing the different parts
of the world, how those people ave
trying to advance their countries, how
they work and showing the progress
in ai] fields If these filmg could be
produced either by our Indian camera-
men or alternatively imported from
abroad. it would help our people
having a better idea of the rest of the
werid which they are deprived of
visiting because of the fore'gn ex-
change problem.

I woulg also like to suggest that
we shculd also start o series known
ag “See vour Country” or “Know your
Country” series. We have something
of the sort at the moment, but it is
not intensive enough. I would like that
the Government should have, say. one
movie film every week, that is, 52 in
all, which would cover most of our
country and which would help also a
number of people in our country, who
wish to travel but who do not have
the means at their disposal, to get to
know their own country, the beautiful
places, the cities, the lakes and every-
thing else of interest.

As far as India is concerned, it is
equally important for us to produce
short movie reels about our own
country, about our industrialisation,
about our river valley projects, and
send these shorts out to other countries
so that people can get a better idea
of what we are trying to do and what
we have achieved in the short while
that we have been a free country.

This is the Olympic year and there
would be millions of people from all
over the worldg who would be lucky
enough to gn and see the Olympics at
Tokyo. Unfortunately, aga’'n because
of the foreign exchange restrictions
millions of Indiang whp would have
liked to go and see the Olympics
themselves would be deprived of that
pleasure. I hope that the Mrnisiry
will depute a team of cameramen
from India who can go and produce
a movie film called, “India at the
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Tokyo Olympics”—say, an hour length
tilm—which could bz shown all over
the country so that what people will
miss seeing by themselves they can
ceriainly see by the medium of this
movie.

Then I would like to say very
briefly a few words about the publi-
cations anq the Publications Section
of our Ministry under question. We
have a number of magrznes that
come out, like, the Kurukshetra,
Yojana and a large number of others.
Some of them are good, but what I
regard as the yardstick of a good
macazine is whether anybody will
p'ck up a Yojana or a Kurukshetra
in spite of other better magazines
being on the stalls. That is the yard-
stick. Unfortunately, the get-up of our
madazines is not good enough and
although many of these a-e drled out
frreo to people, not many will read
them. T hope that the Publications
Divivion will spend a little more time
on 3 better get-up of these magazines.

As far as the Press Information
Bur-au is concerned, which is func-
tion‘ng, 1 believe, now for 25 years,
I understand that even today they do
not have even 5 single foreign
lancuage cell. T h-lieve that as far as
languades lika Chinese or the laneu-
ages of the Far Eastern or the Middle
Eastern countries are concerned, we
in India todav have to depbend on
translations from the London Times
or the BBC. T do not know whether
it is the correct position; but if it is
so. I would verv stronglv reauest the
hon. Minister that we should have
these language cells, research cells,
sn that our own bhove and girls in
India can Jearn these langnaceq and
be ahla to translate them without our

. having to depend on foreign news
agencies of other countries.

T should briefly mention about the
Central Information Service which,
I believe, has just now been put into
operation. While it is on the same
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lines as the IAS or the IPS, the men
of thi; Service are very low paid; the
Pay scales are most unattractive. I
would like the hon. Minisier to re-
consider this question and mike the
bay scales attraclive so that we can

get beiter people for this specialist
service,

As far as external publicity is con-
cerned, I would like to make an
observation here. As regards Internal
publicity the Ministry of Informaton
and Broadcasting do an adequate job;
bui as far az the external publiciy is
concerned, which, I bclieve, is
handled by the Ministry of External
Affairs, I do feel that a certain
amount of dovietailing is necessary
between the Information and Broad-
casting Minisiry ang the Ministry of
External Affairs. I have had the
occasion to travel a great deal abroad
and the more I travel the more I feel
that people outside do not really know
what is happening in our country. I
was in San Francisco a couple of
years ago and I went to an Indian
restaurant and all I saw there was a
peculiar picture and I oskad an Indian
there “Why don't you have scme-
thing about our river valley projects
or our steel plant?” He said, “we are
not being feq by anybody.” Then,
again I was in Italy a few years ago.
I was tolq by my guide that the im-
pression the Italians had about India

was of a country full of hungry
people, with begears all over the
streets, snake charmers, maharaias

and elephants anq what not. Surely,
that is not the picture we want to
convey to the rest of the world. We
want to convey tq them a picture of
how we are trying to battle with our
poverty problem, with our education
problem and how we are trvine to
create a fuller life for the millions of.,
Indian people. What we reallv need,
as far as the external publicity is
concerned, is g psycholagical approach,
something that the foreign mind can
absorb. That is important. For that, 1
think, we neeq a psychological
approach from our Ministry so that
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ithese shorts, these news-reels, what-
ever they are, can be absorbed by
them.

'17.00 hrs.

While on this subject, I would like
to say that I haq an occasion to see
an Ind.an film calleq “The House-
holder”. This film was shown by our
Ambassador in America to a few
invited guests and I think it was one
rof the finest Indian movie films that I
‘have seen and I believe it was receiv-
ed very well in the United States. 1
would like the Ministry to see that
those filmg that go out of our country,
that portray the Indian life, the Indian
way of living are hand-pickeq films
which show the best in our country
so that we can get a greater under-
-standing from other nations.

Before I conclude, I shall once more
repeat what I said last year. One of
the biggest problems that our country
is facing is over-population. This is
-one field in which the Information and
Broadcasting Ministry can do a lot
It is through the medium of your
newsreels and your propaganda that
you can convey to the millions of
people in our country that in the pre-
sent context it is not correct for any
-citizen to have more than three child-
ren. That should be the optimum size
of a family. I would very strongly
request the Minister to see that every
newsreel, every week, carries at least
a one minute programme on family
planning trying to convey to the
masses the need to restrict their fami-
lies so that we can have a fuller life
for our people, a higher standard of
living for our nation.

Now that broadcasting and all these
things have been going on for a long
time, I think, it is about time that
we have a reviewing commission like
they have in Great Britain consisting
of Members of Parliament and noted
journalists who could review the
working of the Ministry of Informa-
tion and Broadcasting and submit
their report to the nation so that
better suggestions can come out of it
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Mr. Speaker, Sir, I should not take
up any more time and I thank vou for
the time you gave me. I would like
to congratulate the hon. Minister on
the fact that he has such a broad-
minded approach to problems in the
country, that he is a man who is com-
pletely free from fads, and 1 am sure
that I will be joining all those here
in wishing him the best of luck in
the new Ministry and in helping to
build a new great India.

Yo Tw wAE Wfgar (wiar-
qR) : WA NI, W TF e Ay
¥ W FT WY § 7 9= @
o @ fr wdY w5 @ & wrasr #
wifear af § A gwdfeaar ¥
AT AN G 1T F T A AT
ST W g9 W g«faar 9
U | ¥ & fag fsaAr ag 9@
1 & fegem & fau 3|y sar @y
&1 7zt 79 § g 79 £ A7 qar-
TR F a9 A5 € 1 0F 32 g & wrAw-
areiy & grrer 3§ faw F7 fadh oy
9 T FTET QA FIGT & 1 qF BT
1§ 7T 797 997 giaf & | aredt
g a1 &% 7T AT anafar #v 97w
¥ g F3F T A A0 qA 91 g
AT T q5AE 97 9iEr W & feg
qw g I 3 FfET 3w g9 ¥ A arma
T8 W T & 3 F) TN A, AT TR
9T H A &Y | TEH wear faw a7 mw
qaraTl § gH & foear @ oy favgw
OTH & | HEAT F1 3G gU ATAH EIT
¢ fr 9 fegeam A g & «h
§59T § | TIT HE WR BRI &9 |
wr faqar g aer g7 W EE Q@
g g & AR faelt 3w o 9T EW
WE A Ay g § § gER O
W TG § ) FOR F WA § gar
oftez ¥ dar o agi ¥ w@ETI WY
@ FT GY gaX  wIg wT A | Afew
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guY T faw & wraw gy wer € fF A,
9% A€ A1 oY, &g a7 g ar | T«
@ & wwrardd ¥ Fav faomm 0 a@gd
TR g1 @ A 2, dfqA e
fSaaT IS 91 IW q7Eg AT IH, d
oy A g% 7 gEwt fowwr I G
fear | g7 O & gETndd ¥ Frg o
¥ FY AT G AT G § | wH
gaTaT g 9057 |

78T W F T w7 A7 & a9v
T TR g1 F3@ § X §HI
F 99 § 937 7HGS T & Ay a%g
¥ T 9T 3 AT AR w QT F 4T
S 1T FX | TgAl &g a1 § ag 2|
STgal § % ogf aF g a¥ 99 FY a6
W gmEd # oA ZE@ oSy | WK
FETX A T TF a1 Sear 2 1

AT FT AT g § <Ry oY Wy
T F 1 o TEmET A1 I 9F qmy
Fo Rt famang Faas
ATl & WA @ AT (qel F q1LAF,

Mt & wifew oF Aa T E

T ar st £ fF oy AR A
¥ o g9 Fga | dfFT TER W
qaE @ ¢ fF owe Migasr Y &
TEET &1 g F1 @fv f@mm s
Tag & faw wwr & #gw fr feg-
w\ § wEEArt F wfasl @51, fae,
w18 & <Y Y A g1 4T qeare & g,
ITH @A T @A TE AT A |
THET g HTHAT T AQU STAT & |
& M A9 A T § Tg 7 NI |
A WA T F aw H7 agY 3, g
§ @ {5t & aw 1 aft § #1F frz-
@ #1899 fare 997 § 1 T4 ghw
T8 adEd gt § % 5w 9w wom
9, g 7O aRlw ! aml gy
a1 sfE @ i s foge ge
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2T gAX T ¥ oY fay g A
ag a1, ure, fawy a1 § 1 wrg faoy
o FXEH AR g QI 99 O
FX &, ITH A@T IAT F | gAR
oy faa § s w2 #T, gW aar
g o #75 o1 #% g A fgmr T
ST AT 4g &I &, &9 gW AT, 9,
ST, ST, 9%, a9 G ¥ & q
FAT AR § Y Fg ¥ g g, T
§ @ Wi, Tt & qRuTd g | o
F gIAT W) gEew AT 39 WA
§ 7t @3an, ww qF T fegem @
ST FY Tt TRfAa w8 [ fF e,
a5, IF ¥ TG T g6, a9 IF ;T
B OFAT & 1 AT § TY @RI FT 4G
AAE X EIE Y T &9 T § qaqer
giaffr anss I AIw g AT
& g fawrer g @ 1 F oF famrer [av
g A g Y F7 3 wean § ) fageh
CIKd aaﬁ%isrrfw‘r‘%miﬁmqy
f& qmfss ar & a@ ¥ 78 Q1
arefy A HY Fgr av fF dfas a =t
fegeamr §  4aT g ST I ATAF
feam s qram ) fazame s34, 7
fa s & 391 arg @19 ag ¥ F 70
a1 % afz a8 oF w=a A1 & & fom
FT a7 FEE g A a8 "fys TAw
X gFAT§ Ifeaa qarfas Q@i #33
F | 99 a9 AR ¥ anmy § fFA OF
aru dmif7F & fag #g wr g | Tar ¥
waaT 77 9T | gAIR 3w § qdad gAAT
T Tt € f aow 3w 09 T § A
|, AgREY ¥, SO F, TR G, PTG,
AW Y FAT | ST I HAT HIRT T
7 & 7 @97 fgrgem § gE AR
ST FT F1E F &Y A&} GFAT & |

=Y Tt Tag (FTT) g At
T ¥ T3 F9A g |
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o T ANTC Wfgar : W 3T
w &g Ofayn difs ag sRT g
W & g g ¥ FW § wifE
WY ¥ Qg 9g 9 AHA A AR A7
53 & WX IT ¥ quTd 99T agd WK
W7 AT Ay ag Y ;W QS
A AT B qIT A § F W FIAv
§ 98 gww g g

& SR §Ag § 2 Z 1 AETIET
& g7 1 F1 @Y F FATHIAT A, TF WA
%Y STAT § 9T qIEl ¥ 1 qg T 9T
& o A § a9 o § 1w
ag A& Tag Y G av aEg "I
OTETIAT K T § I AR A
ol ag #1§ A § ¥d, Wieq aT
9 TR=T < R | g9 a1 & agd
& Tt § AT sy g S
F If qeer 2 faar aar &3 8,
T @Y iR @gT ¥ fowrr w=g adl
& ara &, feT 9] ag greraaT gy,
g faedr gATw @ AR} gk &
qATAT B | §7 qA FT @I F UGT
q TG FET iy qwErei #1 qA@ T
g1 & g% @1 W RRT # oF
wEam &1 femafaarem @
aifgdy | wEEETT F Sy 92, QA
92, @9 §2 AT FT F9H7 97 0@
§ g Il F1 F09 FOF TG far
faa 9, afer T3 w=ar &, JafF
fadr FY dto To HIX THo Wo ¥ fHaT
FT § AR qg TWT & gFAT 8 |
AfF § @& Juradr ¥ AW 9T g
fF wre gg wudr § faar m@m ar wEr
W ST g @ e | e
AT FF A I B A faeg
AW AT FMT T W WA { FAT
9TEY | qg FIW Ay A9 R Al F
Y 9%aT € | WETET &1 0F fae-
fermrerg
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W ¥ Ag g & oF AR A
HATE AT AFT FIFTIAT & AT gL
HAEE F AR B F A A
Fat # | Ao AT F Avew &
FTH FTQ § ST ®1 JeATg HO9 A9
e &, afer w9 &% 93 Y
WAST ¥ AW § TH FE AT A
wAET | g FE JOFT TG § e
# w=d wr Aifg 99w w1 AR 9w
# A=A 7 qra Far g ar S seardt
AT &, fo 1 ag & @ micew
Fga &, I F¢ a1 I F qAT |
R AT I G AT X A A€ FF T
TG TN AT qEFAT & | TG AT gAY
fgd aifF N Fn s A §
ITHI AN A ITF AT IE AT N

A AT & S owEar §,
e ¥ g1 w5 R fegeam W)
F @ q@AT AT E IT F! 9 A T
& faerr faer §, @9 wEadd &1 A9-
WIS &, W FIA WIS F w@ard
F 3o AT Fo & fammw far §
9 # @ ag | R g X & wrd
F3I WeT AT § T AN qH I AR
g & gils @ wiv o afewd
gt § fF w9qw §3 ¥ we A
qE LT AR ¥ W H A
T AERY F) TqATS: AT ST F J2Tq §
W 9E CF @I AGT | q3T qTEAqer
gagr | SEEI Ffaar ax I gAY
g1 fF “smEa @@ aroaw fag w6
oo T 5 fage § o) § awmar
g R e Faga d gl & iy
W FE # g gar w § 0
T §<4T | TG § TX FTI9 & qga Y
qHr sfaar § 9 fF ward Gar g S
9 T4 g€ g & f sl &0 g
T [ & qgR € 1Y WK
wHTHT 7 AT gY@l & ar & Ay
gaaar {5 @ W § wgr ¥ =y WK
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gl ¥ TOE w9 &Far § | ag &
wafay g @ § f5 smEmEnh o
AT {ATE F @ vaw fagre ®
7t afer gaX gal § A1 Q@ 1 @
M @ faew @1 ¥ 9@ ¥ w27 @1 {7
G Wed AT ST F GAT AT
W STHTIET & iy wi} g aF &
ST § g WAT F qTH § q@T
5 Tvw wR e swm sifa
g fa o fomr & 7@ gr O AR T
wed X g | @ ag el {F '
e, dt T g, G ARy fE
faemae 79 &3, F1% 7 g, @
FZ1 {5 o =0 FT, FGT 4T F GH,
1§ 7 g3, @ 7 79 5 @
T Hg W @AY, FE A g
af TR g8 g9 S A9 A= 4T
F AR feggea ) a1 F1 AvIal B
qEAY Fi Fifww ¥ QA gVT 2 F
UAT I W TH T A )

Y AN A A1T TG R A § A
g GIET A G F AR q ft q@
STET FEAT § FANF AT TAT FHTT
HATE FT A FF F IgT SATET T
geT el L AT | og o ®|w
werar a8 fF wifs @@ gg @m
HOH| ATl F1 FEA AT, TG I R
qaTH & AT ;Y 99 F R 5%,
o1 oy fror F1 i faw ® s
EUCC IR IE C NI - o
arg # v F18 a3ew @ug o, W
OIS AT, AT FT A GG A 1 wrfER
 faeell § U TG §om Far a7 )
g g F O }, AfHT avrw w &
fr AIAFIT WA S B TW g F Y
qaral FAL § 9T # Y @ w@y §,
FRNE I FTAN A oW oag
gear € |
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weIR w{E - UE W19 99 ¥ oY
W) § wifT 9 97 &7 o g

To T FAET W : 7 w7 R,
AfseT Tra s €, weme wERw L L

weaw wgRY - & afeariie gew
Y AT FET A T T FFAT |

To TW wHIgY ®fgar : mfax
o9 T SF g% @A F o ar adt
ET SR | Tg 919 at AT aw F 4
arft &

e wEw - @ § W) awar
T A A LR, WK & g9 wrferarie
TN &1 Yo=Aw gsw av @ @
EHAT | T W T@ HATAT FT F1% Aaqorq
TE ¥ 1 W AW AT O ATe-
Frfeet fafaed) 1 A% g% 21 w2y §
T AT A FT ALEGHT A ACEAFQAE |

gTo mﬂz'(a’tfam : ll'ﬁ'm
FEN &0 TAIT & | WIGT W 37 a9
St w gg F %X fFar wQ@ E
oY TF FAa=T & qeaet & | § 3w Ay
TF J&TE T § 1 B Qar & AT
q7

WETE WE © HAL AT AT A0
dr o & A /W g

o W WAEL wifgm : &g
@t & @ RN 1 R g g @
X Y qTHET e T | TF §¥ AT
¥ g7 IR T T § [ 9| v
gaTg § | €< 3 frmre & W Sy
afory | qEleF w1 A & 9w Ay
T ¥ E | Al {0 F qu A
¥ | TR {09 ¥ §ug ¥ og 0 4t
aa o el X ag garw w1 Iemn fF
T I¥ 9T T famr
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TR WEEY | W AT g
A /T TgH FIAT SRS & O R O
o FTFL T 8 | T & 9y fafaeex
e I Fd AT T ¢ |

Mo TW WAGT gt : & #1 5%,
st HE R T | &%, T arT w7 grear
AT s aE A I E fF
A AN TN TH ¥ aET @A )
S A @aTF GIT JTE

AT Fi AgT a0 W GUT A
gramEma s aa i s
QR FH TR FI AT FX, gAY
IHA FI EIT F AR ST FW 7 74T
W AT gAT F1 TEANTT % 4t
I SH Fi W AT F FAIT 2
WA | T OFE F GNGAT gEa £
9 T TW ¥ Tg WAAT N7 & ;e
FTaa g M ygaagrsa &
FI A AYT A, WA wew ¥
gad g S F A qFOSTHEY )
HIFTEETN; WY GATST 997G FT 47
o 71 faem it e § 3w W
TH gV &1 AT 7@ AT A fgeger
¥ o9 9% S A T § 97 A gIQT
& fod 91 T | /T #1 Aaew
2 5 o9 § 9@ & IR wE oA,
&< ST, 59 T THET FI, 918 T9
T F Y g ST 98, AT @ O,
o ST WA ¥ A g OSH F aney
®F STl | 3wl W fgge
1 gAA W ST HANE AW F
foyr famm & SATRT WG R |

# X ggi oF A fow fFar ar
o, w31 ") q=9t & ara 7 forw F7
# o 7 FT 9@ 97 | UF Q¥ qER
¥ 5T AT ar 59 T a9 I
Y 7% Taeg gl ¢, T €919 gRg &y
g arell AT FT 1 g W
oF fa w7 |1 §, weuw wEied,
qg AT S & | TE 60 g g
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T WAl e W9 d
sy § 7

o T AAET Afgar ;- F X
ST g 1 FEifE W ) & fadi wr §
@ g g

Q% A @I@ 0 WY g7 v
T AT E

WO WERY : AT &G FT
agT o1 @ g ?

¥ro T WANET Wifgan : & 7 7%,
SETY HEiTd, 59 AAN & gg 94T 9
T g (% B a ga § w9 I OF F
ql ST aF ) WY W I & A9
foa {aar &=3 & 1

WO WEYEW : g q1 °F F1 OF
qar 99 74, AlFE w9 F1 W) 4g 9qr
gar =fgr

To T wAGY g : oad §
9 A1 qH qgT TEET AT 971 39 A1
9 | W15, TF G IF TET AT @I )
¥ @ y@a § GEA AL qUET 97 |
Hfgm o & F 77 79 9 agT qov ar
qar == (& fergam &1 w8 aT«r o
g § HuA ATEE AR gRET &Y
q TF AR OFA FT qFTEeT qgl
< qTdT, 9eTHT WA Agl X 9T,
O3 oY 59 & few § @@ owdr
A & AT S« AW F' 9T Afear
at fea WX 0 @i WX T Fi o
YA G F| AT & FIL fAFT F7qT
g qg ¥ ARal w1 A e
oTaT @ a9 &g FE 9% WA REE &
frgrect § 1 a=ai 9% |

% AT §36 A v WA
Tadr 7@ g !
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TAL WIAANT AT T AT gEAT
SETT JAdd & F6T GF g g |

X0 TR AT dfpn o sEl
grigfarc I wHwnIY fO
wa TJudifa %) ©'F & § firgrm
¥ &q9 gssi @ 0w T &8 oTE
7 fagig uX, 7% faxig axX wed w9
& A @ wETor S oA ST 9wg
F4T T ST-T a7 § | S &Rl TRT
qWg WA WFT WL WG gET #WI
FET I AT @4 SH+ W ¥ O fl
AT, S AW & W WET AT TOA
TET gty g3 & fawrs F fae
I A< A o (rmTed § ok sa
W A gAT AT WA el 6T T
frmmadi & & T W 9% i ST g
Wl g@aT /W w T aEeT AT,
F41.5 HeoTATL s AW FT TF 959
& AT T3 ) IS | T w_qR
F Jg¥ 7 A% wridm g AR
TTOT Rl ®1% oedt  FRAT @ Td
EUEHE B Sy e A iR el e
B aq &, (A 55 1 s AR
& fa7 iR & wea [T o 2
oA FATAT & [T § W F3T F)
frraTern T T 7 WR T A
w7 7 g2 R A @ fegaTw
T HITEHT | A BT W Y 98
g F F FRAGT G |

st wo fqo wgmw (F77i%)
qeel AZITE, AT A< T AT
4 A HIAT ST AW A § 51
& e (I T STRGTE )

1E 9% 3@ 0 ara § (% gw welr
§F WA ura glewr e & wdw
weed @) QU w® wRA wff <rg €
feg; (g THrT W & (WY Ig
g TT & AT IW & FASId {5
SFTC &0 wal a% |§ § T A g

PHALGUNA 27, 1885 (SAKA)

for Grants 5988

B5TR QAT ST | AW & ;T St
T # @A 3w fawma wmardy
T gH g, HEATd 5N ¥ Er
a8 cg= W | Aas; e g g
T ST Fowed fasriggRt @ §
g & urg e, #1 rEw IwaraT
§T TRRT FT w5 § 1 goer et
FITAH ww dlw g QT €0

T W ZET IeAr 313 qed
WUAT o §8 Ta{ow WaHi % ¥s
TIFEEE H ORI &7 g RN g
frar w< 9% {7 3o o@er wwd f'aT
qroT g 1 AWedr & Toodr aT4wAT A
THAT &7 HATT AAT 27 EF 7R ST
AN e T GgET wad § W1 &leat
Foas e m g YsMaTr T
& ol # @i qrd 1 STRTO Q@
QI §, AR qOTT Y oww gad o
TRl Gl &S ST @, A% I9a)
HAWE T AL T I RIAW
I Sg=Tdi AT | T AT & wenal
gy Xfed g & et & ey
AT TS0 AT § | R 9 aEt i
UL T/ G E g, SwaT
gfti 5% o T e #§
1w agT T w ar (w7 s
e Ters 71 e e seaT & {oy
T GEF T Hi2 CTTRN S & T
CRURGES A N f n Bk
fagza g1 & o wr o7 e (E
8GR o FT T F ST =T §
{Srier 0 BITH at qICH B 4T T<T
t:

“This experiment in husbanding
the material and moral resources
of the countryside is being watch-
ed with interest by other broad«

casting organisations of the
world.”

T ot ot & fw g farar 5= fom
# T I ETR AT DT W



5989 Demands

[ wo e woe)
@ fawwr & wat gaf wr=dw ot weo
AAEIAT § AR 57 SheT 7 LE W
i WY W e gfew e & -
W At dioflo wg & Wiy amwr AW
AN e & Qo

wqeus AT : WY, W} | fdy
OGO &7 AT wgY foT o w5 |

st wo fao @gw : & FITw AT
g1

eI WEET - A AR AT AEAT
R T N fafie 3 aigwTs FfSg WX
WL FBET F waT g1 @ Wi (Rl
¥ e § owfikga

st wo fo &gaw : TIX T axt
& U & FETA NI F WA &9
€ G A T GFRAT WD I,
Iu4T fwena gure & gue ¥ off
fradr &1 35 ©F BT FT gET
W W Y WIS §SUT oF GF qA$0 g

MARCH 17, 1984

for Grants 5990

7 frerdl o1 o s § (owd
U a1 W AR A R aQ T -
T3 T ST 1 & Y &Y HE &
T (@577 7oA AT aver A gwenrHl
¥ & &Y § | 7 W T A 0%
g1 W § WK g (TR A
AT a1 & 7R F T wErET freh
g g e grar g5 ® < WA
& 3W § §=Y Faad T SqGAT AT
¢ | AT e owd Jo7 § AR
wrise §F § | Wi & sevar g,
zfert MfwT mfs 2w & wodda
Al § @A T wOgT gE § )

Q% WA aXEq  FIW 9g ¢ )

WEaw HEIAY © UF "raTs w7 w
R HE & L HT AT HIHT W7 §
ST E |

17.28 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesduy,
March 18, 1964/Phalguna 28, 1885
(Saka).

GMGIPND—LSII——2510(Aii)LS—27-3-64—980



	002
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129



